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CONVICTION OF A  MEMBER

Mr. Speaker: I have to inform the 
House that I have received the follow
ing communication, dated the 15th 
September, 1958, from the Additional
District Magistrate (Judicial), 
Gonda: —

*'I have the honour to inform 
you that Shri Atal Bihari 
Vajpayee, Member, Lok Sabha, 
was tried by me on a charge of 
Section 188, Indian Penal Code.

Today, after trial, I found him 
guilty under Section 188, Indian 
Penal Code, and sentenced him to 
pay a fine of rupees two hundred 
or in default to undergo simple 
imprisonment for one month.

Aa the amount of fine was not 
paid he was sent to District Jail, 
Gonda. for serving out the sen
tence in default.**

l t . t t  I n .

MOTION RE: A P P RAISAL AND
PROSPECTS OF  THE SECOND FIVE 

YEAR PLAN —contd.

Mr. Speaker: The House w ill now 
resume discussion on the motion 
regarding Memorandum on Appraisal 
and Prospects of the Second Five Year 
Plan, moved on the 17th September, 
1988. Out of 10 hours allotted to this 
motion, 8 hours and 51 minutes now 
remain.

Shri Gulzarilal Nanda may continue 
his speech.

T lw  RBaistw o f L tbsor a a l  Kaaptoy- 
M M  mad Planning (Shri Naada): Mr.

Speaker, Sir, I  would in the first 
instance apologize to the House tor 
having occupied a good deal of time 
yesterday in recounting the factual 
position in relation to the Plan and 
its reappraisal. I gave some informa
tion which was not to be found in the 
documents placed in the hands o f the 
Members. But mainly my effort was 
to cull some of the data which might 
bring out the significant relationships 
between the various sets of facts and 
figures given in those documents.

12 05 hrs.

[Mr. Deputy-Speaker in the Chair]

It was also meant to show the' 
relative impact of the changes on the 
various sectors and heads of develop
ment. I  thought that it might help 
hon. Members in dealing with the 
issues which arise. Perhaps it was a 
mistaken idea and I hope that I  would 
do better in future.

The information which the House- 
has got now discloses a difficult situa
tion. It poses a problem. The question 
now is whether this situation is a ■ 
passing situation, whether It has arisen 
out of some accidental circumstances - 
or whether it is some kind of a deep- 
seated malady and a more intractable' 
problem. It may be said that develop
ments in the international sphere' 
aggravated our difficulties and we had 
a series o f bad monsoons and that haa 
brought about some of the trouble 
which we are facing. That -night 
mean that, if there be a sequence o f  
better years, our problems w ill be at 
an end and we can safely depend an 
nature for governing the pace o f our 
development. I  do not think so. So 
far as the future goes. I think we 
depend very much more on the scale' 
of our effort for determining the rate- 
of our progress in this country.

So far as this Plan is concerned, ■ 
the lines of advance are very much- 
clear now, although the quality » o f 
effort that we are going to make, the
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extent of our effort in the current year 
and over the next two years, is going 
to make a great deal of difference not 
only to this Plan but also to the future 
Plans. I can anticipate the course of 
discussion so far as this Plan is con
cerned. We w ill be told that a certain 
cut which we are contemplating in 
one direction or the other should be 
restored and that more provision 
should be made for social services. For 
every head of development there w ill 
be one or more advocates. When we 
look at these suggestions in totality, it 
w ill amount to that nothing should 
be cut. That is going to be the posi
tion when we will have scrutinized 
all the suggestions relating to the 
reallocations that are being suggested 
here. There will be some other sug
gestions also for increasing our reso
urces. These suggestions w ill certain
ly be very welcome, but is it not a 
fact that the reappraisal itself also 
visualizes a stepping up of resources 
in certain directions? Some people 
feel that what the Planning Commis
sion now expects the Centre and the 
States to do in the matter of further 
resources is too much. But there will 
be another school of thought, more 
outside than in this House; there may 
be a few hon. Members who will nay 
that the taxes that have been imposed 
on the people of this country are too 
heavy already and might ask the 
question: where is the scope for addi
tional taxation. Therefore, their 
counsel w ill be to moderate our ambi
tions.

Now. I may make it clear that we 
have already decided, and it has been 
made known to all concerned that 
there are going to be no new schemes 
taken up in the Plan. It is only the 
schemes which are nearing completion, 
which are in an advanced stage, which 
are inescapable, for which resources 
are going to be provided and it may 
be that there are urgent requests 
made. The Planning Commission ii 
being pressed to make provision in 
^another direction, and there is a figure

which has been mentioned, namely, 
additional Rs. ISO crores. That is, the 
Plan is not going to be of the order of 
Rs. 4,500 crores but Rs. 4,890 crores. 
It is not so. These are indications at 
pressing demands which should be 
thought of, but the Plan stands at 
Rs. 4,500 crores, unless more resources 
can be raised. I f  more resources are 
raised, more tnings can be done; not 
otherwise. This ts our position. We 
have been told about the desirability 
of consolidating our efforts. That 
means, consolidation, rather than ex
pansion. But where is the expansion 
now in this Plaa? There are no pro
posals for expansion. Consolidation is 
a very welcome suggestion. We must 
make the best use of our resources and 
investments that have been made 
already. That is perfectly true, but 
so far as planning itself is concerned, 
I do not think there is any conflict 
between consolidation and expansion. 
Consolidation means that we must co
ordinate our efforts at all levels and 
there should be no waste. If in one 
direction we are going too far and in 
some other direction we are lagging 
behind, perhaps that means waste and 
certainly it means ineffective use of 
our resources; that should not be. But 
there should be no interruption in 
expansion for the purpose of consoli
dation. That question does not arise 
at the moment, because so far as the 
second Five Year Plan is concerned, 
certain schemes which have been only 
just started may not be pursued and 
certain other schemes may be delayed. 
It is not a question of expansion, but 
of not being able to carry out all that 
we have started.

Regarding the future and that is 
more important, I  believe this House 
has a definite question before it. In 
the second Five Year Plan, a pattern 
of growth of incomes and investments 
has been laid down. It means that in 
the course of about 25 years, 1051— 
1076. there w ill be doubling o f per 
capita incomes—a very high ambition. 
In X9S1 the per capita income was
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Rs. 281. This involves a certain raising 
of domestic savings. Are we going to 
make that effort or not? It m ay be 
said that the question does not arise 
today. But it does arise today, for 
the next Plan and later years, because 
the attitudes that we adopt, the view 
that we take of the situation and our 
analysis are going to affect the future 
course of events. Therefore, let us 
be clear about what we are thinking 
of our future, in what terms we are 
going to reckon both the efforts and 
the results that we are looking forward 
to.

I personally believe that the pattern 
that has been incorporated in the Plan 
is the very minimum and more should 
be possible, because if we do not do 
that much, the consequences will not 
be very pleasant. I  may be told that 
whatever the consequences and what
ever the desirability, if you have not 
got the resources, it is wishful think
ing to have a big plan. But when wo 
scrutinise that pattern of growth and 
the rate of savings involved, we do not 
find anything exceptional in it, objec
tively considered, because we think 
that what is being demanded of the 
people through the contemplated rate 
o f savings and the additional incomes 
that are going to be drawn out for the 
purpose of investment are not going to 
be too heavy a burden on the people.

A fter all, other countries have 
advanced and they have also had their 
plans in the course of several years ' 
in the past. There is the experience 
of other countries as to what rate of 
progress is feasible in under-developed 
countries. Compared to that, what is 
being demanded in this Plan and the 
coming PlanB is not going to be too 
heavy a sacrifice. We cannot forget 
the consequences if we fa ll to go 
•head In the march of progress. I  am 
thinking of the social stresses which 
ape going to develop in the course of 
years if  we slacken our efforts and do 
not speed up the rate of advance. A ll 
of us know that vast numbers in this 
country are being crushed under the 
weight o f poverty and many people 
IBS A  LSD.—5.

are suffering privations. I f  we are not 
able to do anything considerable to 
reduce their sufferings and burdens, 
whatever we might say, that is going 
to have its own consequences.

Then there is the aspect of employ
ment. If large numbers are not pro
vided with something better in the 
course of these years, we cannot have 
social peace in this country. The 
second Five Year Plan, big as it was 
and as it is, what did it promise to do 
in terms of additional employment? 
This was one of the criticisms of the 
Plan. Even if it is fulfilled cent per 
cent, it did not aim at providing 
employment opportunities for all the 
new working force outside agriculture; 
and agriculture as we all know is 
over-burdened already. With the 
Plan remaining at Rs. 4,800 crores in 
financial terms, but the physical con
tent diminishing and shrinking a fresh 
assessment was made and it was found 
that the employment content was 
reduced. Now with Rs. 4,500 crores. 
it goes down more. I  would ask my 
hon. friends who give us the counsel 
of patience, what is going to be done 
about these things. These two things 
together w ill create strains on our 
democratic institutions. There is no 
escape from that. We cannot forget 
that fact and our wisdom and counsel 
of moderation w ill not avail us. There
fore, it is not that we have to think 
in terms of lessening our effort 
because of certain difficulties that have 
presented themselves. We have to 
face the stark realities. The diffi
culties o f raising resources to my mind 
present less grim realities than those 
which have to be provided against in 
case of a failure.

What is the answer to it? In my 
mind, I  have no doubt that we can 
make the effort and secure the neces
sary resources. O f course, if we think 
only in terms of certain figures that 
we have got now. it might look as 
somewhat difficult and impossible task. 
But we should try to understand the 
underlying factors in the situation. I
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am thinking of two aspects particular
ly: firstly, are we able to draw out 
o f our existing production the rate of 
savings that is possible for it to yield? 
Secondly, is it not possible to hasten 
greatly the pace of production and to 
increase the rate of production? That 
means, greater production and greater 
productivity. These are the two fac
tors on which the whole thing rests.

So far as savings are concerned, I 
think that it shall be possible to do 
better. I mean savings from existing 
production. We are not able to secure 
all that is possible, partly for the 
reason that we have not yet provided 
the institutional arrangements which 
can draw out more savings—through 
co-operatives, marketing arrangements 
and things of that kind. There will 
have to be much more in the direction 
of institutional savings than personal 
savings. Personal savings must 
increase, but institutional savings will 
have to increase very much more in 
the context of the new circumstances 
that are developing in this country.

There is another aspect of savings 
for the public exchequer, namely, 
taxes and other dues. They are not 
being paid fully. This is a source 
which can certainly be utilised much 
more than is being done at present.

There is another matter, and that 
is the question of economies in various 
directions. I  am thinking of construc
tions. for example. We have provided 
fo r nearly a thousand crores of rupees 
for construction in the course of the 
Second Five Year Plan. My own 
assessment, or at any rate this is the 
advice that is being given by com
petent persons, is that 20 per cent can 
be saved easily in the costs of con
struction.

Shri BraJ Raj Singh (Firozabad): 
Even 40 per cent.

Shri Nanda: I  have put it at a
moderate figure. 20 to 25 per cent 
can be saved in that. There can be

economies in other directions also, 
both in private and public sectors, 
economies which w ill enable greater 
savings to be made for our develop
ment programmes.

Then there is also the aspect of 
prices. It is because of fluctuating 
prices that, I believe, the incentives for 
savings have diminished. A ll these 
are factors which can be dealt with 
and which could enable us to take a 
more optimistic view of the future; of 
course, only if  certain things are done.

The second aspect which I mention
ed is output and productivity. It is 
being pointed out to us that we are 
not making full use of our vast man
power. This is a source of great waste. 
Here, apart from the human aspect, 
there is also the economic aspect. It 
should be possible to do much better 
and it is really a matter of regret that 
about 25 per cent of the man hours 
available to us in this country are 
being wasted. Probably that is a 
rough estimate of the assessment. How 
much would that mean in terms ol 
constructive efforts and assets avail
able for ; '.ilisation? I would not go 
into the J.itails of that question but 
it is possible to do it. It w ill need 
some more radical arrangements, 
something in the direction of organi
sation of institutions; something will 
have to be done about that.

Then there is the question o f the 
assets which are being created and not 
being utilized. For instance, irrigation 
potential is being created. We are 
making efforts and we are succeeding 
progressively now in making better 
and fuller use of those assets. But it 
is a much wider question. It applies 
to a number o f other things and, I 
believe, greater awareness and a 
greater vigilance is needed in that 
respect.

Then there is the level of producti
vity, which is very important, parti
cularly in relation to our foreign ex
change resources. It is also impor
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tant for our internal resources. A  lew 
awareness is required on this question. 
Since we are piling up debts, it calls 
for much greater effort here in this 
country to see that the cost per unit 
goes down so that we can compete 
with other countries, so that we can 
supply ourselves the wherewithal to 
meet the various obligations that are 
being created. Agricultural yields can 
be improved a great deal. In the 
sphere of industry • also, we must 
show good performance, compared to 
average performance, because we 
have to achieve what has already 
been accomplished in other countries 
in similar conditions in the matter of 
industrial production.

Now we are being told that pro
ductivity is low in this country and 
for that labour is responsible. T must 
very quickly disabuse anybody who 
has that impression, that kind of 
wrong belief. In this country, as far 
as I have been able to gather from 
whatever statistics are available, 
judging the situation I can say that 
the increased costs are not in any way 
due to lack of effort on the part of 
labour so far. It is also not true 
that productivity has lagged behind 
real wages; it is not so. But it is also 
true that very much more is possible 
for labour to do, because the level at 
which things stand will not enable 
the working classes to have more 
wages and more welfare arrange
ments. They will have to put in 
much greater effort, and that will help 
in creating surpluses in the economy 
and also in dealing with the problem 
gf foreign exchange resources.

A  question is being asked, a sug
gestion is being made, that a part of 
our difficulties, a large part of our 
difficulties, are due to the fact that 
tHere is not enough enthusiasm among 
the people, that sense of urgency and 
devotion is lacking. It may be true. 
But it is not altogether true. Other
wise, we would not have had this 
much ot progress. But it is true 
that the bigger question of the moral 
climate is very important, moral in

centives for the people, apart from 
tlie material incentives.

Now, two things have been men
tioned prominently in that connection 
— one is the rising prices and the 
other is the anti-social practices. So 
far as prices are concerned, I must 
acknowledge that we have made 
efforts and we are making efforts to 
hold the price line but we have not 
succeeded fully. Otherwise, instead of 
the figures which I gave yesterday of 
the rise in prices which has occurred 
the picture would have been different. 
Now various suggestions have been 
made to deal with this situation. We 
must try to stabilise the prices at a 
reasonable level, reasonable for the 
consumer as well as for the producer. 
There are various suggestions. One 
practical suggestion which I  have in 
my mind is that the community 
should control a considerable part of 
the trade in commodities; not that 
the entire wholesale trade and the 
retail trade should be socialised; but 
a sufficient proportion of it should be 
in the hands of the community, both 
wholesale and retail, through co
operatives and other agencies, so that 
we can effectively control the price 
trends and to see that the price 
movements and changes are not 
abrupt or excessive. It is possible to 
do so if more effort is made in that 
direction.

Shri Rang* (Tenali): Then the
community has to be more efficient 
and more honest.

Shri Nanda: That is the second
aspect—anti-social practices. That 
brings me to the question of honesty. 
There is dishonesty now of various 
kinds practised by various people and 
we all wish that in its place there 
should be a greater sense of integrity 
all round. There has to be greater 
discipline in the nation. 'People who 
work have to do more honest work. 
There are various aspects of honesty. 
But there are other things which 
strike the eye of the people such as 
profiteering, hoarding and things of 
that kind. It is the same mechanism
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which w ill enable us to control the 
prices that w ill also help ua in this 
direction. It is not a limited view 
that 1 am taking of the anti-social 
practices. I think that neither the 
administration nor the people can do 
it by itself- Both have to combine 
together in order to bring good 
results, satisfactory results in this 
direction.

When I have said all that, there is 
one other thing which I have in mind, 
apart from these two, and that is that 
there are a very large number of 
people who stand very low, at the 
bottom of the social and economic 
scale, and their conditions have to be 
improved. We have to increase their 
incomes. The impression in my mind 
is that we have not been able to do 
enough to create that feeling, that 
urge for self-help in those people who 
are under-privileged, those who are 
suffering more; they have not benefit
ed to the same extent as others. That 
impression is there, and that accounts 
for a little of the difficulties that we 
are experiencing.

When 1 have mentioned all the 
difficulties, all the drawbacks and all 
the handicaps, let it not create the 
impression that we are not doing any
thing at all. Let us not belittle our 
achievements. We have made good 
progress and we are making a big 
effort. It is only when we compare 
with what we should do, we have to 
admit all this. But let us not forget 
that in various spheres much more is 
being done than was ever done in the 
past. Therefore, we should see 
things in the proper perspective. To 
achieve all these things, certain 
changes have to be made. I, of course, 
would not go into the details as to 
how to utilise our manpower more 
fully, how to control prices more 
fully, particularly the utilisation of 
manpower, which requires, i f  I  may 
use that expression, “a revolutionary 
type” *of change. Now - what is a 
revolutionary type at change?

S
Achjurya Krlpalani (Sitamarhi): 

Which you lack.

Shri Nanda: We do not lack it. We 
may not be having enough of it, I 
must say, otherwise we would not 
have faced these difficulties.

Shri Nath Pai (Rajapur): It comet 
to the same thing.

Shri Nanda: What I am saying is 
that what it is which tKIs revolution 
means. It does not mean throwing 
stones and using lathis. It means 
that we should have the means, the 
capacity and the courage to be able to 
make the fullest use of our resources 
so that we can quicken the rate of 
progress to the utmost possible. That 
is revolution. We are not doing 
that, we are not making the fullest 
use of our manpower and material 
resources so that the rate of progress 
can be speeded up very much.

I am not suggesting that very new 
and novel things have to be done. 
Our Plan, the Second Five Year Plan, 
contains all the directions in which 
we have to move. We have not 
possibly moved in these directions 
fully. One has to acknowledge the 
fact that there has been something 
lacking and that has to be made up, 
otherwise we would not have been 
encountering such difficulties.

Finally, I may say that the Second 
Five Year Plan, when it was launch
ed, had the blessings and support of 
all sections of the House. I  am sure 
that in this period of trial, this test
ing time and in all that remains to be 
done in order to secure the success of 
the Plan and to pave the way for 
future advance to the maximum 
extent, we shall all stand together 
and work together.

Mr. Deputy-Speaker: Motion moved:

“That the Planning Commis
sion's Memorandum on Appraisal
and Prospects of the Second Five
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Year Plan, laid on the Table of 
the House on the 8th May, 1958, 
be taken into consideration.”

machines driven by power, so that 
unemployed population of India may 
be fully utilised;

Appraisal and Prospects 723S
of the Second Five Year

Plan

16 SEPTEMBER 1958

There are substitute motions as 
well. May I know which of them 
are going to be moved? (A fter a 
pause). As I find from the hon. 
Members who have stood up, the 
motions, are Nos. 1 to 14, 16 and 19, 1 
will treat them as moved provided 
they are otherwise admissible.

Shri Arjun Singh Bhadaurta
(Etawah): I beg to move:

That for the original motion. the 
following be substituted, namely: —

"This House having considered 
the Planning Commission's Memo
randum on Appraisal and Prospects 
of the Second Five Year Plan, laid 
on the Table of the House on the 
8th May. 1958, is of opinion 
that Government should make 
radical changes in the Five Year 
Plan on the following lines: —

(1 ) Utilisation of Indian resources—

(a ) to solve the food problem in 
the country a food army be formed 
by employing lakhs of unemployed 
agricultural labourers on waste land;

(b ) a literacy army of educated un
employed youths be formed for com
pletely eradicating ignorance and 
illiteracy from the country as early 
as possible;

(c ) full utilisation of Indian crafts
men (masons) be made by limiting 
the use of automatic machines.

(2) Industrial Policy—

(a) Government should withdraw 
the emphasis being laid on private 
sector and pay more and more atten
tion towards the public sector;

<b) the use of big machines be 
restricted as far as possible and pro
duction. be carried on with small

(c ) production of luxury goods and 
imports thereof be totally stopped;

(d ) parity between the prices of 
industrial goods and agricultural 
products as also the prices of com
modities should in no case be higher 
than fifty per cent of their cost price;

(e ) all the foreign capital invested 
in India be immediately nationalised 
and large sums of money going out of 
the country in the form of profits and 
salaries be used for the prosperity of 
the country.

(3) In order to make the Plan a 
success, substantial amounts that are 
being paid by the Government of 
India to the following non-Govern- 
ment bodies be stopped forthwith :

(a ) Bharat Sewak Samaj,

(b ) Bhartiya Sadhu Samaj,

(c ) Women's Welfare Scheme,

(d ) Bhartiya Yuwak Samaj, and

(e ) Other such bodies.

(4) Following steps should be taken 
to create enthusiasm among the 
people: —

(a) total decentralisation of the 
State authority at four dis
tinct levels;

(b ) the Plan should be divided 
into four main stages, i.e., v il
lage, district, State and 
country level.

(c ) the responsibility for the 
implementation of the 
schemes should rest with the 
representatives of the people 
and not with the Government 
officials who should only 
extend their eo-operation and 
give necessary advice.
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(5) Reorientation of policy—

In order to make the various 
schemes beneficial to all and to 
establish a socialistic society,—

(a ) the ratio between the mini
mum and maximum income 
and expenditure should be 
1 : 10;

(b ) more and more attention 
should be paid towards the 
villages;

(c ) until necessary means of 
communications are made 
available throughout the 
country, widening of roads at 
certain places for the facility 
o f certain privileged classes 
and use of costly things like 
concrete etc. be stopped;

(d ) construction of expensive 
Secretariats be stopped till 
the country becomes self- 
sufficient;

(6 ) Eradication of corruption—

(a ) Anti-corruption Committees 
at district level be set up to 
put an end to corruption and 
their members should only be 
representatives of the people 
with sufficient powers vested 
in them;

(b ) necessary amendments in the 
Constitution be made keeping 
in view the above mentioned 
facts;

(c ) Regional languages at State- 
level and National language 
at the Centre be introduced 
immediately in our adminis
tration.”

Shri M. R. Masani (Ranchi-East): I 
beg to move:

That for the original motion, the 
following be substituted, namely: —

* "This House, having considered
the Planning Commission’s Memo
randum on Appraisal and Prospects

of the Second Five Year Plan, laid 
on the Table of the House on the 
8th May, 1958, is of opinion 
that—

( 1) after the period of strain and 
stress to which the national 
economy has been subjected 
by the implementation of the 
Second 3Tive Year Plan, the 
primary function of further 
planning should be that of 
consolidation and of securing 
for the people the fruits o* 
existing investment and 
effort;

( 2) higher priority needs to be 
given and greater emphasis 
placed on agriculture, which 
is the foundation on which 
the entire structure of indus
trialisation has to be raised; 
and

(3) the fullest opportunity and 
incentive should be given to 
the initiative and enterprise 
of the people in all walks of 
life so that the most rapid 
rise in productivity can be 
achieved.”

Shri U. C. Patnaik (Ganjam): I beg 
to move:

That for the original motion, the 
following be substituted, namely: —

“This House, having considered 
the Planning Commission's Memo
randum on Appraisal and Prospects 
of the Second Five Year Plan, laid 
on the Table of the House on May 
8, 1958, regrets that there has been 
no attempt, so far, to integrate the 
defence organisation and expendi
ture expenditure with socio-econo
mic planning, so as to ensure 
greater efficiency and economy in 
development as well as in defence 
spheres and recommends, inter 
alia—

( 1 ) That there should be an 
effective cell in the Planning 
Commission to coordinate de
fence with the formulation 
and implementation of plans.



Motion re 18 SEPTEMBER

(2) That the defence organisation 
should be provided with ade
quate education—and tech
nical—training facilities, so 
as to supply the country’s 
need for trained raan-power 
while helping the absorption 
of ex-service personnel in 
civil life.

(3) That the Military Engineer
ing Service, the Engineer 
Corps and E.M.E. should be 
entrusted with specific irriga
tion work, flood embank
ments and roads in inaccessi
ble terrain for construction, 
constructional and other 
allowances being duly paid to 
the personnel.

(4) That the defence Science Or
ganisation be brought up to 
its authorised strength (if 
possible expanded) and co
ordinated with research cen
tres and Universities.

(5) That the Directorate of Tech
nical Development be re
organised with highly quali
fied science degree holders, to 
yield maximum result in de
sign, development and inspec
tion.

( 6) That the achievement of Ord
nance Factories be reviewed 
by the Planning Commission 
from time to time.

(7) That the Army Grow More 
Food Campaign be revived in 
an intensive form.

(8) That Deep-Sea fishing pro
jects be expanded with the 
cooperation of the Navy.

(9) That Merchant Shipping be 
considered from the view 
point of naval defence and 
suitable provision be made In 
pursuance thereof.

(10) That adequate and unified 
training facilities be given in 
drill and discipline to the

youth of the country so as to 
canalise their enthusiasm int^. 
channels of national service.

(11) That a cheap and suitable 
pattern of standard cloth be 
evolved so that the youth of 
the country could use it at 
their own costs to minimise 
the expenditure on the N.C.C., 
the A.C.C. and military tra il
ing in general, as well as for 
sports and P. T.

(12) That a National Service Or
ganisation be evolved, by co
ordinating the activities of 
the defence with other Minis
tries and by utilising the 
grants and aids under differ
ent heads, so as to serve the 
country in normal times as 
well as in emergencies.

(IS ) That the equipment lying idle 
in various Ordnance Depots 
for the last about 10 years 
may be made available to the 
various departments and edu
cational institutions which so 
badly need them.

(14) That there should be arrange
ments for creating a national 
Pool of Engineers, Doctors 
and other technical person
nel from the Defence, Rail
ways and other Union and 
State Departments to supply 
the country’s shortage of 
scientific man-power.

(15) That necessary investigation 
be made nearPampan—Than- 
kachin mudam to avoid the 
expenditure, delay and incon
venience of circumnavigating 
Ceylon in cruises between the 
east and west coasts of India.

(16) That a Naval Dockyard be 
established early on the east 
coast to serve the Navy as 
well as merchant shipping in 
the Bay of Bengal. ,

( 1?) That Rifles, Scouts, Flying, 
Glider, Swimming and other
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clubs, Talimkhanas, Sport* 
and P.T. activities be en
couraged, coordinated and 
utilised.

(18) That the Lok Sahayak Sena 
and other organisations be 
given continuity or follow-up 
duties (organised through 
Gram Panchayats). The V il
lage Leader Scheme and Vil
lage Fire fighting and emer
gency service units be inte
grated with the same.

(19) That the Commission which 
charged with overall planning 
must be consulted before 
foreign purchase commit
ments and foreign exchange- 
involvements are made.

(20) That Planning Commission 
must explore all avenues to 
utilise the trained and 
experienced ex-servicemen in 
development scheme.”

Shri T. Sanganna (Koraput-Reserv- 
ed-Sch Tribes): I beg to move:

( 1 ) That for the original motion, 
the following be substituted, name
ly :—

“This House, having consider
ed the Planning Commission’s 
Memorandum on Appraisal and 
Prospects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that the soil erosion 
schemes worked out in the tribal 
areas should be subsidised cent 
per cent as the tribal people are 
not able to contribute any amount 
as their share.”

(2) That for the original motion, 
the following be substituted, name
ly :—

“This House, having considered 
the Planning Commission’s Memo
randum on Appraisal and Pros
pects of the Second F ive Tear

Plan, laid on the Table of the 
House on the 8th May, 1956, is of 
opinion that the Small scale in
dustries in the tribal areas should 
be encouraged through the estab
lishment of the multi-purpose co
operative societies.”

(3) That for the original motion, 
the following be substituted, name
ly :—

‘"Hiis House, having considered 
the Plannig Commission's Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that the water resources 
in the tribal areas should be asses
sed so that the lands in the tribal 
areas can be brought under 
plough in the economic develop
ment of the tribal people.”

(4) That for the original motion 
the following be substituted, name
ly :—

"This House, having considered 
the Planning Commission's Memo
randum. Appraisal and Pros
pects of the Seconu ?*ve Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that the pattern of the 
multi-purpose Community Deve
lopment Projects in the tribal 
areas should be reoriented to suit 
the genius of the tribal people of 
the country.”

(5) TTiat for the original motion 
the following be substituted, name
ly :—

"This House, having considered 
the Plannig Commission's Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1858, is of 
opinion that land donated under 
the Bhoodan and the Chramdan 
movements should be brought 
under the po-operative farming.**
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Shri B. D «« Gupta (Purulia): I beg 

to move:

That for the original motion, the 
following be substituted, namely: —

“This House, having considered
the Planning Commission’s Memo
randum on Appraisal and Pros
pects o f the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that—

(1) the Government have not 
been able to create necessary 
enthusiasm amongst the peo
ple for the successful working 
of the Plan;

( 2) the administrative structure 
should be reconstructed in 
a decentralised way from the 
village to the Centre, with 
devolution of power and au
thority so as to form a strong 
and wide basis for the work
ing of the Plan by the people 
and for the people;

(3 ) except the commitments re
garding the heavy industrial 
undertakings on the Public 
Sector, the resources should 
be drastically diverted to
wards increasing the agricul
tural production and im
provement of the agricultural 
economy which should be 
made the real core o f the 
Plan even now.”

Shri Nanshir Bharucha (East Khan- 
desh): I beg to move:

That for the original motion, the 
following be substituted, namely: —

"This House, having considered 
the Planning Commission’s Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House an the 8th May, 1958, is of 
opinion that, apart from other

efforts, supreme endeavour should 
be made to—

( 1) limit the outlay of the Plan 
to Rs. 4900 crores;

( 2) restrict the maximum deficit 
financing to Rs. 1,000 crores;

(3) intensify food production and 
secure effective utilisation of 
food potential, among other 
methods, by a subsidised uti
lisation of irrigation facilities 
and a stricter control on pro
curement and wholesale dis
tribution of foodgrains;

(4) restrict rigidly imports for 
the unexpired duration of the 
Second Plan;

<5) organise an all-out export 
drive, particularly by aiding 
conventional exports capable 
of immediate response, as 
well as exports of new pro
mising lines;

(6) extend relief to industries in 
the matter of crediting deve
lopment rebates so long ias 
concessions are ploughed back 
in developmental projects;

(7) introduce a system of stagger
ing of investments even with
in the ‘core’ of the Plan, with 
special emphasis on a ‘go-slow* 
policy on such irrigation 
projects as are not in an ad
vanced state of completion;

( 8) prepare a Plan for consolida
tion of the result so far 
achieved and for completing 
the ‘left-overs’ from the 
Second Plan.”

Shri Raffhnnath Singh (Varanasi): 
I beg to move:

That for the original motion, the 
following be substituted, namely: —

•

‘"This House, having considered 
the Planning Commission’s Memo-
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randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table at the 
House on the 8th May, 1958, is of 
opinion that—

( 1 ) higher priority needs to be 
given and greater emphasis 
placed on Indian Shipping 
which is the foundation on 
which the entire structure of 
overseas and foreign trans
portation is based and which 
is the earner of great foreign 
exchange as also the second 
line of defence of the nation.

(2) higher priority should be 
given and greater emphasis 
placed on naval defence and 
development, repair and con
struction of naval establish
ments.

Shri Assar (Ratnagiri): I beg to
move:

That for the original motion, the 
following be substituted, namely: —

“This House, having consider
ed the Planning Commission’s 
Memorandum on Appraisal and 
Prospects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May 1958, is of 
opinion that Government should 
take following steps in further
ance of the economic welfare of 
the people —

(1) The Planning Commission 
should be reconstituted and 
should consist of experts, not 
belonging to any political 
party.

(4) Agricultural Production and 
Small Scale mechanised in
dustry should be given first
priority.

(5) Heavy industries, except those 
which have been taken in 
hand and likely to be com
pleted soon, should be defer
red to a latter period.

( 6) Public enterprise should 
strictly be confined to Sche
dule ‘A ’ of the industrial 
policy resolution of 30th 
April, 1956. A ll other indus
trial schemes of the Central 
and State Governments 
should be transferred to the 
private sector.

(7) The Plan should be reorient
ed so as to develop India into 
more or less a self contained 
economy depending least on 
foreign help.

<8) The plan should make pro
mise of work for all.

(9) Government employees 
drawing Rupees two thou
sand or over per month 
should be given National 
Plan Bonds for the amount 
in excess of rupees two 
thousand.”

Shri Mohamed Imam (Chitaldrug):
I beg to move:

That for the original motion, the 
following be substituted, namely: —

'This House, having considered 
the Planning Commission’s Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that: —

(2) The NationaL Development 
Council should also be reor
ganised on all party national 
basis.

?3) The Second Plan should be 
extended over a period at at 
least seven years.

( 1) First priority be given to all 
hydro-electric and irrigation 
projects by including them 
in the core o f the plan.
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(2) Further taxation should be 
stopped as it w ill be a great 
strain on the economy ot the 
people and a burden on them.

(3) Economy* in non-pian ex
penditure and cost of admin
istration be effected to the ex
tent of Rs. 300 crores both 
at the centre and the states.

(4) The policy of prohibition be 
revised so as to get substan
tial revenue for plan expendi
ture.

(5) The Community Develop
ment Projects and the Nation
al Extension Service Block 
be reoriented and their mana
gement entrusted to local 
bodies.

(6) A separate fund called ‘plan 
development fund’ be consti
tuted both at the Centre and 
the States to which shall be 
credited all revenue derived 
from taxes levied during the 
plan period, borrowing and 
loans, external assistance, 
railway contributions, balance 
from revenue surplus and 
deficit financing which will 
be earmarked for plan ex
penditure."

milk to the extent of more than 
five crores of maunds since the 
year 1951, and insufficient supply 
of good bulls (only one is there 
where 250 are required) and bul
locks (the shortfall being over a 
crore from the number requisite 
for efficient agriculture and other 
operations).

The House further deplores that 
the Government is not even con
scious of the tragedy involved in 
these figures as it does not so 
much as mention or hint at in their 
appraisal and prospects and re
appraisal reports, the appalling 
distress in the country to young 
children, expectant mothers and 
aged men and loss of production 
of food in the country except on 
pages 28 to 46 of the appraisal and 
reappraisal report on page 22— 
statements which are not reassur
ing and tell a doleful tale.

The House is clearly of opinion 
that the animal husbandry in 
the country requires the close and 
special attention of the Govern
ment which, if bestowed, is sure 
to earn very rich dividends in 
so far as the production of pro
tective food and agricultural pro
ducts is concerned."

Pandit Thakur Das Bhargav* (His- 
sar): I beg to move:

That for the original motion, the 
following be substitued, namely: —

“This House, having considered 
the Planning Commission’s Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that the most reprehensi
ble and almost criminal neglect 
in respect of animal husbandry 
has landed the country in great 
disaster resulting as It has in an 
annual decrease according to gov
ernment statistics of production of

Shrimati Manjula Devi (Goalpara): 
I beg to move:

That for the original motion, the 
following be substituted, namely: —

‘This House having considered 
the Planning Commission’s Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that there should be no 
reduction in social service pro
grammes as they are very impor
tant for getting the full co-opera
tion of the people for making the 
programme of the Five Year Plan 
a success.”
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Shri S. L. SaJcaena (Maharajganj): 
1 beg to move:

That for the original motion, the 
following be substituted, namely: —

"This House, having considered 
the Planning Comimssion’s Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958 reg
rets that there has been no 
attempt to keep to the original 
targets in the Second Five Year 
Plan by ruthless economising in 
the expenditure and avoidance 
of waste and by trying to raise 
further resources from larger 
loans abroad and inside the coun
try, which is bound to have grave 
socio-economic consequencesj and 
recommends—

(1) That full use should be made 
of the irrigation potential 
which has already been creat
ed by finding out and remov
ing the reasons for its non
use by cultivators and parti
cularly by making irrigation 
facilities available at a lower 
cost by cheapening the rates 
of irrigation taxes.

(2) That highest priority should 
be given to providing cheap 
and easy agricultural credit 
to destitute farmers for agri
cultural operations such as 
for ploughing the land, pur
chasing the seeds and carry
ing out other essential agri
cultural processes at cheap 
rates of interest so that they 
may be in a position to invest 
the necessary capital for 
raising crops on their fields.

(3) That the required amount of 
fertilizers should be imported 
without the least possible 
delay to increase agricultural 
output per acre. Method* to

• increase night soil and farm 
yard manure in the fields 
should also be devised.

Plan

(4) That top priority should be 
given lor putting up new fer
tiliser plants in the country 
and for increasing the output 
to the maximum possible ex
tent of the fertiliser plants 
already existing in the 
country,

(5) That original expenditure on 
flood control schemes should 
be restored and floods should 
be fought on a war footing.

( 6) That the problems of scarcity
areas like East U.P., North 
Bihar, etc. where the yield 
per acre is the lowest and 
where drought and Hoods
causc wholesale devastation
from year to year, should be 
thoroughly investigated by 
appointing a High Power 
Commission to investigate the 
causes of perpetual scarcity 
in these areas and to recom
mend ways and means to
overcome them in the short
est possible time so that the 
yield per acre may increase 
several fold and flood and
drought may become things 
of the past.

(7) That a multi-purpose River 
Valley Scheme to control the 
river Ghagra, Rapti and Gan- 
dak with their tributaries 
should be immediately pre
pared and included for exe
cution in the Second Five 
Year Plan itself, so that East 
U.P. and North-West Bihar 
may be saved from recurring 
floods and droughts and cheap 
electric power may be avail
able for starting small-scale 
cottage industries in every 
village, and large areas may 
be brought under irrigation.

( 8) That money spent on import 
of foodgrains should be spent 
in helping the cultivators to 
grow more food by providing
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them with liberal credit, 
cheap irrigation, fertilisers, 
good seeds and the results of 
latest agricultural researches 
for fighting plant diseases and 
raising the yield per acre.

(9) That agriculture should be 
made more profitable b y  im
provement in animal hus
bandry, poultry, dairying 
and milk supply.

(10) That land should be redistri
buted village-wise so no per
son who lives by agriculture 
may be without land and co
operative farming be adopted 
in every village to overcome 
the effects of fragmentation of 
holdings as quickly as possi
ble and this should be the 
main programme of Com
munity Development and 
National Extension Service 
Blocks.

(11) That as a result of these 
measures the target for pro
duction of food in the country 
should be raised to at least 
100 million tons of foodgrains 
b y  1961.

(12) That a thorough enquiry 
should be conducted into the 
present organisation of our 
defence forces and ruthless 
economy should be enforced 
in it so that the maximum 
effective strength of the de
fence forces may be secured 
with the least amount of ex
penditure and efforts should 
be made to make the country 
self-sufficient m producing 
its defence equipment of the 
latest and most advanced 
Purchases of obsolete arms 
should be cancelled forthwith.

(13) That compulsory military 
training for a period of two 
years should be provided to 
every Indian National.

(14) That the army personnel 
should be employed in peace 
times for productive national 
work during specified hours.

(15) That universal compulsory 
education upto the age of 14 
as provided in the Constitu
tion should be achieved by 
the end of the Second Five 
Year Plan by giving education 
top priority, by minimising 
expenditure on buildings and 
costly furniture and opening 
schools in every village im
mediately so that every child 
may have the opportunity of 
going to his village school and 
the most brilliant and pro
mising students should be 
helped to obtain higher scien
tific education.

(16) That heavy industries should 
be given top priority so that 
the country may be able to 
produce its own machines and 
industrial plants as soon as 
possible; and

(17) That corruption must be 
rooted out ruthlessly from 
every walk of national life 
by exemplary punishment 
and people’s co-operation.”

Mr. Deputy - Speaker: Now, about the 
allotment of time. Ten hours in all 
were allotted.

Shri B n ] Raj Singh: The hem. Minis
ter has taken more than an hour.

Mr. Deputy-Speaker: That time was 
also included in the ten hours that 
were allotted.

Shri Braj Raj Singh: It will have to 
be doubled.

Mr. Deputy-8peaker: Then we shall 
have to sit after 5 o’clock.

Several hon. Members: Certainly,
Sir.

Mr. Depnty-Speaker: We can sit one 
hour extra today.

Several bon. Members: Yes, Sir.
Shri Braj Raj Singh: That will not 

suffice.
•

Shri Raghunath Singh: It may be
extended by another four hours.



7^55 -Motion re 18 SEPTEMBER 1988 Appraisal and Prospect* 7256
of the Second Five Year

Plan
Mr. Deputy-Speaker: That we will 

see afterwards. We have a long way 
to travel.

r*r f^ <  ?rr^ # ^  vct f*nr<r
*ftepT W I ^TTf

# ’ft T O  5m r I ^  ^  apr ST^T
tot ftnrr an# 1

9 W W  T ? STZT
^  Phh4 ^  f^pt fairr Pt>

ifr&iM *rt w$<r gfW r |t smr 1

Shri H. N. Mukerjee (Calcutta— 
Central): Sir, I have listened with 
much care and even more patience 
to the long and laboured exposition 
of my hon. friend, the Minister of 
Planning.

Mr. Deputy-Speaker: The duration 
of the speeches would normally be 
fifteen minutes. Of course, the leaders 
of groups may take twenty to thirty 
minutes, but thirty minutes should be 
the maximum because there are very 
many speakers. I have got a list of 
about 70 hon. Members already, who 
wish to speak and there may be some 
others who have not sent in their 
names and would try to catch my eye 
otherwise. Therefore, they may keep 
in mind the difficulty that I would 
be experiencing.

Shri H. N. Mukerjee: I have listened 
carefully and patiently...........

Start Sinhasan Singh (Gorakhpur): 
There are groups in which there are 
only one or two men.

Shri Braj Raj Singh: There are no 
such groups.

Mr. Depnty-Speaker: The Chair
shall have to take that into considera
tion.

Shri H. N. Mukerjee: I have listen
ed carefully and patiently to the hon. 
Planning Minister’s exposition, but I 
am afraid I am not particularly im
pressed. I think it is necessary to say 
at the outset that though the hon.

Minister has put a brave face on the 
present posture of the Plan, he has 
underrated the seriousness of the situa
tion and there are certain indications 
which have lately become rather pro
minent. We fear that there is not 
merely a crisis in regard to the Plan 
but something very like a collapse 
threatening its success. There has 
happened also something like a change, 
perhaps surreptitiously engineered in 
its qualitative chat acter and the clear 
beginnings of a capitulation to inter
ests that care little for planning and 
very much less for socialism.

Before the Second Five-Year Plan 
was finalised there had been joint 
consultations between Government 
and other parties and even though the 
Consultative Committee had no exe
cutive powers, I had an idea that cer
tain benefits accrued from such con
sultations. Last year and this I have 
referred to this matter and occasion
ally the hon. Prime Minister appeared 
to agree that there should be consul
tations from time to time between 
Government and other parties in re
gard to the Plan, but no such thing has 
actually taken place. I feel that in 
Parliament discussion certainly is ex
tremely useful and important but 
there is naturally a tendency to score 
debating points and therefore apart 
from discussions in Parliament which, 
of course, will continue there should 
be an implementation of the assur
ances of the hon. Prime Minister re
garding serious consultations between 
Government and other parties speci
ally when the Plan is in something 
like a serious posture of danger.

I do not wish to take up a “holier 
than thou’ attitude. I do not want to 
say, “I told you so” , but I find that in 
July, 1955, when the Second Plan 
frame was published, my Party, the 
Communist Party, had put in a memo
randum to the Planning Commission 
in which certain warnings were pro
mulgated. We had told the Planning
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Commission, for example, that the 
projected Plan was linked with world 
capitalist market which was crisis- 
ridden and therefore we might have 
to pay the price pretty soon. We told 
them that there were no indications 
of Government intending to restrict 
the profits of monopoly capital and to 
give decisive importance to the agra
rian reforms. We warned that there 
was no attempt at all-round strength
ening of the national economy to take 
bold action against foreign capital 
interests and land-lordism in India, 
to curb monopoly capital and to im
prove the condition of the people, and 
we had said that the possibilities of 
development along capitalist lines, and 
that within the limitations of the 
present economic structure of India, 
were unquestionably limited, and, 
therefore, a point would arrive when 
Government would have to take a 
very much more drastic attitude in 
the direction of a socialist advance. 
So, what we find is that at the 
moment, there is a Commonwealth 
conference going on at Montreal, 
where the papers reported that the 
fear was expressed of communist 
trading and technical power expand
ing, and India and other countries 
getting into touch with those powers. 
But, as a matter of fact, it is very im- 

; portant that we should not remain 
yoked to the crisis-ridden economy 
of capitalism in decline and I fear 
that Government today has no reali
sation of that particular point of view.

The result is that in regard to food, 
in regard to employment, and in re
gard to the position in prices, and in 
foreign exchange and internal resour
ces, we are today in a quandary. My 
hon. friend the Food Minister, Shri 
A. P. Jain was taking shelter the 
other day in the other House behind 
the coat-tails of the Prime Minister 
whom he described as a super-agri
culture Minister. And I And that only 
a few months ago, in June this year, 
he was talking of exporting food in a 
few years, ■and then today, in a blue 
funk he suggests that land reforms,

if they cannot’ be implemented quick
ly, should be postponed, in order to 
increase production. This is a most 
amazing thing. This is in defiance of 
the Planning Commission’s Lan<i Re
forms Panel. It is in defiance of the 
R. K. Patil Report and so many other 
things which Government has been 
committed to. I say also that the Min
istry of Community Development 
which is run by a reputedly live-wire 
Minister, whom I find described in an 
official publication as being a young 
man not clogged by protocol or red 
tape, has been yet unable to show any 
mentionable result. And meanwhile, 
food imports total about Rs. 278 cror
es in the first two years of the Plan, 
and the budget provision for the third 
year is Rs. I l l  crores.

Shri Nanda told us yesterday that 
in 1957-58 there was a decline of 9’ 8 
per cent in food production. And the 
Planning Commission blames the 
weather for this particular phenome
non! Meanwhile, the irrigation poten
tial remains unused because of burden, 
some bureaucratic obstacles and the 
poverty of the cultivators. But high 
officials explain that even in very ad
vanced countries, irrigation potential 
created takes—a long time to be uti
lised. A ll this is very peculiar. The 
recent official shift to minor irrigation, 
though welcome is belated and ia 
much too lukewarm to be taken seri
ously. Our people are in agony. They 
fight for food, as in the UP and West 
Bengal, and Government, except in 
rare flashes at Delhi, show neither 
understanding nor efficient prosecu
tion of its job. No wonder the Plan 
founders on the rocks of food.

In regard to employment, I need not 
give the figures; these are very well 
known and are almost staggering. 
But it is rather ironic to remark that 
only a few years ago, the Prime Minis
ter had said that this present genera
tion was happily sentenced to hard 
labour, but our people today want 
work and they are receiving not work, 
not food, but stones instead. ,The 
backlog of unemployment is absolute
ly frightening, and the number of
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employment opportunities to be creat
ed is going to diminish under the new 
scheme of things.

About the position of prices, the 
Minister made certain references, and 
T said that it was absolutely a criminal 
matter that Government had failed 
completely in holding the price line. 
Government had given an assurance 
that that should be done in regard to 
coal and iron and steel and cement 
and such things. Government was in 
a position statutorily to maintain the 
price line, but Government did not do 
so. Whenever the employers wanted 
a price increase, Government gave 
them their pound of flesh, but when
ever a worker wanted some improve
ment in the amenities, naturally the 
worker was described as being 
traitorous to the interests of the com
munity. But this failure to hold the 
price line is something which certainly 
Government will have to answer for.

Then, in regard to foreign exchange, 
maybe, the Finance Minister who is 
now peregrinating abroad is not un
happy, he is obviously in a cheerful 
frame of mind, from the accounts 
which come, and I am not surprised 
because only the other day, the boss 
of the Forum of Free Enterprise was 
good enough to send us a speech of 
his on Tw o Years of Achievement', 
and he suggested that the two former 
Finance Ministers should be “ impeach
ed” in Parliament, but the present 
Finance Minister was showing some 
evidence of “the dawn of a little real
ism.” This “ dawn of a little realism" 
is rather dangerous, and I  wish at least 
the Minister of Labour and Planning, 
Shri Nanda, is not taken in by this 
idea of a dawn of new realism. I am 
afraid that what we are doing now 
on the question of foreign aid is to 
mortgage our future development 
We have to pay, as Shri Nanda told 
us yesterday, about Rs. 100 crores 
every year from 1958-59 to 1962-6S 
only# by way of repayment of the loans 
which we have taken. Now, further 
loans are being added, which will

mean that for a long time our entire 
foreign exchange resources will be 
spent up in repaying the present loans. 
The terms of foreign aid also indicate 
a character which is not particularly 
wholesome; the interest is exorbitant, 
it is 5£ per cent plus one per cent 
commission on World Bank loans, 
which compares very badly with in
terest charged by socialist countries, 
for Soviet aid implies only 2 } per 
cent interest, and there is no question 
of a commission. American aid also 
means that we are compelled against 
the basic formulations of our economic 
policy to buy an enormous amount of 
the farm surpluses, and to find out 
money from American sources for 
overheads and also to allocate a large 
proportion of whatever aid comes from 
America to the private sector. Now, 
the Prime Minister has told us many 
times about the public sector control
ling the strategic heights of the 
economy. But the public sector here 
occupies a very little fraction of our 
industrial organisation; S '9 per cent 
or something like that was the figure 
which was calculated by Dr. Loka- 
nathan recently. And the public sector 
is almost going to abdicate if the con
ditions on which American aid is 
given are going to be maintained.

In this connection the World Bank, 
about whose generosity to us we hear 
so much, has given us some advicc 
which is particularly pernicious, and 
this advice possibly is almost by way 
of a command. In this advice, tht; 
World Bank tells us absolutely 
gratuitously,—and we are directors of 
the World Bank to a certain extent; 
how fantastic the position is, I do not 
know—

“India has already heavily mort
gaged her future foreign exchange 
earnings, even before account is 
taken of the additional loans that 
may be sought for the completion 
of the Second Five Year Plan.".



726i  Motion re 18 SEPTEMBER 1858 Appraisal and Prospects 72,62
of the Second five Year

Plan
It goes on to say:

'‘India has pursued welfare at 
the expense of efficiency.”

It  is not for them to say so. Though 
they lend us money, we shall pay 
through our nose; we shall sweat and 
toil in order to pay them back, and it 
is not for them to tell us that we 
are pursuing welfare at the expense 
o f efficiency. And they liHe about 
‘lavish social amenities usually as* 
•ociated with new Government fac
tories’. Shri Nanda knows very well 
how lavish are the social amenities 
enjoyed by our workers. And they 
refer to a recent talk of a system of 
unemployment insurance for industrial 
workers, as if that is a piece of sin 
and a crime which the World Bank 
bosaes are not going to tolerate in 
our country. They call for rationalisa
tion. They want that there should be 
no proper housing in this country, and 
they say that the Government’s policy 
o f progressively reducing inequalities 
o f income and wealth may be difficult 
to reconcile with the aim of rapid 
economic development. These are the 
mentors, these are the helpers, these 
are the people who will'take us across 
the hurdles which we are facing all 
over the place. No more public sector 
— it is said,

"That State hag played a vital 
ro le .... now that this process is 
well under way, the Government 
would be well advised to avoid 
assuming new responsibilities, 
especially so far as investment m 
industry and mining is concern
ed.”

They talk so about oil and mining 
My friend the Minister of Mines and 
Oil is here. I know our Government 
is not going to abide by these things. 
I  say it is a very dangerous portent 
when people on whom you depend and 
inexorably depend as you imagine, 
people to whose star you have hitched 
your wagon, are talking in this fashion 
bo that they may have a strangle-hold 
upon the apparatus of our economy. 
IOTA L.SJ3___

In regard to the British loan of £40 
million which has been given to us, 
for which we are so effusively thank
ful. the British paper Financial Times 
said that this “hard-headed and useful 
piece of economic assistance” was 
really nothing very generous on the 
part of Britain because it was only 
20 per cent of the annual rate of 
drawal on India’s sterling balances of 
nearly £200 million which if continu
ed would have meant a greater dram 
on Britain’s resources than the £40 
million which have been lent now. 
The Financial Times goes on to say 
something which is very noticeable. 
The most remarkable development “in 
the new Indian financing (of which 
the British credit is but a part), has 
been the way in which the World 
Bank has co-ordinated it". The 
Bank has been enabled, the Financial 
Times comments, “ to exercise a super
vision over economic policy, which 
would be an infrigement of sover
eignty if any Government were to 
attempt it” . This come* from Britain 
This comes from the l&iited States. 
This comes from the people who
engineered the miserable Suez crisis 
which cost us more than Rs. 30 crores 
according to the calculations made by 
the Planning Commission. This is the 
kind of advantage which the crisis- 
ridden economy of the West now 
wishes to enjoy over us. In spite of 
that, at Montreal what we are trying 
to do is to highlight our association 
with the crisis-ridden capitalist system 
and to low-light our association with 
the socialist world and to tell the 
world, so to speak, that we are very 
faithful followers in the camo of 
what is called western democracy. A ll 
this is extremely dangerous as far as 
the future of our plan is concerned.

Shri Nanda has talked about our 
planning being non-regimen ted, demo
cratic, and all the rest of that sort of 
thing. It is all very good to talk about 
it. Who wants to be regimented it 
regimentation can be done away with? 
Who does not want absolute freedom 
to do whatever one liked? We hear 
a lot of talk about the way o f  life.
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We expound our democracy, our plan
ning as Implying a new way oi life. 
Where are we going? When are we 
going to begin to deliver the goods? 
That is the point. We have heard 
people say often that the accent ot 
Indian planning is on the attainment 
of positive goals, raising of living 
standards, enlargement of opportuni
ties for all, creation of a sense of 
partnership among all sections of the 
community. What has happened? 
What has happened in regard to these 
objectives? What has actually taken 
place is so infinitesimal and the 
patience of the people is being so sore
ly tried and Government’s dependence 
on the most dubious capitalist inter
ests is becoming so much pronounced 
that naturally, the country has to 
warn the Government and ask the 
Government to cry halt to the pursuit 
of the present policies.

In regard to social services, we are 
now going to have a fairly substantial 
cut. Shri Nanda yesterday said that 
there is going to be in the social ser
vices “an unfavourable change”—I 
never knew my friend, Shri Nanda, 
who is fairly plain-spoken, as a mas
ter of euphemism in this way—“un
favourable change” in the direction of 
social services. But, the fact remains 
that in spite of Shri Nanda assuming 
that we are sticking to Rs. 4,800 
crores, somehow or other, we shall do 
it, the physical targets are very much 
less than what we had anticipated 
when the Plan was formulated. I know 
we cannot have a rigid adherence to 
the targets. It may be, sometimes, 
targets are not fulfilled. But, there 
must be some understandable state
ment in regard to what the position 
is, in regard to how the position is 
going to be rectified. That has not 
been done at all. On the contrary, we 
And things are happening which show 
how dependent we are no capitalist 
interests where recessions and crises 
have made their appearance in a very 
serious fashion. Therefore, our part
ners in the Plan are such people as 
reallji cannot be depended upon.

In this connection, I would like to 
refer to the fact that tjjere has been 
in recent years a rise in foreign busi
ness investments in our country, which 
is fairly substantial. At the end of 
June 1948, foreign business investment 
in India amounted to Rs. 287-7 crores. 
At the end of December, 1963, it was 
419-5 crores. The latest figures avail
able about the period at the end of 
December, 1955, is Rs. 480-7 crores. 
This kind of increase in foreign invest
ment in this country shows a danger
ous tendency, especially when we sre 
not in a position to control it, not in 
a position even to control the remit
tance of extra profits. Therefore, this 
is a phenomenon about which we 
have to be careful.

In regard also to the rise in the esti
mates of expenditure about the steel 
plants and delay in construction, my 
hon. friend the Minister has tried to 
explain it away. But. I feel that it is 
rather important. This matter should 
not have been allowed to happen and 
I think, that with some care, perhaps, 
if we wanted to put our foot down as 
far as- these foreign interests were con
cerned, we could have made sure that 
the estimates would not have risen so 
very much. The Rourkela estimates 
have risen from Rs. 12S crores to 
Rs. 170 crores. The Bhilai estimates 
have risen from Rs. 110 crores to 
Rs. 131 crores and the Durgapur esti
mates have risen from Rs. 115 crores 
to Rs. 138 crores. The progress of 
construction has also been delayed. 
This is a serious matter about which 
we should be very careful.

The Planning Commission, some 
time ago, supplied us with a docu
ment about foreign exchange resourc
es and it said that Rs. 400 crores of 
outstanding foreign exchange commit
ments of the private sector cannot be 
described in any detail because the 
breakdown is not available. Something 
must be very fishy in regard to the 
activities of the private sector and our 
foreign exchange position. As much 
as Rs. 400 crores outstanding foreign
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exchange in regard to the commit
ments of the private sector show no 
breakdown at all. That report also 
told us that the outstanding commit
ments on defence are “exceedingly 
heavy.” Shri Nanda has told us that 
defence expenditure is likely to ex
ceed our estimates by Rs. 225 crores. 
L>ast session my hon. friend Acharya 
Kripalani had drawn attention to this 
increasing expenditure on defence in a 
very serious fashion and he had refer
red to the traditions of our country. 
But, what I would like to say is this. 
We are all keen that the defence of 
our country should not be jeopardised 
the least little bit. At the same time, 
we know very well that under cover 
of talk of defence, a great deal of 
hanky-panky is going on. That has 
got to be stopped. Only the other day, 
a former Finance Minister Shri C. D. 
Deshmukh said that outmoded junk 
was purchased to his certain know
ledge for military purposes and stores 
were purchased more or less in that 
fashion. Where is our statesmanship? 
When are we going to adopt a policy 
which will enable us to spend less on 
defence? After all, we depend for 
the defence of our country, not so 
much upon the weapons, usually the 
outmoded weapons which we get from 
our democratic friends, but upon the 
Mon-hearted resistance of our people. 
If you alienate your people, if you 
lô r> affection of tht. pLoplc, if you 
make the people feel that the Plan 
Itself is a peculiar proposition which 
brings no benefit to them even in the 
foreseeable future, surely some
thing is very wrong indeed.

I would like also to say that when 
we think of the internal resources, a 
problem as such arises. It is most 
amazing that income-tax arrears, tor 
example, according to Government 
statements, are rising from year to 
year. Two years ago, it was Rs. 180 
crorea—simply arrears: not the evad
ed amount of income-tax about which 
nobody is certain, which is fabulous. 
Merely arrears of income-tax amount
ed in 1987 to Rs. 180 crores. Then it 
came to Rs. 208 crores and the latest

figure given in this session of Parlia
ment is Rs. 287*32 crores. It is most 
amazing that this kind of thing goes 
on and we talk of lack of resources. 
I feel that we have to change the 
direction or we are going to sink in 
the mud.

13 hrs.

I am glad that the Planning Minis
ter says that in regard lo taxation he 
is going to have enough money. If he 
can get it well and good. But I feel 
that the direction of taxation has got 
to be changed; the way in which the 
load of taxation has fallen upon the 
poor that has got to be changed and 
the administration of the apparatus of 
taxation has got to be changed. Eva
sion has to .be prevented and better 
administration has to take place.

But what do we find? We find 
Ministers of Government, holders of 
Cabinet office, like the Law Minister, 
for example, writing publicly in the 
AICC Economic Review that income- 
tax collections were showing a falling 
off not because of the evading tendency 
of some of his friends, but because it 
was sapping the incentive of people to 
earn money either at the Bar or in 
other places. It is an amazing propo
sition to come from a Minister of Gov
ernment who writes in the AICC 
Economic Review and such a sort of 
thing goes completely unpunished. I 
cannot understand a parliamentary 
set up where Ministers of Government 
make such pronouncements and go 
Scot-free. They do not get the order 
of the lash which they should from 
their superiors over there. It suggests 
how the taxation system that we
have got today is so bad and it is
sought to be changed in the direction 
in which it is antagonistic to the inter
ests of the people. It is there that
the Planning Minister has to
step in; it is there that he has to 
step in; it is there that he has to say 
that this sort of thing has got to be 
stopped,—the retrograde taxation 
policy has got to be stopped

Then extravagance has got to be 
stopped. Mr. Deshmukh has said only
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the other day that to his certain know
ledge one hundred crores of rupees 
were frittered away in indiscriminate 
licences for imports. In the pamphlet 
supplied to us by the Planning Com
mission an unworthy attempt was 
made to defend this position. It said 
that “over-liberal import of consumer 
goods would have had a relatively 
small effect.” It is most amazing for 
the Planning Commission to minimise 
this kind of thing. Morally it is most 
reprehensible; materially speaking 
also, it is extremely significant.

The Planning Commission has also 
lately told us that the expenditure on 
delegations, on buildings, air-condi- 
tioning and that kind of thing, is very 
trifling. Acharya Kripalani is here and 
I think he will support me in regard 
to this. It is not merely the quantum 
of the money that you are throwing 
away for no good reason that is im
portant; it is the principle of the mat
ter. We find the Railway Ministry is 
putting up a new building in Delhi 
and they say they are going to spend 
Rs. 78 lakhs. I can take a bet—it will 
come to more than a crore of rupees, 
there is no doubt about it. The 
Ashoka Hotel which is a scandal of 
dimensions that I do not wish to des
cribe, cost us more than Rs. 2J crores 
and it has cost us not only in money 
but in ignominy from day to day. 
Only the other day we had an answer 
in Parliament that more than Rs. 22 
lakhs were spent in Delhi alone for 
air-conditioning purposes. All this 
added up come to a total which is 
large. Prom the point of view of 
quantum it is important, but from the 
point of view of principle it is even 
more important and it is very neces
sary that it is this kind of thing which 
Government should take into con
sideration.

I feel, therefore, that it is nece sary 
that we change the direction. It is 
necessary that we told our people that 
wfe cannot go in in the way that w# 
have done so far. It is necessary that 
we realise once and for all that the

continued dependence on foreign aid 
is extremely dangerous to the future 
of our country and to the freedom at 
India. It i ; more than time that we 
realise that the tackling of the food 
problem can be done successfully even 
without that kind of paramount depen
dence on foreign aid. Why don’t we 
try first of all to increase the output 
of food and other agricultural products 
through a policy which has been, on 
principle, adopted by the party to 
which the Planning Minister belongs, 
the policy of land to the tiller and the 
organisation of peasantry? I f  you can
not organise cooperatives or collectives 
straightaway you can at least have a 
kind of mutual aid schemes to obtain 
the advantages of collective labour, 
despite individual farms. You can 
have State-trading in food grains and 
other major products to stabilise 
foreign markets. Thirdly, adequate 
development of heavy industry in the 
public and the joint public and pri
vate sector is extremely important 
But for that purpose we should see 
to it that oar link, our dependence. Is 
not with the crisis-ridden countries of 
the capitalist world. To a certain ex
tent their money is welcome, but we 
should not get so tied up, we should 
not get so entangled, as it appears that 
we have been entangled, that our 
future would be endangered.

Mr. Deputy-Speaker; The hon. 
Member has taken half-an-hour.

Shri H. N. Mokerjee: There is only 
one other speaker from our side.

Shri T y tf i (Dehra Dun): He is say
ing something interesting! Let him 
proceed.

Shri H. N. Makerjee: I would sug
gest in regard to development of heavy 
industries, the assistance of socialist 
countries and other favourably-dispos
ed countries, not countries which want 
to dictate financial and economic poli
cies to us, which want to champion 
the cause of the private sector in 
India, might be taken from time to
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time. But they must be taken with 
such reservations as are absolutely 
necessary.

Then we should try to prevent re
mittance abroad of excessive profits by 
foreign business operating in our coun
try. We should try to immunise, so 
to speak, our economy from the effects 
of declining activities in the capitalist 
world through a d eq u a te  development 
of mutually beneficial relations with 
the crisis-free socialist world. 1 have 
referred already to the question of 
taxation. That is important—the 
administration, the proper administra
tion of taxation, and the elimination 
of tax evasion, taxation of the wealthy 
rather than imposition of tax burden 
on the poor. We can increase the sur
plus produce of the public sector by 
raising its efficiency, by extending it 
to other fields like banking, foreign 
and internal trading in food-grains, 
raw cotton, raw jute, major oil seeds, 
tea, sugar, coal, oil products, cement, 
fertilisers, and so on and so forth, so 
that our public sector might expand 
and might take a larger chunk of the 
national product and utilise them for 
the purposes of the Plan.

Then, Sir, reduction in Government 
expenditure and rationalisation of de
fence and civil administration are 
absolutely necessary. After that, I 
wish to suggest—especially because 
Mr Nanda is the Planning Minister, 
that we have to get ahead with the 
idea of labour participation in the 
management. Only the other day a 
question elicited an answer that only 
in eleven units so far labour partici
pation in management has been in
troduced. This is wrong.

Then again we heard that there is 
so much smuggling of gold and there is 
so much smuggling of Indian currency 
to countries in the Persian Gulf area. 
Much of that could be stopped. And in 
regard to gold, gold could be turned 
into sinews of economic growth. We 
can tackle the security vaults. Gov
ernment has got legislative power to 
see how much gold and other precious 
metals are secreted In the security 
vaults; but Government does not do it.

Compulsion, plus incentives, plus some 
kind of a clever manipulation of finan
cial policy would certainly bring to 
surface a great deal of gold which ia 
hoarded in this country and which is 
a continuing drag on our economy.

Then we want a proper import con
trol. The export promotion schemes 
which have been advertised, smack too 
much of mere publicity and proper 
import control is not made because 
priorities have not been properly 
drawn up. I say this with some hesita
tion because I do not wish to suggest 
that our agencies in the Commerce and 
Industry Ministry are not doing their 
job. But I feel that on so many 
occasions things are imported and 
sometimes the justification Is given 
that capital goods have been imported, 
but capital goods necessarily should 
not get an import priority. For ex
ample, if we bring here capital goods 
for the production of cosmetics, we 
certainly save some foreign exchange, 
but it may be that the production of 
cosmetics has a very low priority, if 
any place at all, in the scheme of 
things which my hon. friend Shri 
Lai Bahadur Shastri would prefer to
day. And therefore it is important 
that merely in the name of capital 
goods certain things should not be im
ported. For example, we are bring
ing in machinery because it is ma
chinery.

Mr. DeiMty-Spe&ker: He has ex
hausted his five minutes.

Shri H. N. Mukerjee: That machin
ery perhaps could be manufactured in 
this country in a few years time by 
special, additional effort. I suggest, 
therefore, that on the question of im
port control and on the question of 
export encouragement something very 
seriously is done.

I have finished. My conclusion 
would be that first things need to be 
set first, and we have forgotten our 
first and basic duty, and that is to 
touch the emotional core in the Hearts 
of our people. I had so many things 
to say and I am sorry I cannot refer 
to them for lack of time, but I  would
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end up by referring to a Sanskrit 
sloka which has gome relevance even 
to the name of our hon. Minister of 
Planning. Our Minister of Planning 
happily carries the name of Nanda, 
and there is that famour Sanskrit 
couplet which says:

*nrf ■JTJrfor >»
qrr«frf?r 

w :  fTFjf-r 1

Let everybody everywhere be happy. 
In our own country let everybody 
everywhere be happy. Let Shri Nanda 
be the instrument for seeing that 
everybody everywhere is happy. Let 
that happiness come, but that happi
ness will not come unless Government 
basically changes its policies, because 
I fear that Government has taken to 
tread on the wrong path, Government 
has perhaps taken......

Mr. Deputy-Speaker: This thing
should not have come after the couplet.

Shri Asoka Mehta (Muzaffarpur): 1 
am grateful to the hon. Minister for 
making available to us useful informa
tion. I listened to the speech of my 
hon. friend Shri H. N. Mukerjee, and 
I  was surprised that while he began 
with a reference to the crisis and the 
danger of collapse of the Plan, all that 
he offered us was an aggressive Com
munist speech. He evidently accepts 
the Plan as it stands, the pattern he 
accepts. The Plan requires for its 
implementation Rs. 1,700 crores of 
foreign exchange. From where is it to 
come? If you do not want foreign 
exchange, if we are to sneer at foreign 
assistance in the manner Shri 
Mukerjee and his friends are accus
tomed to do in this House and outside, 
it is his responsibility to show us the 
alternative. The only alternative can 
be the stepping up of our exports at 
rates, which would put heavy burdens 
ftpon our people as is being done in 
Chins. In China, foreign exports are 
being subsidised by Rs. 110 crores «

year. If you want to get Rs. 500 crores 
more from foreign exchange, you will 
have to dump your goods in the for
eign markets, and you will have 
to starve your people internally. It 
is very good for Shri Mukerjee to 
talk about things in an unconnected 
manner, but if he is plannmg-cons- 
cious he has got to face these things 
in a co-ordinated rfianner. But I have 
no desire to spend the little time that 
is at my disposal in refuting some of 
the most superficial and supercilious 
arguments that have been put forward 
by Shri Mukerjee. I shall confine my 
attention to four points: firstly, the 
foreign exchange problem in the coun
try; secondly, the problem of inter
nal resources; thirdly, the structure of 
the Plan; and lastly, the question of 
reorientation, the nature and the need 
of reorienting the Plan.

As far as the foreign exchange pro
blem is concerned, none can gainsay 
the fact that the foreign ex
change position in the past has 
been handled ineptly, that a consi
derable amount of foreign exchange 
was frittered away, but I shall 
not go into that because this is not 
the time for recrimination. But I 
would suggest that even now we must 
not relax our efforts. We are grate
ful for the assistance, for the massive 
assistance that friendly countries have 
given us, and we are entitled to cele
brate the easing of the foreign ex
change position, because we have 
been promised credit by March next 
year of 435 million dollars as against 
our estimated requirements of 350 
million dollars. Therefore, we can say 
that the position has somewhat eased, 
but we must therefore not relax our 
efforts. I suggest that the problem of 
foreign exchange is going to be vital 
for the rest of the Plan and for the 
Third Plan period. Obviously, it 
would be unwise on our part to de
pend upon foreign credits and the 
generosity of friendly countries. That 
is the last thing upon which we should 
depend, but we hare not become suffi
ciently export-conscious.
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1 am very happy Shri Lai Bahadur 
Shastri is here. More than once 1 
have invited his attention to the fact 
that this export promotion business 
lacks the requisite awareness. For in
stance, what is the kind of pattern and 
structure of foreign trade that we 
envisage in the years to come?

1 would like to invite the attention 
of the Planning Minister as well as tlit 
Minister of Commerce and Industry 
to the recent report by the Royal Com
mission on Canada’s economic pro.s- 
pects. In the course of that very in
teresting report, which I am sure the 
Planning Minister has seen, it is said.

“Demand will continue to be 
high for industrial raw materials. 
There may well be a buyers’ mar
ket for foodgrains and manufac
tured goods.”

What is going to happen in the* 
world in the next five or ten yeais? 
There is going to be an increas4nfc 
demand for industrial raw materials. 
India is not in a position to expoit 
very much either capital goods or the 
products of light industries. What we 
can hope to export in a large measure 
is ultimately industrial raw material, 
agricultural produce and the mineral 
products from our country. It is 
this primary sector that needs tc be 
attended to if we are to become ex
port-minded. Not only for the pur
poses of food self-sufficiency is agri
culture of vital importance, but even 
for the purpose of stepping up our ex
port, agriculture continues to be the 

' key sector in our economy.

Secondly, as far as export industries 
are concerned, very much more needs 

■ to be done. The textile industry—my 
hon. friend Shri Somani may or may 
not agree with me, but the fact re
mains, and I can say it with a consi
derable amount of knowledge and 
responsibility—is an utterly inefficient 
industry by and large, and hardly any
thing is being done to step up an 
industry that is protected, that is shel
tered, that Is permitted to grow under 
all kinds of controls favourable to the

Plan
industry. Nothing is being done to see 
that its internal efficiency is increased, 
and the result is that our export poten
tiality continues to be sluggish. There
fore, though the foreign exchange 
crisis has eased and as I said we are 
entitled to celebrate the occasion, this 
is the time when we should look ahead, 
we should plan properly, so that we 
may not be found napping a second 
time.

As far as internal resources are con
cerned, as the reappraisal points out, 
the central problem in the reappraisal 
of the plan is the mgnitude of the in
ternal resources that can be raised. 
Undoubtedly this is the crucial pro
blem. Now I think there again the 
problem was well stated by the ear
lier memorandum when it said that 
the striking feature of the re
sources position over these years 
is that the balance available from 
current revenue has remained more or 
less around Rs. 140 to Rs. 150 crores. 
The budgetary resources available for 
our Plan have remained stagnant at 
Rs. 140 to Rs. 150 crores in 
spite of the fact that a big tax 
effort has been made involving an 
increase in our revenues during the 
Plan period of about Rs. 900 crores. 
Our revenues have increased to such 
an extent because this House has co
operated with the Government in 
putting newer and newer burdens 
upon the people, but the result has 
been - that we have remained stagnant 
as far as the budgetary resources for 
the Plan are concerned. In the first 
three years of the Plan, though only
50 per cent of what we had planned 
to spend during the Plan has so far 
been utilised, only 44 per cent of the 
resources has so far come from budge
tary resources, as was pointed out by 
the Minister himself yesterday. The 
position as far as the economy is- con
cerned has been that though the 
Centre will be raising taxes worth 
Rs. 500 crores over the original Plan 
target—mind you Rs. 500 crores more, 
than we will be raising as targeted for 
in the Plan, when the Plan was drawn 
up—the expected benefit to the Plan 
Is just Rs. 45 crores. The States were
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expected to find Rs. 20 crores a year 
from current revenue at pre-Plan 
rates. In practice, in the first two years, 
the States have been minus by Rs. 10 
crores and Rs. 20 crores respectively. 
Expenditure outside the Plan is ex
pected to be anywhere—I do not 
know— between Rs. 600 crores and 
Rs. 800 crores.

Now, we are told that as a measure 
of economy, we will cut down ex
penditure by Rs. 80 crores. We permit 
our expenditure to rise by a few 
hundred crores and then decide, of 
course midway in the Plan, that we 
will be cutting it down. The whole 
difficulty is that we are not develop
ment-conscious. We are permitting 
our very limited resources to be frit
tered away in all kinds of non- 
developmental activities outside the 
Plan. Unless you are able to exer
cise a considerable amount of vigi
lance on non-development and non- 
Plan activities, I am afraid this pro
blem of inadequate internal resources 
is bound to continue.

Even in this reappraisal, no thought 
has been given to the likely conse
quences of the recommendations of the 
Central Pay Commision. You can go 
through the reappraisal. We will have 
to wait for another reappraisal when 
the Report of the Central Pay Com
mission comes out. The impact of it 
will be felt upon the non-Plan ex
penditure.

These are things where it is useful 
to look ahead. It is no use calculating 
on the basis that we are going to cut 
down our expenditure by Rs. 80 crores. 
I am prepared to say that »ur non- 
Plan, non-development expenditure 
will go up by Rs. 100 crores in the 
next two years, if not by more. These 
are the circumstances in which we are 
placed. Therefore, it is no use bring
ing us in a reappraisal figures or cal
culations which are patently unrealis
tic.

There i.« one silver lining in the 
whole position and that is that Gov-

Pton

emmcnt borrowings now are not only 
larger, but the money market is very 
easy. There has been, as the Eastern. 
Economist points out today a veritable 
revolution in the money market. Bank 
deposits have been shooting up. Bank 
deposits today are perhaps larger than, 
the total currency in the country. The 
deposits-advance ratio has been falling, 
and the result has been that the money 
market is easy. We are today enter
ing an era of borrowing from strength* 
that is, borrowing in our own country, 
borrowing cheap. The money market 
is easy and I hope that the Govern
ment will be able to see that the mone
tary policies continue to remain such 
as will enable us to raise more and 
more loans because that is also a part 
of budgetary resources. These loans 
are also internal resources and the 
more we are able to take advantage o f 
them, the better it will be.

Suggestions have been made about 
raising additional resources. Now, as 
far as the States are concerned. If you 
study carefully—as, I am sure, you 
have done—the two brochures that 
have been placed before us, the addi
tional money that is to be raised is 
mainly to come from the agriculturists. 
The planners expect Rs. 95 crores to be 
raised from the agriculturists. As 
against that, Rs. 11.6 crores have been 
raised through betterment levy and the 
rest of it. I do not know whether in 
the difficult and unsettled conditions in 
which we find our agrarian economy 
because of our failure to vitalise, to 
energise, our rural sector, it is again 
realistic to hope that we shall be able 
to get about Rs. 100 crores over the 
Plan period as against about Rs. 11 
crores for which provision hai been 
made by additional taxation measures 
that have been levied by the State 
Governments.

A  suggestion has been made—and I 
welcome that—for a special assessment 
of lands that have acquired an urba» 
character. Yesterday the Minister drew 
our attention very pointedly to rapid 
urbanisation that it  going on in the
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country. As a result of rapid urbanisa
tion, inevitably there will be newer 
and newer areas becoming part of 
urban localities and there will be un
earned incomes. Immediate step* need 
to be taken to see that these unearned 
increments do not go into the pockets of 
a few privileged people but are made 
available for development of the coun
try.

•
Then again, the planners have been 

repeatedly under-rating the require
ments of the economy for maintenance 
and repairs. The Planning Commis
sion’s memoranda themselves admit 
that they have under-rated the re
quirements for maintenance etc. as far 
as foreign exchange resources are con
cerned. I say internally also these 
things are under-rated. Those of us 
who have applied our minds to the 
way some of the big irrigation pro
jects have been costing find that one 
of the reasons is that the maintenance 
charges and other incidental require
ments needed for development, for the 
full utilisation of the irrigation poten
tial that is being created, have not 
been envisaged. I do not know why 
we keep on repeating these mistakes.
Is it the idea that we want to go to 
Parliament and say: Tx »k  here,
this is a big plan, but only so much 
resources will be needed’ and then we 
find that we get into a jam? I suggest 
that a much more realistic method of 
planning is necessary so that we are 
not caught on the wrong foot, so that 
we may be able to convince Parlia
ment and the people that this is the 
amount of effort needed. And if the 
people do not put forth the effort, th«n 
the consequences would follow.

The problem of tax evasion is there. 
There is also the problem of smuggl
ing of gold. To both these, Shri H. N. 
Mukerjee drew our attention. I  would 
only like to point out that as a result 
of gold smuggling, half per cent of our 
national savings are dissipated. The 
gold smuggling that we know of to
day—there might be something about 
it which we do not know enough—the 
extent of the gold smuggling that we 
know works out to over-pricing of 
our imports by 3 per cent and under-

pricing of our exports by 3 per cent— 
as if a 3 per cent commision on our 
entire foreign trade is being taken by 
somebody somewhere I I sun not
suggesting that our exporters and im
porters are behaving in that manner, 
but there must be a big leak some
where. This leak must be stopped. Hall 
per cent of our national savings is 
something very big. We are struggl
ing to raise our rate of savings and 
investments by two or three per cent 
over the Plan period. Half per cent 
of that every year is something very 
substantial.

Therefore, there are so many as
pects to this question of internal re
sources that need to be considered I 
had hoped that the Minister would 
have given a little more attention to 
these, because he had said that ‘this 
is the core of the Plan, this is the key 
problem, the rest of the material we 
have with us’. How do you propose 
to come to grips with this probtem- 
If you want to raise these resources, 
then naturally the structure of the 
Plan must change. Do you want the 
structure of the Plan to keep on 
changing, as it has been changing so 
far? That logically teads me to the 
question of the structure of the Plan.

Due to additions to the Plan and 
price rise, the Plan has grown to 
almost Rs. 5600. I f  the old Plan with 
whatever addition is really sought to 
be implemented today, it would cost 
us in terms of money about Rs. 5,COO 
crores, while the resources that we 
have and what we are likely to 
achieve in fact are about Rs. 4,200 
crores. 25 per cent of the Plan has 
been eroded. The Foodgrains In
quiry Committee had pointed out— 
whether the Committee was right or 
wrong, it came to this conclusion— 
that as far as food production is con
cerned, we shall be reaching only 
about two-thirds of the target. As 
far as the private sector is concerned, 
the Planning Commission themselves 
concede that on the overall view, it 
may roughly be said that about 70-75 
per cent of the original* targeted 
capacity will be achieved. Here again, 
I am afraid the Planning Minister is
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unrealistic when he said that our
national income will increase more or 
less by 25 per cent as planned for 
and in other sectors of the economy 
■we hope to make the progress that 
we have anticipated, except, as he 
said, in the private sector and in one 
or two places which he mentioned 
yesterday. I say we should realise 
.that the utmost we are called to 
achieve is three-fourths of the Plan 
and if things are put in terms of phy
sical targets, the Plan may be only 
just 2/3 of what we had planned for 
and hoped for when we embarked 
upon this great adventure of hope.

I know 1 am providing some grist 
■to my hon. friend, Shri Masani, but I 
cannot help it. If you look at the 
Increase in allotment needed to reach 
the Plan targets in the public sector 
as far as industries and minerals are 
concerned, the Plan targets have to be 
raised by 30 per cent; in the private 
sector by 24 per cent and in steel by
46 per cent. The foreign exchange 
component both in the public sector 
and the private sector has gone up by
SI or 32 per cent. That means that 
as far as the foreign exchange com
ponent is concerned, the rise in price 
is the same. The extent of under
calculation or the element of rise in 
prices works out to the same figure of
31 per cent for the public sector and
32 per cent for the private sector.

But, when we come to the expendi
ture to be met internally, we find that 
in the private sector over 24 per cent, 
more money will be needed to reach 
the Plan targets and in the public 
sector we need 30 per cent more and 
in steel 46 per cent more. Why is 
it that we give an opportunity to the 
gentlemen who represent the private 
•ector that they plan better, that they 
are more efficient?

Then, again, I feel that in coal as 
well as in fertilizer! we shall be 
falling short of the targets which we 
aimed at simply because we permit
ted ideological considerations to come 
*n the way oi  production. I say that

because the Treasury Benches have 
been saying over and over again that 
they are not doctrinaire, that they are 
production conscious and that they 
are not interested in ideological con
siderations. I say, ‘if you are not 
interested in ideological considera
tions, at least see that production is 
there’. If the Government had not 
hesitated, if the GoVernment had not 
wavered for two years on this ques
tion of coal production, I am sure 
the private sector would have been 
able to see to it that the targets are 
reached. Either you permit the 
private sector to go ahead; or if you 
do wot permit the private sector, see 
that the public sector does not 
behave in the lame and limping man
ner in which the public sector is 
permitted to function in this country.
I cannot understand an attitude 
where you are never able to make up 
your minds. The worst tragedy of 
this government is its inability to 
reach any kind of conclusion, a right 
conclusion or a wrong conclusion. 
What the country needs today is a 
decisive policy and I hope and trust 
that the Treasury Benches will at 
least realise that we are moving to
wards a crisis where decisiveness, 
courage and confidence are of greater 
importance than wisdom that comes 
out of wavering over the alternatives 
for all times to come.

Acharya Kripalani: They have
decided to go wrong.

Shri Asoka Mehta: I would like to 
point out that inevitably the Plan has 
become much more industry conscious. 
On industry and transport we shall 
be spending 47 per cent of our total 
Plan allotment. And, social services 
have suffered. Please realise that 
unless more resources are found, that 
means that unless non-developmental 
expenditure is reduced to the 
minimum, kept to the minimum, 
unless additional resources are found 
and all kinds of loopholes ax* plug
ged, we shall find ourselves In an 
even more desparate position because
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this is what the appraisal says on 
page 19:

“If in view of the resources 
position the Plan outlay cannot be 
raised to about Rs. 4,260 crores 
there will have to be a larger 
cut on social services.”

I had warned on a previous occasion 
that the hard core is bound to eat 
into the soft substance around. How 
much are we spending on social ser
vices? Rs. 4 per head per year. 
That is what we are spending today. 
And, if that is to be eaten into further 
In order that the hard core may be 
put through, I think, it would be a 
dangerous thing. The only way it can 
be avoided is that we should be
very vigilant about our resour
ces and our expenditure.

The hon. Minister invited our atten
tion to economy in the building 
activities. That would be a good 
thing. 1 have on more than one 
occasion pointed out that we are 
spending about Rs. 1,000 to Rs. 1,200 
crores on construction activities. But 
how much are we getting by way of 
return in income tax etc.? Here is 
Shri Mahavir Tyagi who was entrus
ted with the task. I hope he will 
find it out and tell the House how 
much do we get in terms of income- 
tax revenue from that particular 
sector.

The food prices have increased. I 
think, something like 4 to 5 million 
tons of food grains are probably sold 
in the urban areas. Out of the sharp 
rise in food prices, I have no doubt 
that a number of traders have made 
considerable profit. Work out the 
amount of profits that people have 
made. How much of that flows back 
into the Treasury? I f  it flows back into 
the Treasury the inflationary rise in 
prices will have some counterbalance. 
What are the returns you are getting 
as far as the collection of revenue is 
concerned ? This is the kind of in
tensive probe into our economy that 
baa to be done. I hope and trust that 
the Planning Minister will not be 
satisfied with merely giving us the

glamorous, maxfactored picture of 
the Plan but will go into the very 
heart of the problem. (Interruption.)

I agree with Prof. Mukerjee that we 
have reached a critical point today 
because of the slowing down of the 
tempo of industrial growth. In 1957 
there has been only a 3-5 per cent 
increase as against the 8 per cent in 
each of the two previous years. There 
is not just slowing dovm, there is loss 
of the ground gained. That is what 
the Reserve Bank report says:

“The unadjusted average of the 
index for January—April 1958 at 
141-7 was, in fact, 0-ci per cent, 
lower than the average for the 
corresponding period of 1957.”

Wo are actually retreating and 
what this House has to decide is, are 
we going to permit the retreat to 
continue or are we going to reverse 
that. We shall reverse that course 
and continue to move forward. 
Therefore for the future a great res
ponsibility rests upon our shoulders.

We are told in the various amend
ments by friends whom I respect 
that we should now consolidate. 
Consolidation is a good thing, 
undoubtedly. But, I suggest, to be 
satisfied with consolidation would be 
a crime against future generations. 
We have got to move forward. In a 
developing economy, there is a crit
ical point of investment. Unless you 
reach that—that is unless at least 10 
per cent, of our national income is 
saved and invested, there is no future 
for this country. It is the essence of 
a developing economy that a strong 
national effort is made. Over and 
over again, Sir, it has been my effort 
to point out that we should break 
away from the traditional approach 
with which we are accustomed. 
Unless we arc willing to shoulder the 
burden, unless we are willing to show 
imaginitiveness that is necessary to 
get over those forces today—and if 
we are going to slacken, U w e , are 
going to fall back on this process of 
consolidation alone—all that I  <>*«*
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say is that we shall have to retreat 
more and more.

Attempts can be made to reorien
tate the Plan. Emphasis on agricul
ture, industries closer to agriculture, 
labour-using rather than labour- 
saving industries to be developed, 
slowing down of heavy industries etc. 
These are some of the suggestions 
made. Naturally, they need to be 
considered very carefully not only 
now but also when the Third Plan 
is drawn up.

But, personally I am not in favour 
of changing the investment grid as 
envisaged in the Second Plan. I say 
that, even though I am likely to be 
misunderstood by many persons in this 
House,—I say that because it is my 
considered opinion which I have 
reached after very careful delibera
tion—the large scale heavy industries 
constitute the most potent growth 
inducing sector in our economy and 
we cannot and we should not easily 
permit that sector to go down.

Please remember what was our 
grand strategy with which we started 
the Plan. It was assumed that food 
production and small production will 
be greatly increased by co-operative 
and organised efforts of the people. 
Lack of capital would be made up by 
larger input of organisation and 
enthusiasm. That was the grand 
strategy. Because we have failed on 
that front, let us not beat retreat 
on that front on which we are right. 
Let us try and see why we are failing 
and whether we cannot set things 
right. If we are conscious of the 
crisis, if we are aware that we have 
to get out of the rut we have got 
into—after all enthusiasm means 
willingness to work in a different 
manner and more intensively—move 
away from the traditional methods 
and manners of functioning and the 
habits. What happens when water 
reaches the farmer. The farmer's 
whole attitude has to change. That 
Is why there is a certain amount of

Plan

time lag before water resources get 
utilized. The resistance comes 
because it is not easy for the farmer 
to adjust himself or accommodate 
himself to the new possibilities and 
new patterns and new demands that 
the irrigation facilities provide. Like
wise, this great experiment of demo
cratic planning should get over the 
hump and move' forward whereby 
we shall be able to keep the momen
tum going and the accelerators will not 
get slowed down. It means an entire
ly different approach and an entirely 
different assessment of things.

The crisis is not so much econom
ic; it is essentially political. It is 
in the political life today that we 
have reached almost the dead end. I 
think that the time has come for us 
to come out of this economic impasse 
and we should revise our thinking 
and reorientate our thinking as far 
as political functioning and practical 
behaviour are concerned.

Mr. Depnty-Speaker: May I also
solicit his attention?

Shri Asoka Mehta: I will be finish
ing in a minute.

Mr. Depaty-Speaker: I am not ask
ing him to conclude; I am only 
soliciting his attention sometimes to 
this side also. He has been all along,
I think, addressing Shri Mahavir 
Tyagi........ (Interruptions)

Shri Tyagi: I am his old admirer.

Shri Asoka Mehta: Sir, ray diff
iculty is light comes from this side 
and whenever I have to look to the 
points, I have to turn this side.

The last point that I want to make 
is this. The whole problem of econom
ic growth and economic develop
ment is full of pit-f&lls. Economic 
theory has not advanced where It 
can provide us a kind of safe guid
ance. But much thinking is going on, 
and some tentative conclusions reached.
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I would invite attention to just two 
o f them. Pardon me, Sir, for indul
ging in theoretical hocuspocus. Theo
retically, it is not the principle of so
cial marginal productivity that Is 
applicable to a developing economy 
but that of the marginal per capita 
reinvestment quotient, meaning there
by, if you are only thinking in terms 
of just output or just consumption, 
ignoring the whole problem of re
investment quotient, • then the de
velopment is bound to slow down. 
Then, certain rather startling con
clusions follow which some of us may 
not like. For instance, in a very 
able article that was recently publish
ed in the Quarterly Journal of Econo
mics—a high-brow journal as far as 
economics is concerned—the conclusion 
drawn is this :

“A  constant or decreasing re
turns industry may have a higher 
capital turnover ratio than an 
alternative increasing returns in
dustry, but the increasing returns 
industry may in the long run 
make a greater contribution to 
national product.”

Sir, the whole question is this. 
Should we have, up to a certain 
period, heavy industry or should the 
heavy industry be jettisoned and 
pushed aside in the background? 
Shall we concentrate purely on in
dustries that will yield immediate re
sults ? That is the first question of 
crucial importance and I say this 
•question should not be decided lightly.
1 would beg of this House and of 
you, Sir, to see that this matter which 
is very vitally important to the future 
of our country must be guided by the 
best thought that can be given to 
this subject. I hope and trust that 
when we talk about the re-orienta
tion of the Plan, we shall not permit 
our traditional ideas and our preju
dices to come in the way but we shall 
face the problem in a manly manner 
as has been the tradition of this great 
and ancient country.

Shrl Tyagl: Sir, my task has been 
considerably lightened by the two hon. 
Members who have already spoken.

So, I would not take the time of the 
House on these two issues: balance ol 
payments and loans.

According to the figures given by 
the hon. Minister of Planning, our 
Plan deficit in balance of payments 
originally stood at Rs. 1,100 crores. 
Now, it is estimated to go 
up to nearabout Rs. 1,980 crores 
which is really a staggering figure 
Efforts are being made to tide over 
the difficulties and I cannot say that 
the method of working of the Plan 
has been altogether disappointing. 
Best efforts, I think, are being made. 
While we are progressing and proceed
ing to build up the nation, there are 
apt to be some lapses no doubt. When
ever they are brought to the notice of 
the Ministry and criticised, if the 
Ministry is receptive to criticism, it 
helps the Ministry, whether the criti
cism comes from the Opposition or 
from elsewhere. Criticism opens our 
eyes and I think the Government has 
always been receptive to criticism. I 
am sure the Government is more con
scious than any one of us here about 
the internal and external resources. 
However there is one thing that I 
want to emphasise—not that the Gov
ernment is not aware of it. I think 
the Minister himself has confessed it. 
Is so much emphasis going to be laid 
on internal finances as it deserves? I 
am reminded of my personal friend, 
Shri Deshmukh, whom I admire so 
much. I was working with him as 
his assistant and I have found that he 
used to make a lot of scrutiny and 
every case underwent a thorough 
examination. The expendituH# side 
was working rather very hard, look
ing into all the details. Over and 
above that, there was the Standing 
Finance Committee of the Parliament 
and that too had perhaps a very great 
effect on various projects’ expenditure. 
All parties were represented on those 
Committees which were elected by 
means of a single transferable vote. 
Hon. Members could advise and 
enlighten and thereby enable the 
spending Ministries to exercise better 
care and thorough examination. • I do 
not propose that the same Committee
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should be brought into existence now. 
The Government has already taken a 
decision. But my fears are these. 
Many hon. Members know and I have 
also heard that they are now decen
tralising the procedure of scrutiny 
and the Ministries are becoming auto
nomous once the expenditure is agreed 
to at the Budget time. I am afraid 
the Government will have to be still 
more careful in the matter because 
hereafter expenditure will be incurred 
by the Ministries independently and 
there may not be so much of co
ordination between different schemes 
as my hon. friend, Shri Nanda desires. 
There is a lot of expenditure which 
could be checked. According to the 
figures supplied to us during the 
Budget discussion, the expenditure on 
wages and salaries has gone to Rs. 518 
crores in 1958-59 from Rs. 416 crores 
in 1956-57. It is rising higher and 
higher and the Government may have 
to look into this. With the progress 
that we are making with our planning 
schemes, naturally the expenditure on 
wages and salaries will also propor
tionately increase, but I would like 
Government to look into it whether 
it is not being disproportionately 
increased.

Then, Sir, a committee of the plan
ning project had recommended a 
reduction of ten per cent, by changing 
specifications and designs and by omit
ting such buildings as are not very 
essential, such buildings as could wait 
for some time. Our expenditure on 
buildings is a substantial one in these 
Five Year Plans. I suggest that the 
Minister may be pleased to inform the 
House as to what has happened to the 
recommendations of that committee. I 
would like to know whether they have 
given effect to them, whether orders 
have been issued, or whether they are 
still being considered by the Planning 
Commission or the Government.

There was another matter which of 
course, has been lost sight of. I do 
not know whether Planning Commis
sion is prepared to handle this pro
blem.*̂  It is rather unpopular, but it is 
quite a handy slogan, for, every big
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man in the country talks about it— 
that is about the control of population. 
A  capital is made of family planning, 
but I do not think there is anything 
substantial done in this line. This is 
one of the biggest questions facing the 
nation today. I propose that Govern
ment might take a bold action and, 
perhaps, consider the feasibility o f 
encouraging sterilisation of men and 
women in cases where they have three 
or more children in a family. I do 
not say that any law should be made 
or any compulsion should be exercised, 
but I think that it can rightly be pro
pagated. It is a reasonable thing and 
people must respond to it. If the 
Government does not always care tt> 
look into their activities from the 
angle of gaining popularity or incur
ring unpopularity, there are sometimes 
things which are unpalatable, but a9 a 
Government they have but to take 
them up. Let us try whether it will
be done voluntarily. This is a poor 
country and there are thousands and 
thousands of families who would like 
to relieve themselves of additional 
burdens. Surely, it can also be said
that they might observe celibacy or 
exercise control. That is also very 
good to say. But sometimes it becomes 
difficult. After all, they are human-
beings. Why not give them a
security? So I thought that this may
be included as one of your major 
items in the plan.

I must immediately come to the- 
main problem which is troubling me 
personally, not because I am per
sonally involved, but because I have 
been brought up in the environment 
of agriculture. The village problems 
are really going very bad today. My 
allegation is that, perhaps, we have 
not been able to do full justice to the 
villages, our planning up till now has 
been mostly having an urban bias 
and villagers are more or less neglect
ed. There is agriculture, for instance. 
Although quite a lot of money has 
been allocated for the promotion of 
agriculture, perhaps, it still requirw 
a re-thinking.
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In the first place, as the House 
knows, there is the question of land 
management. Government have come 
to a decision with regard to a policy 
on land ceiling. That policy has also 
been communicated to the State Gov
ernments. The State Governments— 
also belonging to the same party— 
have fallen in line with the Central 
Government and they are taking up 
actively the question of management 
of land. The policy#is that there must 
be some ceilings applied on land. And 
it has been prescribed for the State 
Governments to see that a holding 
must not yield over Rs. 300 net income 
per month or exceed 30 acres of land 
for a family. That is the ceiling that 
they are going to apply. A  villager 
told me: “Sir, what you say to us is 
this: the Congress Government’s rule 
is that a villager shall not be permit
ted to earn more than Rs. 300, per 
month because in villages there is no 
other profession than agriculture and 
there is a ceiling on agricultural hold
ings to the extent of 30 acres or not 
more than Rs. 300 net income per 
month for a family. That means our 
fate is sealed to Rs. 300” . I could not 
answer his question, nor could I satisfy 
him. He said: "I have two children. 
I cannot send any of them to a college 
because the college expenditure per 
child will come to Rs. 100 er more 
and 1 will not be able to live. I can
not build a pucka house in my village 
because I cannot earn more than 
Rs. 300” .

The Parliamentary Secretary to the 
Minister of Community Development 
(Shri B. S. Murthy): I am very much 
surprised that Shri Tyagi could not 
reply to the villager.

Shri Tyagi: If you were in the
village, you could know better.

Shri B. S. Murthy: I am of the
village.

Shri Tyagi: That is what the villager 
feels. He says: “A villager shall never 
be able to build a pucka house. It 
is the law of urban rule that villagers 
shall not have pucka houses, because

Plan
no family can save enough money to 
build a pucka house; his income is 
limited to Rs. 300” . If that is the 
shape of things coming in the villages,
I think we should seriously reconsider 
it. I do want to record my opinion 
in this House that this policy has to 
be revised.

A graduate who comes from a uni
versity after passing his B.Sc. 
(Agriculture) will not be able to do- 
anything in his village. If he wants 
to invest Rs. 50,000 or Rs. 60,000 in his 
farm or sink a tubewell, we will natu
rally advise him not to do so because- 
he will not get more than Rs. 300 as 
return from his investment. There
fore, there will not be any investment 
on a large-scale. If you want to- 
encourage agriculture, economic forces 
must be brought into play. The only 
method of encouraging agriculture is 
to encourage it by means of manipula
tion of economic forces.

I can understand if the whole village 
was to be formed into a co-operative 
farm. I would not object to that. I 
do not stand for individual capitalism 
or things lik<» that. If by force or by 
persuasion the whole village can be- 
turned into a co-operative farm and 
everybody be made to enjoy the fruit 
of labour, I would welcome it. Thereby 
we might increase our agricultural 
produce. But to say that that will 
not happen, they can have only indivi
dual farms and the individual farms 
will be small, 1 think it is uneconomic.

There is another slogan—we go- 
mostly by slogans—raised today by a 
great man, Shri Vinoba Bhave, whom 
I worship. His record of bhoodan is 
very good, because for a person who 
gives bhoodan it is not only a sort of 
moral upliftment, it is also a spiritual 
upliftment. Therefore, it does a great 
good, no doubt. But the lands obtained 
out of bhoodan, I suggest, must be 
treated as a co-operative farm, one 
big co-operative farm rather than it 
being distributed to each one who has 
got no land. It is a very good slogan- 
to say that every landless man iftust 
have land. Everyone shall have,.
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Itecause it is after all a question of 
mathematical distribution, enough for 
one’s grave and not for cultivation. 
Each one in the country will have, 
because our population is very big, a 
share just enough for his grave and 
not for cultivation. I do not believe 
that each man should own land. Why 
should not each man own industry 
-also, and also other things? I think 
the lands obtained voluntarily through 
bhoodan must, if it is possible, be 
managed by State as either State farms 
or co-operative farms so that no 
-uneconomic holdings are created. 
There is enough pressure on land 
today; let us not go on adding to that 
•pressure.

Then, Sir, I pray that the Govern
ment might consider the question of 
giving incentives to villagers. It is 
no use giving slogans alone. From 
whatever height they may come, 
villagers are not guided by slogans. In 
-western district of U.P. I And that the 
land is being fastly transferred from 
food grains to cash crops. No power 
on earth can stop us from doing that, 
because sugarcane crop pays ten times 
more. How can we forego sugarcane 
and grow wheat or any other grain 
on our land? We must grow the crop 
which will give us more returns. 
"Under these circumstances, it cannot 
be said that we must grow more food 
because the country demands it, and 
also give it cheap.

14 hn.

There is a lot of dearness in the 
country. The people are in trouble. 
But I would like to look at it from 
another angle as well. It is perhaps 
a blessing in disguise. Seen from the 
angle of the farmer, this dearness is 
the only incentive available to him 
today to grow more wheat, because 
he hopes that if the dearness continues, 
he will have good dividends. Perhaps 
this dearness alone is the only blessing 
in disguise which is just giving a sort 
of incentive to the farmer. Instead of 
depending on such sort of destructive 
incentive, I say, let the Government

give the farmers a substantial incen
tive, and say, if the farmer produces 
more than the average yield on his 
field, he will get an additional money, 
he will have some subsidy. Any 
farmer who produces more than the 
average yield in an area should be 
given some sort of cash subsidy or 
help by way oI free use of fertilisers 
or free use of the canal waters. Some 
such incentive must be given to the 
farmer so that he may produce more 
food than at present.

On the other hand, when we talk of 
fixing a sort of floor price which could 
be Rs. 10 to Rs. 12, the peasant laughs 
at it. He asks, “What is this H o o t 
price, when my wheat can sell in the 
market at Rs. 26, 27 or 28 per maund? 
You are giving me a floor price of 
Rs. 10 or 12 or 14” . He laughs at it, 
and he is nowhere. The incentive 
given must be a positive incentive.

A t present, in Punjab, we are pro
curing rice at the rate of Rs. 16 per 
maund; in Andhra, at Rs. 15-8-0 per 
maund. Is that the incentive to a 
peasant? Do you expect him to grow 
more rice? When rice is ready, you 
go out and procure it forcibly at the 
rate of Rs. 16 per maund, and you 
expect him to grow more rice! This 
very rice in Uttar Pradesh is selling 
at Rs. 26 per maund, in Bihar at Rs. 28 
per maund and in West Bengal at 
Rs. 28 to 30 per maund.

Then, in my opinion, planning of 
food has also been defective to the 
extent that once they fix the targets, 
they change them again and again. 
Well, I do not want to embarrass the 
House with figures as the Chair has 
rung the bell, but I just want to say 
that they have not been very accurate 
in their target. From IS per cent, they 
raised the target to 25 per cent. At 
Mussoorie, when all the State Agri
culture Ministers had met, they had 
recommended that the target may be 
fixed so as to have aa additional yield 
of foodcrops to the extent of 25 per 
cent, and that Rs. lift crores as extra
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money be given to them. This was 
Rejected by the Planning Commission. 
They fixed the target of 15-51 million 
tons additional yield which they had 
expected. It is on account of various 
items which they have mentioned in 
the book, saying that major and 
medium irrigation works will yield 
2’3 million tons, minor irrigation will 
yield so much and fertilisers will 
yield so much, etc. But each one of 
them has not coml up to the expecta
tion. Take the target achievement and 
the shortfall. For two years, 42'1 lakh 
tons was the expectation. Achieve
ment has been only 36'2 lakh tons. 
That Is the achievement. The shortage 
is 5‘9 lakh tons.

Mr. Deputy-Speaker: The hon.
Member’s time is up. I know there 
is much to be said.

8hrl Tyagi: I will cut short. I
request that I may be given a few 
minutes more. There is the grow more 
food scheme. I must congratulate the 
Grow More Food Deptt. on what they 
have done. They have done a good 
Job because they have fulfilled 48 per 
cent, of the target. But the Com
munity Development and N.E.S. Blocks 
have not been able to do the full 
amount of the work entrusted to them 
especially in the minor irrigation 
works. In minor irrigation works, they 
could do only 20 per cent, of the 
targeted expectation. I would request 
him to see to it that the Community 
Development and N.E.S. Blocks fulfil 
the target and that this important 
function is not neglected.

There are the seed farms. I would 
suggest here that instead of opening 
so many state seed farms, it will be 
better if they notify an area for one 
type of seed and have effective control 
over it. Let a big area be allotted 
where a particular variety would be 
sown and developed, and no other 
variety allowed. By law all other 
Varieties should be prohibited. They 
itousi see to it that one particular area, 
tty, 2, 3 or ♦ square miles, is sown 
With one type of seed so that the 
farmers and others can freely buy a 

1B3A L.S.D,—7.

variety of that particular variety of 
seed from that area and so that there 
may be no adulteration.

There has been a great default in 
the matter of the supply of fertilisers. 
Last year the demand for fertilisers 
was 13-4 lakh tons, the Government 
supplied only 10-3 lakh tons. This 
year, the demand is 15 2 lakh tons, and 
I understand that they are not going 
to supply more than 8-4 lakh tons. If 
this is the way to deal with fertilisers, 
you cannot have any additional food, 
because, fertilisers are one of the im
portant factors. Again, iron and steel 
is another important factor, as these 
materials are needed by industry and 
also the agriculturists. I know for a 
fact that States demanded—I had a 
talk with a State Minister—last year,
3-9 lakh tons, but they were given 
only 92,000 tons. That was the alloca
tion made to them. The demand this 
year was 1 '8 lakh tons, but only 52,000 
tons are being allotted. This is what 
is happening on the agriculture front. 
In regard to these matters, I want to 
invite the attention of the Planning 
Minister and 1 would request him to 
look into these matters as well.

Then comes the question of tractors.
I understand that tractors are not now 
coming from foreign countries for want 
of foreign exchange. The Central 
Tractor Organisation is soon going to 
be closed dowm For a long time past 
they have been considering the estab
lishment of some such factory as 
would be able to manufacture tractors 
or earth-moving machinery here.

Shri S. M. Banerjee (Kanpur): In
the ordnance factories, with the aid of 
Japan.

Shri Tyagl: I understand that lately 
the Defence Minister was lucky,—I 
know,—to have an arrangement with 
a British firm known as International 
Harvesters. Some agreement was per
haps arrived at but later on, the parent 
firm in London refused to abide by 
that agreement, and that agreement
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was, of course, cancelled. But imme
diately after that, some other arrange
ment has been made with some 
Japanese firm to construct or build 
tractors and earth-moving machinery 
in some ordnance factories. I do not 
know why some other Minister should 
not have taken up this type of work, 
because the ordnance factory concern
ed could easily be transferred to some 
other Minister.

Mr. Deputy-Speaker: The hon.
Minister's time is up.

Shrl Tynfl: I suggest that these
things may be looked into.

14.99 hrs.

Dr. Ram Subbag Singh (Sasaram): 
I am not one of those who believe in 
celebrating the day when some loans 
are obtained. Loans can, at the most, 
be tolerated; they cannot be celebrated. 
The Planning Minister, a little while 
ago, said that about 25 per cent, of 
our labour energy is lying idle. I 
think that, rather than approaching 
foreign Governments for obtaining 
loans, we should reach our own people 
and get their energy utilised in a 
better way. In that way we will be 
serving our national cause in a befit
ting manner.

It is good that today some loans 
have been obtained and these loans, 
according to Shri Asoka Mehta, are to 
the extent of 435 million dollars. That 
can at the most come to Rs. 175 crores. 
In one front only we have lost about 
Rs. 175 crores, and that is the front 
about which Shri Tyagi just now refer
red in his very nice speech.

The Planning Minister also referred 
to unemployment. He said if some
thing is not done in a few years, then 
our peace might be disturbed. He also 
referred to revolutionary touch. I think 
rather than telling Parliament about 
revolutionary touch, he should intro
duce that in his own sphere. He 
should 4 introduce it in the Govern
ment sphere and see that a real

Plan

revolutionary touch is given to the 
Government and the Government 
machinery is geared up properly, so 
that efficiency is brought into Govern' 
ment. I claim that If efficiency is 
brought into our Government machin
ery, then there would not be any 
necessity for our Finance Minister to 
go either to U.K. or to the U.S.A., 
about which our learned friend, Shri 
Asoka Mehta, said that he was very 
proud and that we should celebrate 
this day.

Shri Asoka Mehta: I said it in regard
to easing of the foreign exchange
crisis.

Dr. Ram Subhag Singh: That crisis 
also can be solved.

Tyagiji referred to fertiliser and said 
today we are not meeting our 
demands. I can claim that if we 
succeed only in producing enough 
fertilisers— we may not be in a posi
tion to produce chemical fertilisers— 
but if we succeed in popularising 
green manure and compost making, 
then we can save Rs. 175 crores, 
because that would increase our agri
cultural produce to that extent and it 
would not be necessary that we should 
go on sending every month delegations 
to foreign countries, from one capital 
to another capital nor even ministerial 
delegations.

The Planning Minister also referred 
to institutional arrangements which 
have not been made. By that he 
meant co-operative and other institu
tions, panchayats or maybe the deve
lopment committee, which he had 
introduced during his regime in our 
community development and N.E.& 
blocks. To a larger extent they have 
been responsible for not creating the 
moral climate, to which he made refer
ence. He said that we should create 
a moral climate in this country. M  
that a revolutionary touch may be 
given. But I say that the practice 
which he introduced in our develop* 
ment committee, in our community
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development and N.E.S. blocks has 
killed public life in the country and 
the moral climate which you now 
aspire to create has been reduced to 
a larger extent. If you are really 
sincere in creating any moral climate 
in the country or giving any revolu
tionary touch, you should create it in 
the Government departments in charge 
of implementation of the Plan, rather 
than labour in lecturing in this House 
or outside.

Tyagiji has referred to agriculture. I 
wish to point out that if we pay suffi
cient attention to cattle programme 
also, that will help us in meeting our 
requirements in financing our Plan. 
On that front, cattle wealth has been 
totally neglected. Today we are im
porting about Rs. 8 crores or Rs. 9 
crores worth of powder and condensed 
milk. We have completely neglected 
our cattle wealth. We talk of village 
and cottage industries, and by that we 
mean only spinning and some other 
things. I have nothing to say against 
that and I have full sympathy for our 
villagers who are engaged in that 
work. They should be given all 
encouragement and as much subsidies 
as possible.

But the biggest cottage industry in 
India is cattle-rearing, because the 
majority of our population, particular
ly the landless population, are engaged 
in cattle-rearing. There are the agri
culturists also. One buffalo or one 
cow can maintain a family of three or 
four persons. What has the Govern
ment given for encouraging that 
village industry? They only talk of 
village industry and in financing, they 
give encouragement to those who are 
very vocal. But they have not so far 
understood the real demand of the 
people. You ought to understand that 
in a revolutionary way, devote your 
time in a better way and not in a 
superfluous way. I think even the 
speeches which are delivered in a 
professorial way are not going to 
render any service to the country. We 
ought to be more practical and And 
out what our requirements are. We

are mainly an agricultural country end 
our entire economy is dependent on 
agriculture. If agriculture fails, no 
plan can succeed however carefully 
it might have been framed.

For the last five years, we are having 
plans. One plan was very successfully 
implemented and we are in the third 
year of the Second Five Year Plan. 
What has happened to it? This plan 
was framed on a basis which was 
virtually Utopian so far as agriculture 
was concerned. At that time, all the 
learned professors were claiming that 
due to our development works, the 
agricultural production has increased. 
Now they say, no; the agriculturists 
were not in a position to utilise those 
facilities. But is this the reality? The 
truth is that they were not given an 
opportunity to utilise that. If you 
want to serve the country—I am 
directing that to the Opposition also— 
if you are really sincere, you ought to 
understand the reality.

Shri Braj Raj Singh: We have 
understood it.

Dr. Ram Snbhag Singh: You might 
have understood it, but not all.

In our first Five Year Plan and even 
today, it is claimed that we have 
created by our river valley projects 
irrigation potential to the extent of 
8'3 million acres. That was their 
target, but actually they succeeded in 
creating irrigation potential to the 
extent of 6 3 million acres. They were 
in a position to give irrigation facil
ities only in 4 million acres of land. 
According to their own statement, 
they could have given the facilities to 
23 lakh acres of land more and had 
the villagers owning those 23 lakh 
acres of land succeeded in getting 
fertilisers and water facilities, they 
could have raised crops which would 
have been worth Rs. 175 crores. But 
that was not done, despite the tfcct 
that the National Development Council 
gave a contrary direction. Even in 
this report, it is mentioned that it 
was a great tragedy that this wa% not 
utilised. But what has been done?
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In 1886, they came to realise that 
because the prices are going up, we 
should increase our production. In the 
second Five Year Plan, they had fixed 
a target of an increase of 10 million 
tons of foodgrains. Later they increas
ed it to 18*3 million tons. But the 
Agriculture Ministry fixed it only at 
15*5 million tons. Hie point is that 
way they had receded the progress 
and the production has declined. I 
say this because you realised this fact 
in 1956 and today in 1958, you are not 
yet in a position to tell the House 
whether your full water potential is 
being utilised by the agriculturists or 
not. I do not want to hide my feel
ing that this is the greatest crime that 
had been committed against the coun
try as a whole. You have invested 
the tax-payers’ money and even loan 
money and hoards of people are going; 
the Planning Commission appointed so 
many committees and those com
mittees have also gone and reported. 
But no action is being taken. There
fore, I Want that the responsibility 
should be located. Who is responsible 
for that? Which Ministry and which 
particular officer?

Shri Bra] Raj Singh: The whole
government.

Dr. Ran Subhag 8ingh: Even if the 
entire government is responsible, we 
should see that the mistake is rectified. 
Because, what is the sense in going on 
discussing everything if we are not in 
a position to rectify the wrong which 
we accept we have committed in broad 
daylight

Then Nandaji referred to democratic 
functioning of our country. What is 
democracy? Is this democratic effort? 
I f  tills is democratic effort, then we 
should correct that effort and tire 
should correct the meaning of demo
cracy also. Democracy does not say 
that everybody should become a sharer 
in committing a mistake.

I am glad that Shri Tyagi has drawn 
the attention of the Ttouse to the ques-

tibh of mahurte. In our Country we 
Use only *86 lbs. of manure jper acte 
bf land whereas other countries use 
much more. In Egypt they use About 
88 lbs. per acre and in JftpAn 88 lbs. 
and Netherlands 138 lbs. per acre. 
May be that we are not in a position 
to do it because of foreign exchange 
shortage. But if we put 1 ton of ferti
lizer in one field, then it will easily 
increase your prbduction by 2 tons of 
foodgrains. So, even if we start a pro
gramme of importing fertilizers, even 
when it is at the expense of the im
port of foodgrains, it will pay us in 
the long run. For instance, if we 
import 2 million tons of fertilizers, it 
will help us in increasing our produc
tion of foodgrains by about 
4 million tons. Today we 
require about 4 million tons 
of nitrogen for our soil. We are meet
ing only a quarter of that by all sorts 
of manurial resources. Rather than 
importing other things, if we import 
another 3 million tons of nitrogen or 
chemical fertilizers from foreign coun
tries, we will be saving a large 
amount of money on the import of 
foodgrains.

I do not know much about the river 
valley projects, but I know a little bit 
about the project which was recently 
undertaken in my area, the Sone 
Valley project. For the last so many 
years we have been demanding that 
you need not go on recklessly increas
ing the water charges and other things. 
Since 1958 we have been carrying on 
the agitation. In 1952 they raised the 
water rates. Today they have realised 
the position and reduced it to some 
extent in the case of water rates ill 
the tube wells area. But that rate 
was raised in the name of constructing 
Sone barrage and a rail-trum-tnad 
bridge on Dehri-on-Sone. That barrage 
will be connected with the Rihartd 
dam, and when the Rihand item 
is completed it will be Ih a posi
tion to release 500 eft. of water every 
day. I f  that water goes there, the 
e*isting barrage would not be ih A 
fcloaition to get it. Itow the Bone 
canal is one of the biggest wmala ife
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ottftr capftj sys|em wtyph is being n*n 
at a t^*t is tfte c*n$. Jt
has ruined to 4 sm*U extent, but
s,̂ ill ft U efUTiin  ̂a lot for the Goyern-
nj^it. Recently' I heard that the

Commission is going to stop 
l^ « construction ol that barrage, 
t£p\igh tfcey have increased the water- 
rate hundred per cent, in order to 
construct that barrage. So, I say that 
^he i l̂axpung Commission should not 
commit this additipji*l mistake of 
stopping the construction of that 
barrage On top of that, they should 
do something to construct the Gantak 
barrage by which 17 lakh acres of 
land can easily be irrigated.

Shri M. R. Masaal: Mr. Deputy-
Speaker, I rise to speak in support of 
Substitute Motion No. 2, tabled on 
behalf of the Independent Parlia
mentary Group, with the support of 
three other members who are not 
members of that Group. The docu
ments placed before this House, both 
of them, are realistic and a fair assess
ment of the position. They are also, 
in broad outline, a very sound 
analysis of the situation that has been 
created so far by the effects of the 
Second Five Year Plan, and I for one 
have no difficulty in agreeing broadly 
with the appraisal and the reappraisal 
that have been made.

The hon. Minister, as has been his 
wont, was honest and frank with this 
House, and I would compliment him 
for not holding back the grim realities 
with which this country is now faced. 
Successive speakers who have followed 
him have all Joined in striking a note 
of crisis and I think Shri Asoka Mehta 
rendered a public service by bringing 
into this debate a sense of urgency 
which, judged by the previous speech, 
we might have missed.

Now, what do these two documents 
and the statement made by the hon. 
Minister revealT I do not with to 
Ubow the point, because, as I said, 
we are all agreed on it. But I would 
Ufa just to w teS the nine links in the 
gh«tn of reactions that the Second Itva

is covered by these qflRcial docu
ments themselves. First, a substantial 
doe* of deficit financing, aggravating 
inflationary pressures; secondly, an 
increase in wholesale prices and the 
cost of liying; thirdly, a stagnant living 
standard for our people and an actual 
set back in the standard of living of 
the middle classes; fourthly, a drop 
in savings; fifthly, a decline in agri
cultural production; sixthly, a decline 
in the rate of increase in our indus
trial production and, indeed, as Shri 
Asoka Mehta has shown from Beserve 
Bank figures, an actual drop in pro
duction itself; seventhly, the imperil
ling of our foreign credit; eighthly, the 
mortgaging of our future, and lastly 
—I would like to say a ward or two 
about this—the additional taxation that 
has been inflicted in the last two or 
three years.

The Plan target stated that Rs. 225 
crores was the extent of additional 
taxation which it would be safe to 
levy at the Centre and anything more 
than that would imperil the Hainan 
of our economy. The additional taxa
tion so far levied for the five years 
comes to Rs. 725 crores, an excess of 
Rs. 500 crores over the safe limit 
prescribed by the Planning Commis
sion themselves. What is sadder is 
that it is now admitted in the Appraisal 
and in the Re-appraisal and by the 
Minister that this money, which was 
meant to be raised for the Plan, h»« 
quite frankly been misappropriated 
and has been diverted to purposes for 
which it was never raised. As far as 
one can make out, about half of this 
taxation has been eaten up by non- 
Plan and non-developmental expendi
ture. Of that half which has been so 
diverted, half 9 gain has gone to 
defence and the other half to civil 
expenditure. Now we go to thf 
people, asking them to make sacdfiow 
for the Plan, and they ultimately find 
that what they have sacrificed for is 
not the Plan but the routine defence 
and civil expenditure of thia cpuntry 
for which it was njever aliegogL . ttffc 
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be imposed. Would it be too harsh to 
say that this is a fraud on our people. 
—that money is raised for the Plan 
and then two years later we are told 
that half ot it has gone elsewhere, 
however legitimate the other purpose 
or the requirements of the case might 
be?

Let me now give a gross example of 
the kind of waste of these funds, the 
funds which should legitimately be 
utilized for the purposes of this Plan. 
I understand, and I am subject to 
correction—I hope the hon. Minister 
will correct me when replying if I go 
wrong on any detail, because we could 
not get accurate facts—but, as far as 
I understand, in the recent “Atoms for 
Peace” meeting at Geneva this coun
try was represented by no less than
47 people, and they were not all 
scientists. I am told that even an 
accountant was taken along with them 
to Geneva to attend to those absent- 
minded scientists who would not be 
able to pay their hotel bills! I under
stand that the Finance Ministry objec
ted to this extravagance, but that the 
Finance Ministry was over-ruled, and 
that this expenditure has in fact taken 
place. 47 passages at the rate of 
Rs. 3,000 comes to Rs. 1,41,000; a daily 
allowance at the rate of £4 per day 
which comes to £7,000 or Rs. 93,000; 
making in all a total expenditure of 
Rs. 2,34,000. Now, Sir, I do not deny 
that this country should participate in 
an Atoms for Peace Conference. But 
I want to ask whether five or seven or 
ten people would not have sufficed, 
and whether all forty-seven had to go 
including an Accounts Officer.

This, Sir, is the way in which money 
that is raised for the Plan through the 
hard sacrifice of our people, who are 
being over-taxed today, is being 
diverted to non-developmental expen
diture.

The picture that the two Reports 
present and the Finance Minister lias 
presented is a gloomy ana. The ques
tion arises whether the lessons of

these set-backs have been learnt. 
While I agree with the appraisal, I 
regret to find that when it comes to 
prospects the same sense of reality or 
realism is missing. Ideological com
pulsions seem to drive the Planning 
Commission to decide against its own 
better judgment. We saw the spec
tacle of the Planning Minister admit
ting that the money was not there, 
admitting that it would be wrong to 
spend money that we do not possess, 
and then pointing to ideological and 
political factors and saying: “However 
it must be done” .

Take two sentences from the 
Reappraisal, the last document given 
to us, which show this internal con
flict in the mind of the Planning Com
mission—how they can see straight 
but do not follow through the conse
quence of their own vision. Take the 
sentence on Small Savings:

“In the first four months of the 
current year, the net receipts have 
not been encouraging, but it is 
hoped that the collections will 
improve in the later months,”

Why? Why should it be hoped? There 
is no indication at all that the savings 
will improve.

When the budget was presented, in 
a speech I made in March this year, 
I took the liberty to say that after a 
few months we would find out whether 
your savings figures are justified or 
not. That fear has proved unfortu
nately to be true. Why should the 
Planning Commission hope against 
hope? Why should they hope unrea- 
llstieally?

Again, on Agriculture, after the 
setback they have gone through, they
say:

. . . there is no inherent 
reason why the effort should fall 
short of promise and the targets 
of agricultural production as 
revised in 19M should not b* 
realised.”
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It U true there is no inherent reason. 
But if policies that have been found 
to be faulty, as previous speakers have 
made out, are persisted in, certainly 
they are real difficulties, even if they 
are not inherent. If false policies are 
persisted in, then bad results will 
follow. And yet the Planning Com
mission wishes to pursue the same 
policies and hopes for a miracle by 
which all this setback and these unful
filled targets will suddenly be fulfilled.

Let us see how the structure of the 
Plan is sought to be shaped. The 
original target was Rs. 4,800 crores. 
It is now admitted that we have only 
Rs. 4,260 crores. One would imagine 
that the Planning Commission, brought 
to a sense of realism after two years 
of unsuccessful effort at Utopianism, 
would say: “All right, from now on 
we will spend Rs. 4,260 crores” . The 
Finance Minister evidently went with 
some such kind of thought to the 
National Development Council meet
ing. But again, political considera
tions intervened, political influences 
were brought to bear, and quite con
trary to the figures which he put
before the National Development
Council, the conclusion of the N.D.C. 
in May was that the plan should not 
be allowed to fall short of Rs. 4,500 
crores, leaving an uncovered deficit of 
Rs. 240 crores. So the Finance Minis
ter seemed to have lost out to the 
National Development Council.

Now what happens? Now the 
Planning Commission makes a further 
retreat. In discussions with the
Central and State Governments the
Planning Commission now says, 
through the mouth of its spokesman, 
that there is “to some extent unavoid
able” additional expenditure which 
cannot be avoided I do not know what 
“ to some extent unavoidable”  means. 
Where there is a will there is a way, 
and things which one desires to avoid 
can be avoided, provided there is the 
will. But, again weakly, the Plan
ning Commission gives ground and 
another Rs- 150 crores of outlay on 
Industry and mining is being cheer
fully undertaken. Therefore we have

Plan
a gap of Rs. 240 plus 150, that is, 
390 crores. The original gap of Rs. 240 
crores was sought to be filled by 
Rs. 100 crores of additional taxation 
—one does not know from where—, 
Rs. 60 crores from loans and savings, 
and Rs. 80 crores from other sources.

May I urge the Planning Commis
sion to consider whether these are 
realistic expectations? Can they 
really hope to raise Rs. 100 crores 
more from additional taxation? Is it 
not a fact that the law of diminishing 
returns, according to the Law Minis
ter, has already set in? The more you 
try to raise, the less you will in fact 
raise; the yield will go on falling; it 
will not rise. And the savings have 
already shown that the people will 
not go in for small savings when the 
incentives they need are not given. 
So, these assumptions that you can 
raise further taxation, that you can 
get more savings out of the people, 
that the price level will be stabilised 
and inflation halted,—all these are 
assumptions which have been proved 
by the history of the last three years 
to be thoroughly unjustified. For any 
body of planners to insist on going on 
making assumptions which have been 
proved to be unjustified, shows a lack 
of the spirit of planning. It shows 
wishful thinking, a life in a world of 
make-believe; and that is why our 
targets and our realities never coin
cide. Because, the world of planning 
has become a world of make-believe 
where we fool ourselves and we tell 
our people something which we know 
in our own hearts is no longer true. 
It is said that the ostrich tries to avoid 
facing facts by burying its head in 
the sand. One cannot help feeling, 
having read these two Reports, that 
the ostrich having seen a very 
unattractive picture, having seen a 
gloomy prospect, goes and buries its 
head in the sand by making assump
tions which it knows cannot be 
fulfilled.

This country was on the brink of 
disaster. I  do not use th# word 
“bankruptcy” because emotionally it
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is resented In certain quarters. But 
who can deny that, if we had not 
received the massive foreign assistance 
that we have, this country was on the 
brink of disaster? Good triends in 
the UJC., U.S.A., West Germany and 
Japan have bailed us out. Let us be 
grateful to them. Let us, as Shri 
Asoka Mehta has said, show our 
appreciation and gratitude to them. 
But is this a position to which the 
country is going to be asked to revert 
a second time? I  believe in foreign 
assistance. I believe m international 
co-operation, and I am grateful that 
people have given this aid without 
cavilling at our policies of which they 
indeed disapprove. That aid comes 
without strings in a manner which 
cannot come from elsewhere. We saw 
a lew months ago what happened to 
Yugoslavia, how aid which had 
actually been committed was with
drawn physically when the Soviet 
Union found that the Yugoslav Gov
ernment was not toeing the line a 
hundred per cent. So, while we 
appreciate it, let us also consider 
whether we want to be beholden to 
people; and even if we want to go to 
these people again, half-way through 
the Third Five Year Plan, are they 
going to respond again? Must we 
expect that they will sink their sav
ings, because we insist on gambling 
with other people’s savings?

Let us see what Mr. Sunder Kabadi, 
a very senior Indian correspondent in 
London, has to say in the Amrita 
Bazar Pxtrika of the 16th September. 
He says:

“ ........ the help already obtained
should, as a matter of prudence, 
be used to make provision tor the 
modification of the plan in the 
event of large-scale foreign aid 
being unavailable next year. In
deed, it is urged by people who 
are in close touch with the 
economic situation here that the 
wisest course ^vould be {o reckon 
on no aid *t all. An opppflt* 
hypothesis; i* calculated tg >rtng

Plan

disappointment There are also 
now serious misgivings in this 
country” (that is, in Britain) “as to 
the fundamental soundness of the 
intensive development of heavy 
industry in India, while the extent 
to which expenditure is incurred 
upon armaments has come in for 
adverse comment.”

With this kind of warning from our 
own people abroad, are we going to 
repeat these mistakes?

Mr. Dulles has been criticised in his 
international policy for brinkmanship. 
I f  this is not economic brinkmanship 
in which we are specialising, of going 
to the brink of disaster and of being 
dragged back by kindly friends, what 
else is it? We might well follow 
Mr. Dulles in another way, now that 
we are following him in brinkman
ship: let us follow him in agonizing 
reappraisals, in a little searching of 
the heart, and admit before the coun
try that certain policies which we have 
followed have been mistaken policies.
I shall be asked, the Planning Minister 
will ask me: “Where do you say we 
have made mistakes? What are the 
correctives you wish to suggest?” And 
that is where our substitute motion 
comes in.

The first part refers to the fact that 
. “after the period of stress and strain 
to which the national economy has 
been subjected by the implementation 
of the Second Five Year Plan, the 
primary function of further planning 
should be that of consolidation and of 
securing for the people the fruits o f 
existing investment and effort.”

I admire the speech made by my 
hon. friend Shri Asoka Mehta foe its 
sense of realism and freedom Croat 
dogma. ]le  was, however. W T  
sceptical about the strew on coojolMla-* 
tkxn which he had seen in our rw a jw  
tion.

Now, Pfcrl As<*a Ifeht*
Vf&ftn. I  «q ff»| *  

Uuti, w * mUf> w  fa  ohii^ tlfif) W
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generation which lives in our own 
time. Qttyer countries have experi
mented vrith c^ctatorship in the hope 

^iter iia# fixirt two or three gene
rations, the generations \mbom will 
thrive. We have seen those hopes 
defeated in practice and still unful- 
tUlyed. Let us worry about our own 
country and our own people who are 
alive today. Certainly, let us take our 
country forward a^png the path of 
development but not at the expense of 
the happiness and the food and the 
contentment of the people who are 
today alive. We have no business to 
worry about unborn generations until 
we can give a better life to the men 
and women and children in the 
hundreds of thousands of villages of 
our country.

Then, Sir, consolidation does not 
mean sitting back. Consolidation, as 
we have pointed out in our Resolution, 
means working hard in the next Plan 
period. I am talking about the Third 
Plan because, as the hon. Planning 
Minister himself pointed out, the ques
tion now arises that there is nothing 
very much we can do with the mis
chief of the Second Plan but there is 
a great deal that we can learn about 
what to do with regard to the Third 
Plan, about which we are told studies 
are going on now in the Planning Com
mission; and I hope the Government 
will consider the views expressed here 
In regard to the planning of the Third 
Plan, its Plan-frame, if I may use that 
word.

So far as the Third Plan is con
cerned, what is essential for the next 
five years after these investments are 
made is to try and convert these 
investments into real things which 
mean something to our people. Our 
people cannot eat steel. They cannot 
eat even iron. We have got to con
vert the iron and steel on which we 
have aver-invested in this Plan into 
the various things which mean some* 
thing to the real life of our people— 
toegs for the agriculturists with food 
taUawfeif; transport—motor truck*, 
bettor, roads and bridges; consumer 
jood>» machine* to make oqmubmt

Plan
goods to give the people the hundred 
wants of daily life. Unless st^el & 
converted into these usable values, 
w t̂ich are human values, what is the 
use of steel? Soviet Russia produces- 
steel, but it all goes for armament. Do 
We want to follow that pattern? What 
is the use of steel, unless it is con
vertible into things that mean some
thing to our peasants, our workers and 
our common people.

An {Ion. Member: What about
America?

Shri M. R. Masani: America does
know how to convert these into usable 
things. Therefore, it gives us aid 
which we need so badly.

Now, as I was saying consolidation 
( Interruption).

My hon. friends do not like it 
because they stand for Soviet Russia. 
We stand for India. { Interruption).

Mr. Depnty-Speaker: Order, order.

Shri V. P. Nayar (Quilon): We are 
sitting. (Interruption).

Mr. Depnty-Speaker: At least we 
ought to be sure that no conversions 
take place here.

Shri M. R. Masani: Luckily, we are 
a free Parliament and a free country 
and they cannot gag their opponents 
which they would do if they had that 
power in their hands.

Have we the option to consolidate 
or to go ahead? Have we got any
thing to fall back upon? There is no 
sterling balances cushion left. You 
have taken all the cotton out at the 
cushion, the cloth now remains and 
the hard seat is felt by us. There is 
little room for manouevre. Between 
now and 1961 we need 90(1 million 
dollars or the equivalent of dollars to 
implement the core of the Second 
Plan. Our deht repayments will be 
very heavy in the early 1990s. With 
the Second Plan we have al*e*47 
mortgaged hall of the $hi*d PUn*. 
Therefore, very little remains with us
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to expand with unless we indeed go 
on being bankrupt again. Therefore, 
■whether we like it or not, the most 
profitable way in which we can focus 
our energies for the period of the 
Third Plan will be to consolidate the 
gains which we have made.

Also, after all our hon. Finance 
Minister has said that the Plan is “no 
ossified or petrified structure.” He 
means that it is a live organism. I 
agree. But a live organism also needs 
its periods of arduous exercise and 
periods of rest. Every human body 
needs times of rest, to recuperate after 
going through violent exertion or a 
surgical operation. You cannot flog 
the horse all the time. You cannot 
make the army do forced marches all 
the time. As Napoleon said, the army 
also marches on its stomach. You 
have got to give our people, who have 
been made breathless with the advance 
of the Second Plan, a little time to 
relax and to enjoy the fruits of what 
they have already invested or saved. 
If we do not do that, then there is 
only one alternative—the end of demo
cracy and taking up of the big stick 
with which to hit the people on the 
head. Since we have ruled out that 
alternative, we have got to go the 
democratic way of giving incentives. 
Whether we like it or not, whether 
Shri Asoka Mehta likes it or not, this 
country, if it has the wisdom to remain 
solvent, is going to have in the Third 
Plan to draw back from further expan
sion of a major kind, to consolidate 
the gains which we have already made.

Now, I come to the second part of 
our resolution and that is that “higher 
priority needs to be given and greater 
emphasis placed on agriculture, which 
is the foundation on which the entire 
structure of industrialisation has to be 
raised” . 1 need hardly stress this 
point. My hon. friends, Shri Tyagi 
and Dr. Ram Subhag Singh, and others 
have already stressed these things. 
There are three fundamental reasons 
why agriculture must be the founda
tion <m which the entire industrial

revolution can be accomplished. It 
cannot be accomplished in any other 
way. The first is that it gives food 
for our people without which we 
cannot survive. The second, as Shri 
Asoka Mehta pointed out, is that it 
provides this country with the only 
exportable surplus which we can ever 
hope to have for another fifty years 
and that is of agricultural produce 
raw materials and semi-processed raw 
materials for industrial purposes 
abroad. If we do not have an export 
from the land, then we have no export 
in the country worth the name. The 
third reason is that unless the peasant 
has some purchasing power, unless he 
has got a little more money in his 
pocket, there will be no market for 
the consumer goods which our fac
tories will produce. So, for all these 
three reasons, the pride of place must 
be given in the Third Plan again, as 
it was in the First, to the needs of our 
countryside and its people over there.

We find that in the Second Plan 
these needs have been cruely ignored. 
Not only that, but after the Plan was 
made, whenever a cut is made, it is 
not made in steel. We could have 
done with two plants instead of three, 
but we had to have all three, and 
because we had to have all three we 
had to sacrifice things that are nearer 
to our people. Instead of three ferti
liser plants working during this Plan, 
only one will be operating during the 
Second Plan. Instead of there being 
3-6 million kilowatts of power, the cut 
back will be to three million kilowatts 
of power, instead of twelve million 
acres being brought under irrigation, 
only 10-4 million acres are being 
brought under irrigation, and road 
development has been cut back by 25 
per cent.

Each of these Is a sacrifice made by 
our peasantry for the take of theae 
monument* of steel plants which we 
•re in such a hurry to impart May I 
say that I was shocked to read yester
day in the Amrita Bazar PatrUca a 
news item that X hope Is falae and I
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hope the hon. Minister will correct it 
—that not content with the three steel 
plants, talks are going on in the United 
States for a fourth steel plant right 
away at the cost of £71 million ster
ling. I do hope that this is not true 
because, if it is true, it will mean that 
the path cf adventurism is still going 
strong and the real needs of our 
people are in danger of being ignored 
further.

I come to the third point in our 
resolution and that is that “the fullest 
opportunity and incentive should be 
given to the initiative and enterprise 
of the people in all walks of life so 
that the most rapid rise in productivity 
can be achieved.” I was very glad 
that this morning the hon. Minister 
talked about the need for increasing 
productivity. Productivity is to be 
understood a little. It is not just 
increasing the volume of production. 
If you double the number of men on 
a job, you will increase production. 
If you import new machines, naturally 
production will go up. Productivity 
is something quite different. Producti
vity is the getting out of a certain in
vestment of men and machinery or 
land a larger output than was formerly 
achieved. If you have a thousand men 
working on a particular plant and if 
the same thousand people by better 
methods, by harder work and by more 
ingenuity can increase the fruits of 
production, then there is a real increase 
in productivity. Now, we are all pain
fully aware that productivity is 
terribly low in this country, whether 
in agriculture or in industry. It is 
not the fault of labour alone. It is 
not the fault of management alone. It 
is not the fault of the peasants alone. 
It is just that we are backward in our 
processes and in our techniques. Now, 
if productivity is to go up—and the 
Government have helped in forming 
the National Productivity Council, on 
which I have the honour to serve,— 
then we have got to be productivity 
minded. It is no good saying "let us 
be productivity minded,” because the 
hrnpan being requires an incentive. 
You can either bludgeon him, as is 
done in totalitarian countries, or

reward him with gains for himself 
and his family and his children for 
which he has to put in extra effort.

What incentives have we given in 
the Second Plan? I am very glad 
that my hon. friend, Shri Mahavir 
Tyagi, drew attention to the disincen
tives that are being inflicted on our 
peasantry. He took the words out of 
the mouths of those who succeeded 
him. He quite rightly drew attention 
to the way in which we in the cities 
go on exploiting the peasantry, as 
Mahatma Gandhi said we had done 
for 200 years. I remember, Gandhiji 
used to say that for 200 years we have 
ridden on the backs of the peasantry 
and it is time that we in the cities 
made restitution for that. There is no 
sign of that restitution. We are still 
going on exploiting our peasantry by 
artificially trying to keep their prices 
down by not letting them have a fair 
price after all the years of denial or 
generations of denial through which 
they have gone. I think it is time 
that the peasant in this country has a 
fair deal. Let him get the price that 
he can exact from the town people. 
Let us realise that we have got to deal 
fairly with the peasant.

Again on the question of ceilings, 
what is the purpose of ceilings and 
artificially trying to keep down the 
standard of life of the village people 
to the lowest, when a similar ceiling 
is not put in other places? I am 
against ceilings altogether, because 
they are a disincentive to production 
as much in the villages as in the 
towns. And I am very glad that at 
least one Government, the Govern
ment of Uttar Pradesh, is fighting this 
reactionary policy of artificial ceilings. 
They have found a very much better 
way, and that is a progressive tax on 
agricultural incomes above a certain 
level. If a farmer makes a lot of 
money, certainly, let Government take 
a little of it as it does from all of us, 
but there is no reason to deny a man 
the right to make a better life for his 
children, to send them to school, and 
so on.
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In the world of industry, I  do not 
want to repeat, but there is already 
heavy taxation. And then there is a 
question of controls and nationalisa
tion. X shall be asked: "Where is the 
threat o f nationalisation today?” I ana 
glad that Shri Asoka Mehta, a socialist 
himself drew attention to the way in 
which the development of the coal 
industry is being held back for purely 
doctrinaire considerations. Of the 
additional 22 million tons of produc
tion that the Second Five Year Plan 
contemplates, it was arbitrarily laid 
down that 12 million tons should be 
earmarked for the State. Why? If 
somebody falls short of lifting the 
allotted amount of coal, why should 
others be prevented from doing so? 
Now, the result is that the 8tate quota 
Is already short by two to three million 
tons, though private enterprise is 
making up for the shortfall by produc
ing more than it was allowed to do. 
Mow, is this a calamity or is this a 
blessing for the country? I hope Gov
ernment appreciates the fact that when 
they fail to do their job, other people 
ire there to deliver the goods. Or, is 
the Government going to adopt a dog- 
in-the-manger policy of saying: "We 
:annot produce coal, so you also do 
lot do so." I do hope that a little 
nore of realism and a more pragmatic 
ipproach will come into these things.

The Minister of Transport and Com- 
nunications yesterday, while talking 
ibout shipping, quite rightly pointed 
i^t: ‘Why are we getting excited as 
f  this country's life is going to end in 
hree or four or five years?” . This 
country has come through many many 
centuries and thousands of years of 
>ts civilisation, and I am sure there 
ire thousands of more years in front 
>f us. Everything does not end in the 
lext five years. This is not a hundred 
yards' sprint where a man throws him
self against a tape and collapses 
breathless. We 4a pot vant that our 
people should be thrown in^o «  
hundred jcards’ ?$ce where they fall 
against the tfpe fund tfcen oaHapee 
after crossing the mark. i f  I  may fpy

so, this is a marathon, where stability, 
stamina and consistency am raquired- 
We want our. people to have a fuller 
life, and we want them to exert them
selves for many generations to coma- 
To kill the vitality of the people, to 
drain them of their resources, and to 
impoverish them further by talking 
of economic development is not the- 
path of real democratic planning.

Therefore, I hope that we shall leam 
to take a longer view, just as my hon. 
friend Shri Asoka Mehta has done, 
but in a different sense. Let us realise 
that progress can only come in the- 
long run, and let us realise that we 
owe an obligation to those who are- 
alive today before wb worry about 
unborn generations.

Shri Dasappa (Bangalore): We have 
had very illuminating light thrown on 
the appraisal of the Plan by various 
schools of thought, and I hope this 
will materially contribute to a better 
appreciation of what we have got to- 
do in the future. I do not think that 
any of the hon. Members who spoke 
before had anything in view except 
to contribute in a constructive way to 
what we have got to launch upon in 
the years to come.

After all, the First Five Year Plan 
was more or less a piecing-together o f 
the post-war development schemes, 
and we cannot say that we were able- 
within the short time before us to 
bring to bear upon it what we may 
call an integrated outlook. But, cer
tainly, during the Second Five Year 
Plan, we have had the experiences o f 
the First Five Year Plan, and I believe- 
the fact that by and large, both the 
Houses of Parliament set their stamer 
of imprimatur an that goes to show 
that the planners were not very muds 
in the wrong, but, on the other hand, 
they were very much in the right 
Ev*n so, there were certain words o f  
caption thrown by certain hem. M tm - 

and I beliey* that at the cara- 
m w ^n en t of, Dm Plan. t*p wnaaoit-
***** * «“* «* polieim wfMt no*
p*BPerl* fOTfaMft* tor the commit



% ¥ )  Jfbtttfft r* 1* sePTfcMBER 19*8 Appraisal and Pforpects 7^i8
of the Second Five Tear

Plan
Ministries. I agree that the moment 
wm had nidi targe commitments to 
lace and such large gaps to be made 
up, Government as a whole should 
b*ve tightened their belt and started 
•on a course of austerity. But the most 
'wonderful thing which I have experi
enced is that even today there is not 
that note of austerity in the country.

An Ho®. Member: Certainly.

Shri Ranga: It is a flight away from 
austerity.

Shri Dasappa: Nothing of it is in 
•evidence before me to say that Gov
ernment feel that we have got to face 
a very serious situation, that every 
little move of ours should be bent 
towards mobilising of all the 
resources possible, and eliminating 
■every chance of wasteful expenditure. 
1 have been here for nearly five years 
and more, and I think the atmosphere 
that 1 see around me today is just 
the same that I saw five years ago.

1 have struck in another forum a 
note of caution, and I have compared 
the present situation, that is, the situa
tion during the last three or four 
years, to the situation that post-war 
England had to face. We are more 
accustomed to see the progress of 
events in U.K. than in any other coun
try because of our long historical 
association.

Shri Narayanankutty Menon
(Mukandapuram): And similarity of
circumstances.

Shri Dasappa: What did Sir Stafford 
Cripps do when he was faced with this 
critical situation in his country? He 
did not hesitate to warn the whole 
nation that everyone, every man and 
woman, should help in observing a life 
of extreme austerity. And how did 
ihe people respond to his call? I think 
many hon. Mtembers here must have 
tisited U.K. during those years. To 
a man, the peopie also responded, 
tod  they responded quickly, because 
thfey were sure that Government meant 
well by the nation; they were con

vinced that -that was the Only way of 
rescuing the country from what 
appeared to them to be a sure 
disaster.

15 hrs.

I know my hon. friend Shri Jaipal 
Singh—1 do not know whether he is 
here; I am sorry he is not in his seat— 
may confirm it that all the whiskey 
in Scotland used to be exported to 
America. I may tell you, a couple of 
pegs of whiskey in England would 
cost the price of a bottle of whiskey 
that was exported. All the HarTison 
tweeds of Scotland used to be exported 
to American and other foreign coun
tries. The British people went with 
patches on their elbows. That was the 
spirit with which that nation rose in 
order to re-build their economy.

Shri Asoka Mehta: The Labour 
Government lost the election. Don't 
forget that.

Shri Dasappa: I would like the
planners to tell me whether such a 
climate obtains today in India.

Shri Jaipal Singh (Ranchi West— 
Reserved—Sch. Tribes): I hope I may 
be able to develop my spirit tomorrow.

Shri Dasappa: I want to tell Shri
Jaipal Singh that I am not speaking 
oh this in a light-hearted manner. 1 
may say, there was no more than one 
egg supplied to an adult for a whole 
week; no question of sugar going round 
except in a couple of tiny cubes for 
a whole pot of tea. That is how they 
managed to recover. Do we see any
thing of that in evidence here? I  am 
only saying that unless we import that 
spirit of extreme austerity and mobi
lise eviery pie that is with us, there is 
no way of getting over the hump as 
Shri Asoka Mehta said. I would say 
at the outset that the very attitude 
and outlook must undergo a radical 
change before we can think of the 
years ahead, of th» Second Plan and 
the framing of the Third Year 
Plan.
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I am not inclined to quote all the 
various complicated figures. I think it 
is not necessary. The core of our 
economy, I agree with Shri Asoka 
Mehta, Shri Tyagi and other hon. 
Members, who succeeded, is agricul
ture. I can see no reason why we 
should in the least suffer so far as 
agricultural production goes in the 
country and be driven to the unfortu
nate position of having to import food- 
grains if only we tackle this agricul
tural problem earnestly, seriously and 
wisely and in a comprehensive way. 
The first thing is to get out of the 
cobwebs of theories and theoretical 
approaches. Let us know what the 
villager wants in order to develop 
agricultural production and do what 
he thinks is necessary for the purpose.

One of the first things, I would say, 
is with regard to the utilisation of the 
water that is already available before 
we think of launching on fresh pro
jects, particularly major projects or 
bigger projects. I think the wisest 
course would be first of all to utilise 
the water from the huge reservoirs 
and projects fully before we think of 
any other major irrigation project. 
The second thing is with regard to the 
utilisation of water from minor irriga
tion sources. There is infinite scope 
for building up these minor tanks, 
taking up these minor irrigation 
schemes and also tubewells and so on. 
There is plenty of scope for this. In 
the old Mysore State, there were about
26,000 tanks in the 29,000 square miles. 
I am referring to the old Mysore State; 
I do not know what the figures are 
now. A  large number of them are in 
disrepair. They do not require any 
foreign exchange. It is all very easy. 
With a few thousands of rupees for 
each of these, we would be able to 
bring under irrigation a large acreage.

Shri Tyagi: Has it not been done?

Start pamppm: The process is there. 
Just now, the Government of India

have woken up to the situation and 
they have promised any amount at 
help that they want After all, the 
resources of the States, especially 
when the Centre runs away with all 
our primary resources like income-tax, 
excise and so on, are small and very 
little is left to the States. Not that I 
am finding fault with anybody; I am 
telling you the facts of the situation. 
That is an easy wUy of solving the 
food problem.

The other most important thing is 
finance. In America, in the U.S.A., in 
England, in the Scandinavian coun
tries or anywhere else, the Agriculture 
Ministry is one of the biggest Minis
tries. You may say, America is a 
highly industrialised country and 
therefore, the Ministry of Industry is 
the biggest. No; it is the Agriculture 
Ministry. Very wisely that have done 
it and they have stabilised the prices, 
subsidised production and they see 
that the peasantry, the backbone of 
the country, is maintained in a very 
efficient condition. What are the poor 
villagers of India like and what is their 
own backbone today? I am afraid this 
important fact has not yet gone into 
the minds of those who are framing 
our policies.

Shri Banga: The planners are
opposed to that.

Shri Dasappa: I do not want those 
words to be put into my mouth. I am 
just now thinking whether those who 
have planning in their hands are those 
who have come out of the soil, who 
are in daily touch with the currents 
and forces that are operating in our 
villages. I say this because I heard 
recently a most extraordinary thing. 
The Reserve Bank of India was eager 
to advance credit to the villagers to 
step up production. It was a few lakhs 
of rupees some years ago. Than it 
rose to Rs. 5 crores and recently it 
went up to as much as Rs. 80 crores. 
They were inclined to go up to Rs. 140 
crores........
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one crores is the amount given.

Shri Dasappa: ........ through the
bigger co-operative societies. I am 
saying this subject to correction, I am 
told, our wise planners told them, no, 
no, you shall not advance money to 
the bigger societies, you should only 
deal with smaller primary societies. 1 
do not think the Planning Commission 
will be able to contradict me because 
I have it on very good authority that 
they are now thinking in a rather 
theoretical way, let us deal with the 
primary man who tills the soil or deal 
through the primary co-operative 
societies. How is it possible for the 
Reserve Bank to have dealings with 
endless primary societies or small 
societies? Far better we have one 
major society for each State, then 
through that the district societies and 
then it will be possible for them to 
more confidently advance money and 
recover the same. In fact, there has 
been no complaint about recovery of 
the loans that they have given. This 
very life line of the villagers and their 
whole economic existence is being jeo
pardised because of a theoretical' idea 
of our Planning Commission. I am 
sorry I have to refer to it because, in 
this way, it is absolutely impossible 
for the people to make any headway. 
Minor irrigation is very important. I 
am only hoping that the Planning 
Commission and the Ministry have 
understood the situation and are try
ing to help the people and I hope they 
will not flag in that idea and determi
nation of theirs.

Coming to industries, I have got to 
endorse my hon. friend Shri M. R. 
Masani’s idea that the future should 
be more of consolidation than of enter
ing upon heavy industries. Not that 
I am against heavy industries. In fact, 
my complaint has all along been that 
during the First Five Year Plan we 
should have started a major steel 
plant. They did not realise the signi
ficance of it then. They tried to make 
it up during the Second Plan, and in 
doing so, the pendulum has swung to 
the other end. It is a doubtful virtue

on their part . now to think of the 
fourth steel plant. I definitely warn 
them against launching on any scheme 
like the fourth steel plant, because I 
am afraid it is the temptation of all 
Governments, I do not say our Gov
ernment alone, to have things which 
are spectacular. A big scheme is a 
thing which strikes the imagination of 
the people, but 1 would say that in 
view of the paramount and crying need 
of the country for irrigation facilities, 
for fertilisers, for transport etc., we 
had better be careful in thinking of 
any further projects of steel. It is far 
better that we have more fertiliser 
plants so that we are able to meet 
the demands of the country in regard 
to fertilisers. I also think that there 
should be a certain spacing of these 
fertiliser plants.

I find the Planning Commission has 
taken up so many big schemes. They 
are prepared to spend a lot of money 
in order to complete those schemes* 
but when it comes to the crucial point 
of having that portion of the plant or 
machinery which will help the scheme 
to produce, there they stay their 
hands. I will give you a very fine 
illustration.

The case 1 have in view is that o f 
the Sharavati valley hydel scheme. 
That is a scheme which will cost about 
Rs. 26 crores. We are spending during 
the Second Plan about Rs. 13 crores, 
and we can produce 1,80,000 K.W. of 
power. In my State there is not one 
K.W. to be giv^n even for a heating 
circuit, and we have got the defence 
installations and other things which 
need power. Having spent Ra. IS 
crores, we hesitate to spend Rs. 2 crores 
in order to produce 1,80,000 K.W. 
Here is my hon. friend Shri Hathi. He- 
said the other that the foreign 
exchange component was Rs. 7 crores. 
I agree it is Rs. 7 crores, there is no 
doubt about it, but the payment that 
falls due during the Second Plan is 
only Rs. 2 crores. The rest of the Rs. 5 
crores has to be paid during the Third 
Plan. Is it wise for us to invest Us. 13 
crores and not produce one K.W. of
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fc>oWer for the sake of saving this 
wonderful Rs. 2 crores, when they are 
.spending hundreds at crores in Durga- 
pur, Bhilai, Rourkela and on so many 
other schemes? I say this is, to say 
the least, criminal. I am afraid there 
are so many other schemes of a similar 
character, but I have taken one notable 
instance where, because of lack of 
perspective, the Planning Commission 
is holding it up. I am glad the Minis
try is in favour of it. 1 was told that 
-even the Planning Commission was in 
a way for it, but the'Finance Ministry 
came in the way or some such thing, 
but that is a thing which only the 
Government knows. In any case, I 
submit that in schemes of this type 
which are almost mature and which 
-will go into production, the Planning 
Commission as well as the Government 
should have a better perspective and 
should not deny the people in the 
country the natural result that would 
accrue from a completion of the pro
ject.

This very reappraisal says that #e 
must have a kind of over-all picture 
and a region-wise approach. Just 
imagine this kind of step-motherly 
treatment of certain regions. I am 
afraid it will have very bad repre- 
cussions. I therefore request that the 
Government will look to this and shape 
their plans accordingly.

Pandit Manhfawar Dntt Upadhyay
(Pratapgarh): We have now the other 
document also before us, the reapprai
sal. Up till now we had the appraisal 
and prospects of the Second Plan. Now 
the reappraisal has also come, and 
this reappraisal on perusal I find has 
created a little more difficulty.

I am glad to see that the picture 
that has been presented in these docu
ments is really a true picture, and 
therefore there can be no complaint 
about suppression of facts or any such 
thing, but then from this picture we 
can now see what were our resources 
for the Plan, what were our targets 
*nd what have been our achievements.

As a matter of fact, as the hon. 
Minister said yesterday, our country 
at prtesent Is a special laboratory tor 
a very big experiment, because in 
other countries where this kind of 
planning was gone through, there was 
control, there was a regimented econo
my; but here in a democracy to carry 
this Plan through, and to carry it on 
successfully on such a huge scale as 
we are doing in \>ur country, is really 
a tremendous job. And then the atten
tion of the entire world is focussed on 
us, and if our Plan fails, it must be w 
great blow to the democratic countries 
at least. So, it is not a very easy 
thing, it is not an ordinary thing that 
we have been performing at present.

As Shri Dasappa just now said, the 
serious manner in which we should 
have taken it up and the austerity that 
we should have observed have not 
been at least evident; really, I find 
there is an absence of them. The hon. 
Minister also did not feel that the 
picture was very much encouraging, 
but I go to the extent of saying that 
the picture is not only not encourag
ing, but is rather alarming.

There are two aspects of the Plan: 
the resources aspect, the outlay that 
is available for the Plan; the targets 
and their achievements. As regards 
the resources, encouraged by the 
success of the First Plan, we had put 
our figures very high. It was 
Rs. 4,800 crores although there was a 
gap of Rs. 400 crores. That means 
only Rs. 4,400 crores I should say. I 
do not know how they propose to 
make up that gap, but it was Rs. 4,800 
and later on, after two years experi
ence, we thought of reducing it to 
Rs. 4,500 crores. But then practical 
experience and the calculations that 
we had according to it, shows that it 
could not go beyond Its. 4,Md crores.

Therefore, we have felt some diffi
culty As a matter of fact, it 4ras 
wise oh the part of the planners teat 
they did not think of reducing the 
allocations under certain heads as they 
thought, as it was likely to
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our schemes under education, health, 
unemployment relief and others. But 
after this reappraisal I And that the 
amount has gone even beyond Rs. 4,500 
crons. It is now Rs. 4,650 crores. 
How do they propose to make up the 
deficiency? The Planning Commission 
asked the States to raise it by taxa
tion. Some of the States have already 
raised taxes more than they should 
have and there are others who could 
not raise any amount by taxation. So 
1 do not know whether, in the existing 
circumstances, it would be possible for 
the States to raise much more by taxa
tion, whatsoever might be the posi
tion.

About the resources position, I find 
that about 50 per cent, of it depends 
upon either foreign aid or deficit 
financing. I do not think whether any 
of these sources is a healthy one for 
any economy, country or plan to 
depend upon. Almost 50 per cent, of 
the resources come from these two 
sources. But then as at present, some
how or other we have been promised 
certain foreign aid and we think we 
shall be able to tide over the difficulty, 
although that aid too appears to be 
much smaller than what we really 
need at present. Even then, if we 
depend upon each foreign aid and if 
we want to carry on our Plan and 
make it successful on the basis of 
foreign aid, I think it would have a 
very sad end after all. Our liability 
is growing every day. Deficit financ
ing, the other course that we may 
adopt, appears to be almost closed to 
us at present because in the economic 
conditions of the country today, it does 
not appear that we shall be able to 
raise much money from that source. 
The amount for deficit financing fixed 
was about Rs. 288 crores. I dare say 
that amount shall also have to go up 
now on account of the increase In the 
total outlay of the Plan. Whatsoever 
might be the position, even the figures 
that are given in the appraisal far the 
coming two years are, I  think, not 
reliable, because we have tried to infer 
from the preceding two years. As I 
reed through these figures, I  do not 
find that the inferences that have been
188 USD.—8

drawn and the amounts that have been 
considered to be proper amounts for 
these preceding years are the correct 
ones. 1 am afraid these amounts may 
not be available.

If you come to loans and small sav
ings which should, as I said before, 
be the best sources at present—because 
there are some good prospects from 
these sources—you will find that in 
1956-57, it was Rs. 200 crores, but 
again it came down to Rs. 127 crores 
in 1957-58. Of course, in 1958-59, it 
went up to Rs. 217 crores, but We 
should not be sure that in 1959-60 it 
must necessarily go to Rs. 220 crores, 
as has been taken in these reports. It 
would take a good deal of time to 
explain this: otherwise, I would have 
gone through all these items and 
shown that in regard to any of these 
items, the figures that have been taken 
for the two concluding years would 
not be correct figures. If this is the 
position, I do not think the resources 
position is very sound. Then as I said, 
when our resources are only 50 per 
cent, and the remaining 50 per cent, 
has to come from deficit financing and 
external aid, I do not know whether 
such sort of financial position would 
be of any avail in the end even if 
the Plan, »% It is, may be successfvfi.

As regards reduction in some of 
these items, they are, as I submitted, 
likely to be harmful and so they should 
be avoided as far as possible. About 
raising of funds by States, I have to 
make one suggestion. In case an offer 
is made to the States that the Centre 
would help in proportion to the efforts 
made by the States, it may be that 
some of them might make efforts to 
raise funds by taxation. Otherwise, I 
do not think that the amount expected 
from that source might be coming 
forth.

As regards achievements, I think the 
most important item, as every hon. 
Member has admitted, is agriculture. 
The Minister has also assured us that 
so far as agriculture goes, he will see 
that funds will not be wanting »under 
this heed. So I would concentrate on
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this item of agriculture. The main 
sources for improved production in 
agriculture are: irrigation, improved 
seed, manures, fertilisers, land deve
lopment and improved agricultural 
practices. You will find in the chart 
given on page 42 of the reappraisal 
document that the target for major 
irrigation was 30*2 lakh tons for the 
Plan and the achievement during the 
two years was only 4 4 lakh tons; for 
improved seeds, the target was 34 
lakh tons, and achievement during the 
first two years was 1 ■ 7 lakh tons; 
under land development, the target 
was 9 lakh tons and 2 lakh tons is the 
achievement—I am not giving the 
tractions. As regards production of 
rice, you will find that in 1956-57, it 
was 28 million tons but in 1957-58, it 
was only 25 million tons. If that 
is the position of production under 
agriculture, I do not understand how 
really they propose to make the scheme 
a success. In three years’ time they 
have produced less than half of the 
Plan target—much less than that tak
ing the entire production under agri
culture.

The difficulties that are there in the 
way of production have been mention
ed in the appraisal itself. I would just 
read one or two passages and those 
portions by themselves are quite 
enough to convince anybody who looks 
into them that in the manner in which 
they are proceeding they shall not be 
able to achieve the target and they 
shall not be able to make it success
ful so far as agriculture goes. I would 
like to read only a few lines which 
might give the Idea.

“ ........ it was essential to pursue
the agricultural production pro
gramme with a great sense of 
national urgency. The review of 
agricultural production during the 
period 1949-50 to 1956-57 placed 
before the Council showed that 
the results bad been highly uneven 
as between States and that In 
several cases they did not reflect

adequately the large outlays in
curred during recent years on. 
agricultural production program
mes. An increase of agricultural 
production by 2 to 2'5 per cent 
per annum, which has been so far 
achieved, is not sufficient to sup
port a large plan of economic 
development.”

The reasons they have given are 
quite clear. There is no natural cala
mity; there is no other hindrance; but 
the hindrance is of the working of 
the Plan and the machinery that has 
been set up to work out this Plan. 
They say:

" ( i )  There had not been enough 
concentration of effort on increas
ing yields per acre in irrigated 
areas and in areas with assured 
rainfall

Then again, they say:

"Progress in the utilisation of 
the irrigation potential created 
through major and medium irri
gation schemes had not been satis
factory;"

That is why the target was not likely 
to be reached.

**n*e Committee noted that
failure to utilise irrigation facili
ties wherever it had occurred, 
was due either to the canal system 
not being completed or to the 
smaller distributaries and field
channels not being excavated or
to agriculturists not being ade
quately assisted in adopting the 
new crop patterns through denos- 
rtration farms and other nw>
sure*."

They have said these things. They 
have not said that m u  the high w*t#r 
rate stood in the w«y of utittwlt—
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these «ch ernes. They have said ulti
mately that

"it was wasteful to spend large 
sums of money and then fail to 
derive full profit from them. This 
was true whether the schemes in 
question were large schemes or 
small local schemes.”

These are given in the appraisal 
itaeM. I do not know what more can 
be said against the working of the 
machinery that is working the Plan.

They have said:

. .judged both by agricultu
ral production and by the increase 
in production potential, the results 
over the first two years of Plan 
fall seriously short of the targets 
fixed for the plan period in 1956-
57 after detailed consultation with 
the States.”

They have further said:

"It is not possible to meet the 
increasing demand for fertilizers ”

Everywhere they have said, it is not 
possible to do this; it is not possible 
to do that and it falls short and no 
efforts have been made. Then the 
results are obvious.

With respect to our national income, 
we find that the target was fixed at 
25 per cent, and out of this one-third 
has to come from agriculture. If this 
is the position of agriculture, how can 
uv ex >ect that that can be achieved?

The other target was in respect of 
employment. In respect of employ
ment we were expecting about 80 
lakhs of jobs during the whole Plan 
period. And we thought that the 
candidates that would be there in the 
field for those jobs would also be 
about the same number, or about one 
crore. But, now, the resources of the 
plan having been reduced, the number 
at jobs also has been reduced. It is 
not possible to have that magnitude 
of employment that we could have 
had under the Plan. So, unemploy
ment also is likely to Increase.

My submission is that these docu
ments that have been presented really 
give a very true picture. They have 
said that all this is very difficult. The 
hon. Minister said that it was a labo
ratory where we are going on with 
experiments. We have invested large 
amounts of money, so many crores 
and the results we have been given 
are very much discouraging. The 
position is very unsatisfactory. It has 
to be looked into. The machinery that 
is working this Plan is mainly res
ponsible for many of these drawbacks 
as I read out from the remarks in the 
appraisal document itself.

Shri Morarka (Jhunjhunu): Mr.
Deputy-Speaker, Sir, one of the piost 
common criticisms that is made against 
our Plan these days is that it is over- 
ambitious. This criticism can imply 
one of two things. One is that this 
Plan intends to give us too much in 
too short a time; or secondly, that it 
has been formulated on the basis 
which we cannot afford.

Now comes the first one. In the 
words of the London Economist to 
raise the per capita income, the mea
gre income of the people by a tiny 
fraction cannot be called in any way 
ambitious or high ambition. Then, 
even the employment potential which 
our Second Five Year Plan would 
build up would be only for 8 million 
additional people. As we know, the 
growth of population is 5 millions a 
year on an average and over the Plan 
period it will be over 25 millions.

Then, our food production would 
hardly increase by 15 per cent and 
our industrial production by 11 per 
cent, more than the first Five Year 
Plan. So, looking to our needs and 
the Plan targets, one cannot say that 
the Plan is very ambitious.

If you apply the second test, whe
ther according to the resources our 
Plan is an ambitious we see this. , In 
the first instance, the resources which 
our Plan contemplated were Rs. 4,800
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crores out of which Rs. 4,000 crores 
were to be raised within the country 
and Rs. 800 crores were wanted from 
outside as foreign assistance. It would 
interest you to note what actually 
happened to these resources.

Some of the hon. Members who 
have preceded me have already refer
red to the efforts made both at the
Centre and in the States, by taxation.
We wanted to raise at the Centre 
Rs. 225 crores over the entire Plan 
period. As against Rs. 225 crores. we 
now feel we would be raising Rs. 725 
crores. If you take the States also, as 
against our Plan target of Rs. 450
crores, we would be raising Rs. 950
crores. This, in the ordinary course, 
should have covered even the un
covered gap of Rs. 400 crores. But 
that is not what has exactly happened.

The only item where the expecta
tions of the Planning Commission have 
been belied is the provision in the 
Plan wherein they took credit for 
Rs. 250 crore; for one item, unfunded 
debt and other capital receipts 250 
crores. We find that at the end of the 
Five Year Plan it would be only Rs. 29 
crores as against Rs. 250 crores. Neither 
m the Appraisal document nor in the 
Reappraisal document nor even in the 
speech of the hon. Minister do you 
find any explanation as to why in this 
particular item our expectations 
would be belied to this extent. This 
document which is so frank lacks 
hopelessly in telling us as to why in 
this particular item our expectations 
have been so belied, as to why, as 
against the target of Rs. 250 crores we 
would be able to get only Rs. 29 
crores. An additional effort has con
templated only Rs. 60 crores.

Take another item of the resources. 
That is about external assistance. As 
against the Plan target of Rs. 800 
crores we would be getting Rs. 10S8 
crores, that is, really Rs. 238 crores 
more than anticipated.

•
About deficit finance, our P lw  tar* 

get was Re. 1,200 crore*. As against

that, by the end of this third year w* 
would have completed Rs. 917 crores 
and in the two remaining years we 
would be certainly completing the Plan 
target of Rs. 1,200 crores.

Take the contribution by the Rail
ways. In the Plan our target was 
Rs. 150 crores; and, as against that 
we now expect to get Rs. 250 crores, 
Rs. 100 crores more.

As regards borrowing and small 
savings, the Plan target was Rs. 1,200 
crores. From the results of the past 
two years we feel rather disappointed. 
The current year is a little more 
hopeful and we are expecting to get 
Rs. 217 crores. And, in the remaining 
two years, according to the expecta
tions, we would be getting more; but 
still we do not hope to get the entire 
target.

I think, even from the point of 
view of resources, one cannot say that 
our Plan was a very ambitious Plan. 
Apart from this the question is. whe
ther the expectations about our tax 
resources would come true. This ques
tion becomes pertinent particularly in 
view of the recent development in our 
revenues. Our imports are drastically 
curtailed and so the import duties 
would be reduced. Hw  Government 
have given a lot of concessions and 
abolished export duties and so the ex
port duties should be reduced, flwn, 
in excise duties, we have made a re
duction. So, excise duties have fallen. 
Therefore, the revenue under excite 
would also fall. Similarly, the reve
nue from income-tax and other source* 
for the same reason, is expected to tall 
short of our expectations. So, on the 
one hand we have the danger of not 
realising our expectation* of the reve
nue through the tax efforts and o*» 
the other we have to get more money 
by way of public borrowings and 
small savings. In small savings, as 
against Rs. 34*98 crores which we 
get during the' first six months of the 
last year, we have got Rs. erores 
this year, almost double the Amouai
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Now, the question arises: is there 

any difficulty for our Plan? If there 
is any difficulty, why does it arise at 
all? I dare say, there is difficulty, 
perhaps serious difficulty, for our Plan. 
In my opinion, the difficulty arises 
because of the following reasons.

First of all, the defence expenditure 
during the Plan period has risen sub
stantially. Just before the Plan start
ed, we used to spend about Rs. 172 
crores per year on defence but in the 
current year our Budget is Rs. 278 
crores—more than Rs. 100 crores per 
year. Similarly, for civil expenditure 
just before the Plan started, we allot
ted about Rs. 94 crores. For the cur
rent year, our Budget is Rs. 200 crores 
—an Increase of more than Rs. 106 
crores. I f  you take into account other 
items of civil administration, our Bud
get has increased from Rs. 199 crores 
to Rs. 346 crores, over the same period.

My main criticism is that the main 
difficulty for our Plan has arisen be
cause of our unwise spending and 
extravagant and wasteful expenditure. 
It is neither the time nor the occasion 
to labour this point at length. I hope 
another opporunity would be given in 
this House when I would have some
thing to say about the three steel 
plants and various other public cor
porations which would enable me to 
prove to you what I say. It is through 
the medium of public corporations 
that we have relaxed the financial 
controls and because of that our ex
penditure has been in a way waste
ful and extravagant. The main pur
pose of these public corporations in 
other countries has been to just do 
away with the weak points or charac
teristics of the Government depart
ments or departmental management 
Unfortunately, in this country what 
happens is that these public corpora
tions are used only to get away from 
the parliamentary scrutiny from the 
vigilant eyes of the Auditor-General 
and from the rules of the Public Ser
vice Commission. Excepting these, 
all the other departmental restrictions 
and red-tapism and the delay are just 
Out same as in the Government de
partment itself. So, our approach to

these public corporations shall have to 
be radically revised. Otherwise, the 
amount of money which we waste in 
these corporations or through these 
corporations—we will not be able to 
save.

Having said this I would like to say 
something about,the physical achieve
ments. The amount which we have 
spent is perhaps according to the 
expectations of the planners. But are 
the physical targets achieved accord
ing to the expectations or not? Here 
my criticism is that our idea is to 
measure all our physical achieve
ments in terms of the money spent. 
We measure the success or the failure 
of the Plan according to the money 
that we have spent. We think that 
our Plan is successful if we spend the 
money according to the Plan irrespec
tive of the fact whether we achieve 
the targets or not.

In the First Plan, our target of Irri
gation was 8 million acres. Out of 
that our actual achievement was € 
million acres and the actual area 
brought under cultivation was only 4 
million acres—that is 50 per cent of 
the Plan target. But so far as the 
amount was concerned, we had the 
notional satisfaction that our Plan was 
fully implemented. Take the Second 
Plan. Our food production target is 
15.5 million tons. At the end of the 
third year, we would have achieved 
only 6*6 million tons though we have 
spent nearly Rs. 95 crores out of Rs. 170 
crores. In irrigation, we have achiev
ed only 3.81 million acres in place of 
12 million acres while we have spent 
Rs. 236 crores out of Rs. 376 crores. 
Similarly, by the end of the third 
year, the power potential would have 
increased by .77 million out of S.5 
million KWs but we would have spent 
Rs. 243 out of Rs. 427 crores. Our 
planners have forecast that by the 
end of the Plan period, we would 
have produced two million tons of iron 
and steel; it still remains to be seen 
as to how much we would produce 
when our Plan period ends. ^Shri 
Asoka Mehta said this morning that



7335 MoHem re IP SJSFTSMQKR 1948 Appraise! a*wt Prospect* 7336
of tht Second Five Tear

Plan
[Shri MorarkaJ 

so far as public sector is concerned, it 
is lagging behind in coal production. 
A ll that we know is that it contribut
ed *2 million tons in the first year— 
the State collieries. The re
appraisal document does not say any
thing about the contribution in the 
second year or third year's likely con
tribution. In the second year, they 
have mixed the private and the public 
sectors. The entire amount allotted for 
shipping—Rs. 4S erore*—has already 
been committed but as against 390,000 
GRT, the achievement has been only
180,000 GRT—less than half. About 
the ports, road development, etc. 
the same thing can be said.

My point is that we spend a lot of 
money according to the Plan targets 
but when we come to see the physical 
achievements, we find our expecta
tions are absolutely belled. What are 
the positive suggestions which should 
be followed in order that we may 
achieve our remaining targets so that 
we may not run into serious diffi
culties in internal resources or exter
na] finance?

My first suggestion is this. We 
must exercise stringent measures of 
economy at home. When I say this,
I  do not mean any economy in the 
daily administration or routine ad
ministration. My point is that in all 
the Plan projects that we execute, 
we must have a special machinery 
where we can spend money and ex
ercise proper scrutiny, examination 
and investigation on die amount that 
we spend. We can also keep a careful 
eye not only an the amount we spend 
but also on the achievements which 
we have made.

Similarly, in the import-export 
trade also, we And that even today, 
when we say we face a crisis in tht 
foreign exchange situation, a lot of 
things, which can be easily done away 
with, are imported. Take, for example, 
foreign cotton. From the figures sup
plied to us by the hon. Prime Minis
ter sometime in March this year,

we find that foreign cotton worth 
Rs. S3 crores is imported every year. 
Some of this cotton is, perhaps, neces
sary for manufacturing yarn which 
we require for tyre making and other 
industrial purposes, but nothing would 
happen if this import is drastically 
curtailed and we do not import foreign 
cotton to this extent. Similar is the 
case with the import of crude oil. To
day we import c^ude oil worth Rs. 70 
crores to Rs. 80 crores. In a recent 
document published by the World 
Bank they have said that it was estab
lished several years back that there 
is enough oil in Assam and that this 
should have been developed long back. 
If the Barauni oil refinery had been 
established in time, certainly we could 
have saved Rs. 70 crores to Rs. 80 
crores. We do not require an expert 
body like the World Bank to come 
here and make this criticism on us.

Before I conclude, Sir, I must say 
something about the opinion of the 
World Bank on the amount that we 
spend. Even they feel that the Gov
ernment of India has not got proper 
machinery for spending this amount 
under the Second Five Year Plan on 
the various projects. In their report 
they say:

“The experience of the past two 
years has revealed serious defi
ciencies, in the organisation for 
planning at the Centre; the spend
ing of individual departments has 
not always been properly super
vised; and economic decisions 
have at times been unduly influ
enced by pressures from State 
Governments. At the same time the 
Central Government has assumed 
so many additional tasks and res
ponsibilities in the economic field 
that the administrative machine is 
becoming dangerously overstrain
ed. For example, the increasingly 
complex system of taxation and 
the administration of company 
law are imposing heavy dcauadt 
m the civil service, white mere 
and more senior are M t
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drawn into the management of 
government undertakings. The 
State has played a vital role in 
stimulating the process of econo
mic development, but now that 
this process is well under way, the 
Government would be well advis
ed to avoid assuming new respon
sibilities, especially so far as 
investment in industry and mining 
is concerned.”

«
Sir, here again, 1 do not agree that 
people should say that we need not 
expand more. But what 1 say is, the 
time has come when you must set up 
a proper machinery which can super
vise our spending.

Sir, our crisis is not a crisis of re
sources, our crisis is a crisis of spend
ing. Unless we supervise and unless 
we take proper care in spending, we 
will not be able to do Anything. There 
is a lot of wastage, and it is this wast
age which will ultimately bring trouble 
on us. People would not be wanting 
in sacrificing and in contributing what 
we want. In the name of the Plan 
you have taken from them so much 
by way of additional taxation. But 
what do you actually find? Out of 
Rs. 500 crores additional resources, the 
Plan has got only Rs. 45 crores. That, 
in my opinion, is not very fair.

Shri Aarobiado Gboaal (Uluberia>: 
Mr. Deputy-Speaker, Sir, neither 
would I like to make an intellectual 
analysis of the Plan like Shri Muker- 
jee or Shri Mehta nor would I like 
to seize the opportunity of this grim 
national crisis to propagate any philo
sophy like Shri Masani; I  would like 
to deal with the problems as posed 
before the ordinary man like me and 
see what is hit attitude.

Sir, our Second Five Year Plan was 
started with hi^h hopes and aspira
tions to rebuild rural India, to lay 
the foundations at industrial progress 
and to secure to the greatest extent 
■fmm«iki» opportunities for weaker and 
wader-privileged sections of our peo
ple, and also to secure the balanced

Plan
development of all parts of the coun
try. Since then, more than two years 
have passed, and now we find that all 
is not well. We have been confronted 
with some problems.

Naturally, stock-taking has taken 
place twice in 1958—one in May, 1958 
and the other in September, 1958—in 
the form of appraisal and re-appraisal. 
What is the main purpose behind a 
Plan? What does the people expect 
from a Plan? That is the main ques
tion. The main purpose is to have 
more food, to have more consumer 
goods, to have more employment and, 
in short, a better standard of living.

In the beginning of the Second Five 
Year Plan too much emphasis was 
laid on the industrial sector at the 
sacrifice of the agricultural branch of 
development. After two years, when 
food problem affected the economy of 
the nation, Government came to rea
lise that unless there is a co-ordinated 
development of both the sectors it will 
not be possible to fulfil the targets of 
the plan.

We have heard from the Minister 
yesterday that the shortfall of Rs. 240 
crores out of Rs. 4500 crores, which 
is now considered to be the total outlay 
of the Plan, will be explored by means 
of additional taxation of Rs. 100 crores, 
Rs. 80 crores from loans and small 
savings and Rs. 80 crores from eco
nomy in expenditure and collection of 
arrears of taxes etc. Now it is also 
to be seen what sort of taxation it 
should be, because in any case the 
consumers shall have to pay ultimately 
these taxes that would be imposed 
either in an indirect way or in a 
direct manner. As regards small sav
ings, that also indicates the present 
financial condition of the people of the 
country. The small savings that is 
expected by Government in future is 
also not very hopeful. As regards 
economy in administration and reali
sation of the arrears, thpt is also not 
possible in the present bureaucratic set 
up of the Government. It is really
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difficult to reach the targets of such 
plans in a mixed economy as we have.

The private sector which covers a 
very wide field in our country has 
taken a double-edged policy, and all 
policies of the Government are being 
floundered on the rocks of bafflement. 
The national object is for going ahead, 
but because of this private sector it 
is not possible for the Government 
•Iso to go ahead. Export has been 
reduced, production of consumer goods 
has come down, foreign exchange has 
been depleted, prices are increasing 
and tin employment is growing day by 
day.

The second handicap is the bureau
cratic set-up, callous and indifferent 
officialdom and red-tapism have stood 
on the way of national urgency. Last
ly, instead of instilling inspiration and 
enthusiasm in the minds of the people, 
a sense of frustration has permeated 
in their minds and aversion towards 
the Plan has been developed.

Now, Sir, my suggestion would be 
to lay more stress on the development 
of public sector, to democratise the 
functioning of the Plan projects and 
to evoke enthusiasm in public mind 
for having their co-operation.

The review of the achievements and 
targets in the memorandum really 
presents a dismal picture. Bad per
formance in almost all spheres of the 
Second Five Year Plan has made many 
of us apprehensive about its fulfil
ment, about the fulfilment of the 
target. In an agricultural country like 
India which has taken the task of 
industrialisation, there should be a 
co-ordinated development, a parity in 
the development of industry and 
agriculture.

W hrs.

During the review of the Standing 
Committee of the National Develop
ment ‘Council of agricultural produc- 
tlon programme in January, 1968, It

was noted that over a period beginning 
from 1949-50 to 1956-57 the annual 
increase in agricultural production 
came from 2 to 2.5 per cent, although 
the target for additional production of 
food grains in the Second Plan period 
was placed at 10 million tons, that is, 
an increase by 15 per cent. 80, the 
rate of increase in the first two years 
of the Plan has been really miserable. 
Further, the present decline in the 
year 1967-58 is 9.7 per cent in com
parison with the previous year.

We know that the success of agri
culture depends on several factors; 
for example, irrigation, both major 
and minor, fertilisers and manures, 
improved seeds, land development and 
also improved agricultural practices. 
As regards major irrigation, I submit 
that an area of 316 million acres of 
land was under cultivation, out of 
which only 18 per cent was benefited 
by irrigation facilities. Besides culti
vable land, there are 61.6 million acres 
of fallow land and 86.5 million acres 
of culturable waste. About 40 per 
cent of our 87 million acres of land 
now classified as barren and uncultur- 
able can be cultivated if water facili
ties can be provided. So, India has 
sufficient water and land resources. 
The real problem is, to what extent 
and how best these basic resources can 
be utilised.

From the report of the Asoke Mehta 
Committee we come to know that 
more than 60 per cent of water of big 
irrigation projects remains unutilised 
for want of distributing channels. 
When the big irrigation projects were 
undertaken, I do not understand why 
the lay-out of distributing channels 
were not thought of. In such a plan
ning, the coat of works, time involved 
and allied aspects of utilisation have 
all to be ascertained to strike •  balance 
to meet the needs of a country as a 
whole.

Hie Instance of the DVC should be 
an eye-opener to us. Thert is •  
rumour in the air that the Konar dam
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which was built at a cost of Rs. 11 
crores, cannot be utilised to its full 
extent. We are not going to utilise 
it to the proper extent, for, it was 
originally scheduled that 60 per cent 
power would be supplied and 40 per 
cent of irrigation water would also be 
supplied by it. But now we come to 
know that—there is a rumour—we 
will be failing to get any utility out 
of this project. •

Another disquieting piece of infor
mation is also rumoured in the air 
regarding other dams also and projects 
too. As regards minor irrigation also,
I can give some instances. The exe
cution of the minor irrigation projects 
is entrusted to the States. The States 
are playing with these minor irrigation 
schemes and exploiting them in their 
party and political groups and to 
party advantage.

I shall give only one instance among 
other instances. An Amta drainage 
scheme was framed and an amount of 
Rs. 43 lakhs was allotted for it in the 
second Five Year Plan. By imple
menting it, wc could have irrigated 
about one lakh acres of land and could 
have received 15 lakh maunds of 
paddy valued at over Rs. 3 crores 
every year. But in the interests of 
some interested people the State Gov
ernment has recommended for a tho
rough modification by which the whole 
area is not going to be benefited from 
this project, after this modification.

My point is this. A high-power 
committee could be set up by Parlia
ment to supervise the minor irrigation 
projects that have been entrusted for 
execution to the States, and to see if 
these schemes are really implemented 
or not. Now, the Government is think
ing of transferring these minor irriga
tion works to the Community Deve
lopment and KES Blocks. I do not 
know why the Government is enamo- 
urad of these useless and most infruc- 
tuous agencies. This will be another 
ml o— l blunder. In our State, I know 
too at officialdom and bureau
cracy which produce corruption and

nepotism have frustrated the real pur
pose of these Blocks, though, of course, 
we receive from time to time, some 
sweet philosophical letters from our 
hon. Minister of Community Deve
lopment.

If we look £0 the conditions of seed, 
farms, in regard to our State, we will 
find that originally the West Bengal 
Government proposed to set up 200. 
seed multiplication farms in the second 
Plan period. But it was subsequently 
reduced to 100. In reality we find not 
a single seed farm has been set up till
1956-57. We were told that the DVC 
will generate so much power that it 
will be very difficult to find consumers, 
but in reality, we find that the quan
tity anticipated has not been produced 
as a result of which the whole area 
of Bandel and Bauria is going to be 
paralysed.

I do not know what progress have 
the village and small industry made. 
In spite of a small allocation made in 
this regard, the grant has been reduced 
from 4.2 per cent to 3.6 per cent. In 
my State, I find that for want of raw 
materials, owing to irregular supply, 
owing to the absence of proper mar
keting facilities, owing to keen com
petition with big industries over which 
the Government have no control, these 
small scale industries are dying out- 
The small engineering industry in the 
area of Howrah which used to be 
called as the Sheffield of India during 
war-time, is almost on the brink of 
ruination.

On the industrial side, the Planning 
Minister said yesterday that there has 
been slackening in production. The 
rise has been Just 1*5 per cent, in 1957-
58 as against 8'6 per cent, m the previ
ous year. W& find that big institutions 
in the public sector are year by year 
incurring huge losses. A  shortfall in 
coal production is also apprehended to 
an extent of three to four million‘trass 
out of the plan target at 60 million 
tens. There are also some wrong-
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selections of priorities. Some instances 
may be given, for example, the 
Howrah electrification scheme. It is 
not understandable why the electrifica
tion of the Howrah area was given 
priority over the Sealdah area which 
is considered to be the most congested 
.and crowded station in the world. 
Proper attention has not been given 
to the real difficulties, and priorities 
have not been given to meet the exi
gencies of the situation. From the 
navigation point of view, the Hooghly 
river has become the most difficult 
river. We are told so by the Port 
Commissioners at Calcutta. No step 
has been taken to improve the port 
so that the work at the port may be 
maintained properly.

It has been said by the hon. Minister 
of Planning that the grant allocated to 
the social services sector has been 
reduced. In the land of the Sanyasis, 
health, education and social benefits 
have all along been getting priority in 
neglect. So, a heavy cut has been 
made in the expenses of that sector 
which go to a great extent to deter
mine the improvement in the general 
standard of living.

Out of this Plan, what are the bene
fits the ordinary people are deriving? 

■The Government is proud of a small 
increase in the national income. But 
in the atmosphere of general rise in 
price level by 16 per cent, in foodstuffs 
by 25 per cent and in consumers’ 
index by 14 per cent and with the gra
dual shrinkage of employment, a small 
rise in national income is a misnomer.

In my State at present, there are 12 
lakhs of unemployed people, out of 
whom one lakh are educated and 
skilled. I do not take into account 
the number of under-employed or 
mal-employed people. IGdoeatiosn is in 
a confused state. High English schools, 
multi-purpoee schools, basic training 
schofcla, primary schools, B O n d t col
leges, three-year degree course col
leges have aU bean huddled together

at the same time. According to the 
Calcutta University survey, about 75 
per cent at the students are suffering 
from mal-nutrition and other diseases.

On the top of all these domestic 
problems, shortage of foreign exchange 
which has now come to Rs. 18? crores, 
recession in international market and 
doldrums in export have macfe the 
situation really grave and complex. 
So, I submit that instead of huddling 
projects together, these should have 
been timed and co-ordinated along 
with man-power. More industries 
should be allocated to the public sector. 
Precise and concrete plans with precise 
allocations and simultaneous layout tor 
utilisation, proper costing and output 
on commercial lines, strict watch over 
the autonomous corporations, democra- 
tisation of workings, supervision over 
State projects, more emphasis on food 
front and over-all evoking of enthu
siasm in the public mind are the only 
alternatives if the Plan is to be ful
filled at the present critical phase.
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fir ffF̂ r j f  vh m tsR  ^r-
mf^RPTsift t  1 f^r?
qr^t ^ ? m ft  «it vhcrwr ^ wwmr 
fV ^nro zvfe *n ? »  « w
x^ng wfm  >Ft ?R w «t
wNtw  ^  1 f*r ftre
^o h m  *r^y n̂ft̂ r

jft^mrr ^  w ,  f f  
f tr s  v  m illio n  t t ^ t  ^r»ft^ v t  

•nsftftmT t ^epn j  f% far*
 ̂ million qn^nranf̂ Tlit VT<fi H#T*fHT

o t  ^  ^jt » t  fvrrm apww jpn ? «n?t



7347 Motion re 18 SEPTEMBER 1996 Appraisal and Protpactt 734S
o f "the TStoond Five Tear 

Tim

tt*  wh?]

t  flr ipsr % v**x v * rx  
v f t  $ «ftr ^  WT̂ rt %■ % v^hrlf

«ft sm w *rr ?rm *mrrn T»m  $, 
«ft f*rrt <5t^t % awrt

wst'TTffT$ 1 Jttt m  w *rra$ f**ror 
fkvrn ^fttut t w  3ft ^  wnr % v»? ( 

? million rnp« ̂ f^TT «RT* T̂T
V* *T**t t  ^  ^  K®° «F^f
^nrr ft  i *nrc <r»rm vt
OT *t firm *raT, OTT ?̂FTT ^  «TT*ft
fcerr *t?tt f^RT fv  wth 3 t o t  <wt 

1 «rr, ?fy fr*nTT ̂ ci^i • jw h  ̂ r 1

W  %■ ^  f^mrw ^ 7  ■*ft
T̂T vn?m  gf I ar̂ T T̂ To f  O tr*o

W7W % VFZX Qjtit H i+ SFlrf
anrcftf 1 n r a r » r ^ r m ^ f v « r r r  

fo r *  » ft  <, «st $ ia  *, «bt 
spffar g, Tt?rT^%«T^ytfTyy
vrr st arrvrft- 1 inTcr »t̂ p fmrar vt 
?tto & *rt * r  Ftfem *t *rrft
ft 1 A  T̂Rimr g fa? ?*r ar*mr sfm*T vt

T O  ft fa  ̂ fFft % ^  3R9TT
4<t ftprr 'Jrw f% *?t a w i %
f?TO , ?r%5y tRT̂ T W T  t#T *t
% f?w *pt *3: wk i
4 wrr % ^fj^r 5  f% w’R  cjv *rw 
<TT*r *ft*T *mft ^Psft SnRF T̂TT f
«rk ^ r «Ft tTVFt ftaiT amn, Aft
« m  % 1FSX *?  VRTRT -tfJTf % if?
amft |, ?ft «riv % 5ft*fr % fe?ff qr 
VT fUT «RR «Tf»n ? *TPFfto »pft 3ft
^ %rrft
% fe n  % snsrr tx̂ f f?a> y r «T 4«n- 
W I I  $, f^¥  % fir V?5 %%** *+>Ĥ  
H R  cfa VIWIT* f t  I A B̂RTT f  fa 
ftw  »ftv % wfcr Thrm  u5t irwr f ,
«m V «nft*r w W c
<tvrdfvRTvf«m % m *r#^ir v t ^ rtt

g, « m  ?wt*t ftwr 5*tt «ft*t *rfr*r v  
vnw wnw ft wit, »«T5ft v  «r ^nt, 
?ft WT Wf «TT «Fm «pt ?Nm: 
ft ? fw f?w A frnsr It *rf^r
<Tiw f% qfr in  § |niJ!T*r f*m  arw fv 

?nrw w*rr t^t ̂ ^  ̂ >ft arr
«r% 1 **r fTTO % ts^r *sr wm vr Ht 
far̂ i f w  »m  f»F 4jt T m  jqpr wrrrr 

f> T^t ^ r  *nr rnp «if >ft «ftot $ t 
*Tf >ft VfT «RT f% ^r't V V^x *Vhl 

1 q f tt*  %, arWt *f?t firarer 
f»rr^ frnM *rtaj?r t  1 ^  U  <nnRT, 
? ev>j % first ^*rm wt xrrmre- ywr, 

?Tt*T <RT5ft*T ^»T f«P N - * t
f r  5ftt^ % ŝnrft % «ft t 

arf^r vrar vn  pm- ? ?5T %
CS H?TT 3T»fcft 'JTT% ? %ftX W* % faW 

sFt^‘ f  I TT WT VTTer | ?
w  ̂  ̂  ̂  ̂  *n? ^ft % ?mt
h ATwt %
itfSRT 1 A n w *  «rr̂  #  fv<mr 
if* it, V *  n fnwr jf«i nr f t  «rft 
apn^rm v  ?RfT art *nrjr vm vnft 
*, ^ f)R  <#, <*t *ftr me?, WTf wt 
f R  f w  I %f>FT flTST f»nt ?{w f̂t 
vn fT5m ff ? fC «n?»ft 'mTR JHR 
WRIT ̂  I V R  WTT *Tf <¥>f?t ^ fV %%nr 
’enrv VIRC^T VT »Tf t  %  ftRnfr
»mft JRTf 3fT̂ , fVfljfl *ff^
t o ,  f«F?r% v t w r  «Wr an#, wt A 

?w*fr*T ^  T«4 fa n . ?r#»
9»rpr f »R  *#T ¥T ”TV9V »Tf ^ f*F 

f*rwWf% w^T a r a n r w » 
f^TTT i^ u r  | ftf ipr fswnqr #  art 
fvi4fk#m f , i5V $,

fiw w w PrttI ,  w ^ «w iW R ft
•ft «rnr srff »nrr t fg fiw  A  ^npr ;  
%  wk «nsr A rt  ^rt# t
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SF*X fVTH ♦rJ, VKfIM 

arron
**TT «*rpT «FT f  SfTcT % smwr

f v  p rv * r  $?*r % v ^ rc  a ft 
^  wfr ;nn: mm |

fViFTT T*T i w i  I 5*TTt '̂ TPT TT 
w n r r  >tpt % w m i ^rrrm fv  aft 
w rrN *n *  qforr %, w ^ri nftm  £,

f4»n*fl cTXV^t g$ 1 4  ^ tg d l *TT 
%  f̂r^3T«T % V=TT XT* Vt
« m  fa n  arran * r t r  ^  sm rf v t  fanr.
f̂ RTT 'TPTT ^fv*T  VT
mf*rv t  A *r? **lrr ^  ^ t t  fa  ^  

t o  #  far^ft v rcqiaft ft^fr
^ t,  *f?ft g f  I M5T??r %JTT CTPT spT
^  lit flv «<  «n fa  *r*$ft v t v iw p fr  
% ^r*T*r ^ f^=»n fe*nr ̂ t t t  1 3 
iTPFfhT *T *t *T *T$ arm 55FTT ^T?fJI 
j j fa t f t s T t fM  >pR  =5%, V* 
f tw  fa?HT VT*T fa*JT ? RT ^  « ■ «
faasft x x v ft  $ i  7 4  n ? w  

^ t t  ârr̂ m g faflrfa f*rr> ^  
*rrar fr^ fn tH  q v  v r t?  * r * $ r  T R w n ff 
% «rs?r *nw «pt^ f  1 «nrrr xpkx. 
j i^  annrr <m  ? t arre f*F a ft f r o r n  *s tto  
W T T ^$ a ft**a  aR W ;jn % ? ^ V T <WJr?T 
3* f  5* ^  « « f f  v t  ?t*lT <ft ijw
S[jct Enwrar |  f a $ ^ *v « rtr «rftrcr *ftr»r
*rtH v t  #«rrc ?> arr?*r %fa=T *  

iT ^ p r wrr?t % f v  ^» rrfr ^  
aft f*rr f*r  % <trtc apm

* *  % ^*n% «r^ «nm r «rr»K4t «rr
<rt «n fo  t̂<> tt̂ o s ft f f  »n

«$  l i  frR fa ig ff, w m i ^ n  viYc 
e r m v e r r l r A s N f  €  anw »rr? ft^ fr?nrf 

^flp|&rfWrtr̂ rtT,F m = T ^ f^ » ^ w t  
% r f t tw r  *  3wr «w t  ’ifwr 11 A 

^  *ft f*m r «  >fr 'irm  vtyft 

fw’TT'rc* wvwt j  ipr-

f c w f t  ?r l  x,  ̂® *rm % Jnnsf
qY r * r ^ T  % J m  t$j  $ %ftx
A ?TT? % g I 5»TTt 5 T ^ t %

^»€t »ft I  * ftr
f^r<pr f v  n v i  s n r  fa r*
“̂ t  ^ 1 *pttt % v t f  *rt5r <??% %
*nr$fr # <j?r v t o t r  t t  * r
f w ’nH  ?« ;T > ar?iT »if5m  % s n fr r r  
^rertr % ^r*r «frr%- x:| «(Vr aft 
s ftn s p r  if: ? r^ 7  ^

^  fprr g?PTT JF»ft ^  g m  I 
ar? s f t i^ p r  T t iw T  t?t $  t

arm #  «p^ tt = ^ tt g %
? r̂ « f^ r  *rr qmrr«jtf<£ *  f^w, 
g rm rv v R t  ? r ^  ?r vfczf^ FR r
¥ t ? r ^  ^  m  v m m  arrm t  f v
*T3|^ f e  ^ t  f ,  w  f ? w  5k#  |,
Vn?ST5ff ¥T tfTR ^ T T  I ^  W
^ t^  T t *( 1-1*1 V t ?r«TTT *T̂ t I <(̂ Tl ?r^T*r 

rft^ $mX ^*nm
^ 1

> jf j n  ftr^arm % f*F » m  «frrwrR  
^  <T*?T*T 5tT5ST»T ♦i'itJ'O % 5m M % 
f ^ n  v n r  ^ t s f t v ^ R  #1 i  1
«rrr ^ w v t v r w  w* ^ r  t  i 

WT3T «Rm  f5|W «tt 1 1
wr̂ r tt H »̂rrf >r *tfx

spr srn?ri ? 1 
^ f% a w  ?fr

A 11?  ft* «F?r % ?  ? * r ^ r  t w t  |  %
T̂PTJT 3JTKT t  I ^  VTT %

ftw ftfT  ^HIHil ^ t f t  T̂ T t  5ft? 
« W H ^ ta n ? ftt« r tr :^ T ^ ft« F T ?ft  arr<ft 
^ I 4  HHFdl g f% W»TT *Ft^T 
V K w m r r r  t r v  i r v  t t  t s  ^  

?mT*r ^frsft >f>T ^TT # ▼rr-
mrt m  R m v t  ^  n t  ®r̂
OTTV SIVV ^ HfŶ  ̂ *TRT
vh rw r * 1  towt t  1

fTT f tw w  I  ft? f f BgCTW % 
»nrp: #wr ff^nrr % ftrtfr %
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%«r'XX gfm  % fp<fr narjr % %
fisw  « r o  a n r r  ^  a n r o r  w m  
v t  $ t o  *farfa>#*r *f firm arm 1 
* tjt to vt »tot $
« f l r  t o  q r  f ^ m r  f W r  arr t  
« A r  ^ ( f r t f w  $  ft? aft jr*r
<rmvr WfFTT TT^t £ TO $ f|*r «FPT-
*ttw =r̂ t tft tt ^ 1 ’prfarc' *r qr^fhr 

%  s pftw  v ^ r t t  ff> < rrc  w t t  w  
»BTrr f*rr cm?T vt vrww vr^r 

WTffrf ?ftwar«nr% an*& ̂  arerft n* 
«fto -jiifi} «rfk toth vmrr# vt 
irfttft Wft f  %• §r»ft w * 1

^  UTO 1>*0Rt4 ^  »Tf %
^  r̂%nT 1 ^  rfhrr * t  w m  t  1
t̂ F *TT̂ ft W ’TTO «FT fiWT T̂W
f *  ?r % «f * t  «r«r4*fs' ^  yn - 
ip$,  * r r j r f  %  ' f o r f t  *rr
^ t 4 # 3 T ^ r | 5 W  ^ ^ » T T V ^ f « m V T  ? m * r  
■wtaff *T **gT «for*T «fT̂ «T I xn % WTT 
■nrtt s tn r  1

inftrt W $e( hm # vvs  «fVr wst- 
-*ft

f  i 3 f r o  y n«w «0 TTsrr 5
<rer «ft ijTw i #v*ri trfVt
B i w N  |  1 J i^ t  ?ft q p f t  araror 
*T ?WFT ?fclT $ IRftWTA VT^ % fW  
iiftur «rft <rc <rrft m wvm «f»*rf % 
<ft* % fair 11 fa«i% fc^t %rmft mu ftm 
% 5RT fawft 3 1** *t fo* % fat «TT5ft 
¥t *p̂ t ft  nf «ft sftr ^  % *nw 
fcftft *rr*fi vt Jrysr *zttct T^srtft j f  
* ft*fFT*«TO «At w tvr vt 
t o  **t%  *rro froprr g 

ft* t o  ?rq[ pwnr y^frar 
T^ft 1 1 «H5ft «fr *nft Tfrft 1 1

4 ̂ r(t *$vr %■ w<f)H vptt Sf 
■wt % t o  fwwft "ft tnsNh1

* t  ?rr5 «TR%Tr mt,"^ aft Tv ihrr 
n w  f  «ftr t o  % *rft *n[ ?rrtHr
t  f v  tr^p v f i m s r  f t m r  a rm  a ft %
TO fHT% s»T̂  #  arfw fTK «ftr fs r  
Azx TO ! %■ TO FTT% «Ft ^

viar fr^r an *r *w!f% # e
^taft^rqTfwTarm r|jnr to  

j i « « *  *wr% qr ^nr Pp^t wwr 

t  >

K u m ti M. Vedaknsuurf (BUuru): 
Mr. Deputy-Speaker, this year is a 
year of crisis. We have had the food- 
grains crisis and the foreign exchange 
crisis. For the past two years we were 
facing a lot of crisis and the country 
is anxiously, agitatedly waiting to ace 
how the Government will fare in the 
remaining years of the Second Five 
Year Plan.

Now I classify the conditions in the 
country into two parts—firstly, our 
past miscalculations and, secondly, 
things which lie beyond our control. 
1 will now take the Drat thing, the 
basis of the Plan. This Plan is pre
sented in a new way with statistical 
frame into which all other material 
is fed. There are so many aqua
tions which are so very decant and 
nice to look at, but there are some 
hideous things which are the alpha 
and beta which reveal the technical 
realities and the input and output 
ratios.

Kven at the beginning of the Plan, 
when the Plan Frame had bean pre
sented to the Panel of Economists, 
they pointed out that while drawing 
the Plan the Planning Commission had 
ignored some of the technical realities 
which were then visible, before the 
Plan had been adopted. They diwtjr 
menUooed it, and 2 will qaole ban  «  
few lines tram the “Papers ntatby1 1»
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the Formulation of the Second Five 
Year Plan". They said:

"We are obviously not in a posi
tion to comment on the technical 
accuracy of .the actual figures 
given under each head of invest
ment; in fact, this cannot be deter
mined except through a process of 
detailed examination at the tech
nical level of the individual pro
ject* Included in *the investment 
outlay and we presume this will 
be done by the Planning Commis
sion during the coming months.”

This was clearly suggested by them. 
My argument is that had the Planning 
Commission investigated and thoro
ughly examined the real difficulties 
and the realities, the problem would 
not have been so severe as we are 
lacing now.

From the economists’ discussion as 
well as from some of the magazines 
that 1 read, 1 lound that the Planning 
Commission had figures only for 27 
industries. My argument is, when 
they adopted the Plan they should 
have taken into account the experience 
of the First Five Year Plan and the 
internal and external resources avail
able and some of the peculiar condi
tions of the Indian economy. We are 
now faced with some of these difficul
ties. I would have very much appre
ciated had the Planning Commission 
done an investigation and examination 
of the projects and then submitted the 
report and then the Government had 
adopted the Plan. But there was no 
thorough investigation or technical 
examination of the Plan and we are 
faced with the inflated coats of the 
heavy industries now. Whether it is 
aa ambitious plan or not, I am not 
going to argue. But when we are pro
ceeding to plan we have to take all 
the features of the Indian economy, 
m ien they give us a statistical appro
ach, their approach was two plus two 
will become few. That was the 
ijiW W h. They w en  caring only 
about investment and suggesting that 
aeoef'ding to the investment level, 
ttort will be rise of income. They

wanted to raise the national income 
from 11 per cent to 25 per cent. In 
order to raise the national income, 
they should have taken the real figures- 
here.

When the Appraisal was presented, 
there were five points given. The first 
is a substantial increase-in agricultu
ral production. I will take them one 
by one. And the first reason for the 
present difficulty which we are facing 
is the miscalculation, which was visi
ble in the first year of Second Five' 
Year Plan. The existing situation, I 
believe, is definitely not due to the 
size of the Plan or due to deficit fin
ancing but is the result of our own 
failings.

Another thing which we are facing 
is the colossal, monumental failure in 
our handling of the foreign exchange 
position, and we are facing internal 
problems also here. The gigantic diffi
culties which we are facing were 
visible in the first year of the Second 
Five Year Plan. The mistake which 
the Planning Commission has commit
ted, according to my humble know
ledge, is that it ignored and overlooked 
some of the things which were visible, 
which it should not have done.

For instance, take the wholesale 
price level index. The wholesale price- 
level index which had touched a low 
point, namely 10:5, shot up to 117'9  ̂
Why? Was any inflation threatening? 
But toe employment figure shows there 
was no increase.

Another item which is a very impor
tant element in our cost of living 
index is cloth, which is showing *  
slump. If we think that only inflation 
is causing the difficulties, why are the- 
other things not rising equally with the 
foodgrains? In our national economy 
agricultural produce, foodgrains, 
occupy a very important place. Unless 
the agricultural base is consolidated, 
there is no use of developing heavy 
industries on a very big scale.

•
The Planning Commission has right

ly laid down some of the conditions.
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"We have taken up the first condition. 
But when we have given the irrigation 
facilities, we have never tried to see 
simultaneously that the irrigation 
potential is used to the full extent. It 
seems even in the British regime also, 
when the irrigation facilities were 
given they were not fully utilised. So 
we have to educate the cultivator. He 
may be ignorant of utilising the 
Irrigation facilities offered for cultiva
tion, or due to his poverty the peasant 
may not buy the water. We have 
therefore to take simultaneous steps to 
see that the irrigation potential is 
fully utilised.

We say the farmers in Community 
development are not doing what we 
expected of them. My humble sub
mission is that in this Community Pro
ject areas, the small peasant is polaris- 
«d  and the increased facilities that we 
offer will go to the rich and the poor 
is becoming poorer. This Is like a 
classical example where the internal 
steps are paved with good intentions. 
Unless we build up a very good agri
cultural base, there is no use of our 
doing other things.

We may not be able to control 
natural calamities. But I want to put 
this direct question: Have the Gov
ernment done everything up to the 
maximum of their capacity? Have 
they brought about sensible land re
forms? Have they taken measures for 
the prevention of soil erosion and 
flood control? Have they encouraged 
people to use the irrigation facilities 
that are offered?

When we want to lessen the rate of 
betterment levy on agricultural tend, 
our Government argue “How can it be 
possible? We have to get something 
from the farmer also." But what we 
see is that there is a topsy-turvy deve
lopment and imbalance. When I went 
to Ahe Vizag University they were 
investigating and eonductinf • reaeawh 
on the Wagarjunasagar Project. They

told me "Even in the Nagarj unasagar 
Project the cultivator is going to cul
tivate only cash crops*’—as if some
thing great has been invented or dis
covered. I said “That is purely cem- 
monsense; any farmer will go to a 
cash crop because it pays good divi
dends to him." So, while giving incen
tive or encouragement to cash crops, 
we are in a way killing the incentive 
for the production- of foodgrains. Here 
we want to earn foreign exchange by 
exporting cash crops and with that 
earned money of exports we want to 
import foodgrains paying a lot of 
money and then say “What can we 
do?”

The import of foodgrains has become 
an important element in our economy. 
Our Government never imagined that 
foodgrains will become such an impor
tant element in our economy. So 
there is this imbalance even in the 
facilities which we are giving for the 
community development, in the whole 
agricultural base.

Coming to savings, they wanted a 
steady increase In domestic saving. 
Here we see that that is also a failure. 
The second condition, of increase in 
domestic savings, is not also fulfilled, 
and the savings campaign is far from 
perfection. Giving the details of the 
experience of the First Five Year 
Plan, the economists have said:

“It is suggested that the impor
tant lessons at the First Plan are:
( 1 ) Observed results do not show 
correlation with planned efforts.
(2) While national income is stat
ed to have gone up. savings do 
not show any appreciable rise.”

This was clearly pointed out by them 
at the time of formulation of the 
Second Five Year Platt. But they 
never took it into consideration. They 
wanted to raise the investment from 7 
per cent to 11 per cent. Now, we are 
telling the people as well as tit* Gov
ernment also that we are not capable 
oi collecting all the savings Which we
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need. Even Md. Shenoy, a great eco
nomist— 1 find he is on the panel of 
economists—clearly mentioned that we 
cannot have savings or investment or 
anything up to 11 per cent. The rea
sonable percentage is only up to 8 per 
cent. So, ignoring the facts and ex
perience of the First Five-Year Plan 
and putting so much strain on the 
Indian economy what are we going to 
gain? I cannot understand that

Then, I come to the question of ex
ternal assistance. In the Plan we 
wanted to have Rs. 800 crores of 
foreign exchange. It has gone up to 
Rs. 1,038 crores. Now it has risen to 
Rs. 1,700 crores according to the Ap
praisal of the Plan. In one way we 
are cutting and we are having a core 
of the Plan and in another way the 
foreign exchange element is going on 
increasing. So even if we achieve 
the core of the Plan, as Shri Asoka 
Mehta has pointed out, we would be 
in a position to achieve only two- 
thirds of the Plan. While admitting 
that we could not face the calamities 
or anything like that whether they are 
internal or external, we could have 
taken the experience of the First Five- 
Year Plan into consideration. If we 
had taken the experience of the First 
Plan, we would not have faced so 
many difficulties.

Then I come to the Reserve Bank’s 
report Seldom during the past two 
years the annual report of the Reserve 
Bank has been so pessimistic about 
the situation in the country. They 
pointed out that the economic situa
tion during the year under review, i.e.
1957-58 was characterised on the one 
hand by an extension of the serious 
stresses on the economy since the 
launching of the Plan and at other 
times by affecting economy in certain 
sections. So, at the same time the rate 
of growth of industrial production has 
declined. Taking all the aspects of the 
economy we can point out that even 
the agricultural base is not being con- 

. solidated. Even if we took that the 
industrial aspect of the Plan is very 
tmoortant. that too is passing through
• venr difficult situation.

Coming to the efficiency of adminis
tration—that is the fifth point which is 
mentioned in the Appraisal—as men
tioned by several hon. speakers, who 
preceded me, nearly Rs. 287 crores are 
in arrears by way of income-tax. This 
is the sign of the efficiency of our 
administration in the country.

So, if we took all the points, i.e., 
agricultural production, steady in
crease in domestic savings, external 
assistance, maintenance of the price 
level and the efficiency of administra
tion we can say with the minimum 
or average knowledge that in every 
case, in every element of these parti
cular aspects, we are failing. Unless 
we take up this measure very seriously 
and pin down the difficul'ies and 
see the things which we have to face 
immediately, and analyse the situa
tion it is very difficult to complete the 
Second Five-Year Plan.

Hon. Members in this House are 
served with readymade plans assum
ing that whatever the Cabinet has pre
sented we must accept. But I humbly 
submit that in determining the Plan, 
our explanation is far from satisfac
tory. We had nothing to anticipate or 
assess the threats of the economy as 
far as this House is concerned. So my 
humble submission is that they should 
appoint an expert committee and give 
us every detail, project by project as 
to what are the difficulties that they 
are facing, what were the miscalcula
tions, what were the past experiences 
and in future what are we going to 
do with certain projects. Unless we 
are thoroughly informed about facts 
and figures—we have to tell the people 
as we have told them that we will give 
certain things which are to the mini
mum standard of living—we cannot 
approach the people and tell them as 
to what we can do and what we will 
do in future.

Shri A. C. Gnha: Mr. Deputy-
Speaker, Sir, there has been an atmos
phere of pessimism in the qpuntry 
about the prospects of the Second 
Plan. The two memoranda submitted—

198 LSD —9
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the Appraisal* and the Re-appraisaia 
alao^-have not given anything but a 
•Ort of a pessimistic picture.

It is not the foreign exchange or the 
availability of foreign exchange or of 
internal resources or the quantum of 
expenditure to be incurred on which 
the success or the failure of the Plan 
should be decided. The Plan should 
be considered from the point of view 
of the objectives set forward in the 
Plan report There were four objec
tives mentioned, i.e., a sizeable increase 
in national income so as to raise the 
level of living, rapid industrialisation, 
both basic, heavy and small-scale 
industries, large expansion of employ
ment opportunities—I think the target 
fixed was a very moderate one, only 
eight million—and reduction in ine
quality in income and wealth.

If we consider the achievement so 
far made by the Plan programmes in 
the first three items, we cannot be very 
much satisfied with the progress so far 
made. About the sizeable increase in 
our national income, I think the target 
was 25%  increase in the total national 
income and it is understood that about 
40 per cent or a little more of our 
national income comes from agricul
ture, but the prospect in agriculture is 
rather gloomy. The report has men
tioned that last year there was 9 8 per 
cent reduction In the production of 
foodgrains and the year before there 
was a slight rise from that of 1955-56. 
60, the performance of the two years 
is rather disappointing. Almost every 
speaker In this House has stressed the 
importance Of agriculture. This Plan 
was framed during a period when 
there was a sort of complacency about 
agriculture on account of the good 
crops during the last two yean of the 
First Plan period tad I  think due to 
that complacency agriculture was 
given a subsidiary importance in this 
Plan.

It i f  quite good to develop heavy in
dustries. Steel factories and all these 
things are quite necessary, but it

Should be understood that unless we 
can have our agricultural front proper
ly developed, it will be almost impos
sible to carry on other development 
works. In the recent Bangalore confer
ence of agricultural economists, 1 
think, it was Professor Lewis, an 
eminent economist, who stated that 
for an undeveloped country 
attempting to develop rapidly it 
will be absolutely necessary to have 
surplus food production to export 
otherwise the country is sure to face 
foreign exchange difficulties. I hope 
the Planning Commission and the 
Government will learn by the experi
ence we are passing through.

It would be of no use repeating what 
has been said on many occasions about 
the neglect in the agricultural field. 
Minor irrigation schemes, supply of 
fertilisers and good seeds, compost 
programme, in every item, we have 
been lagging behind our target and our 
progress is quite unsatisfactory. It 
was rather a sinister and an unwise 
economy to cut down the demand for 
the import of fertilisers. It should 
have been realised that the amount 
that might be spent on the import of 
fertilisers would eaable the country to 
spare at least four or five times the 
amount that the country may require 
for the import of foodgrains. I  think 
there should not have been any 
economy or any stinginess in the 
matter of supplying, and if necessary, 
also importing fertilisers. In this res
pect, the question o f having intensive 
campaign for comport and green 
manure should also be explored. I 
think by that way we can save a cer
tain amount of foreign exchange on 
the import of fertilisers.

Shri M. R~ Masani has mentioned 
about the fourth steel plant. It ttury be 
necessary to have a fourth steel plant, 
but 1 think that before that we most 
have at least two or three man lertl- 
itser plant*. The programmes or tike 
proposals about tertUter plants mO’tfd 
get fleet priority before any other faft* 
dustrial project



somehow, the money h*s to be found 
to complete them.

7^6j Motion re 18 SEPTSMBJSR 1968 Approval and Prnn>«ctt 7362
of the Second Five Year

Plan
According to my estimate, the target 

for • 25 per cent Increase in the na
tional income will fall first on the 
agricultural front. On the industrial 
side also, the rate of increase in pro
duction has gone down from about 9 
per cent in two previous years to 
only 3 *5 per cent. There also, we have 
been lagging behind our target, and 
we have taken some backward steps 
instead of taking forward steps. So, 
it is vary doubtful whether the 25 per 
cent increase in national income could 
be achieved.

As for rapid industrialisation, besides 
what I have stated just now, 1 find 
that some of the small-scale indus
tries, engineering industries, are now 
closing down for want of raw ma
terials, and it has been stated that the 
production in these industries has gone 
down, and quite a number of persons 
have become unemployed also. So, I 
am not quite sure whether the objec
tive of rapid industrialisation also will 
be completely fulfilled.

Much has been said in this discourse 
about some Rs. 150 crores more for 
industries and mines. Though we may 
regret this additional amount of Rs. 
180 crores—1 think it w ill be about 
Rs. 200 crores that industries and 
mines would require, for, as against 
Rs. 680 crores in the original estimate 
we would require now about Rs. 890 
crores, which means an increase of 
near about Rs. 200 crores—the difficul
ty is that we cannot leave these 
industrial schemes half-finished. Even 
U  there is any difficulty in raising the 
amounts needed, still efforts will have 
to be made so that the industrial 
schemes which have been started al
ready are finished at an early date 
in order that they may give dividend 
In the near future. We cannot leave 
the steel plants unfinished, nor can we 
leave our target for coal production 
unreached. These are very important 
items. I  can understand that instead 
of taking up three steel plants, we 
might have taken up two steel plants, 
but ones having undertaken three,

My own submission 3s that instead 
of trying to raise further amounts 
through taxation, there should be 
enough scope for economising ex
penses. I would humbly suggest here 
that ihe expenditure on defence should 
be cut down. 1 do not know for what 
purpose we have been spending Rs. 100 
crores more on the purchase of obsolete 
and out of date armaments. I think 
from 1953 onwards till today our 
defence expenditure has gone up by 
about Rs. 100 crores. I do not know 
the necessity for that. I f  we are pre
paring for defence against any far off 
powers, then whatever amount we 
spend will be of little avail. I f we 
simply intend to defend ourselves from 
our neighbours, I think whatever we 
have will be quite enough. I  am sure 
no neighbouring country would have 
the courage to invade India, even if we 
did not spend anything more on de
fence. So. I would humbly suggest 
that the defence expenditure should be 
cut down, and money should be found 
for industries and mines from that 
head, and other economies should also 
be effected.

It has been mentioned that out of 
Rs. 500 crores more raised by way of 
taxation, that is, more than what was 
estimated in the original Plan esti
mate, only Rs. 45 crores will be the 
amount that will go towards the Plan 
programmes. That is, only about 9 per 
cent o f the extra tax that we have im
posed on the country in the name of 
the Plan, would be devoted for the 
developmental works, and the rest 91 
per cent wilt go towards ordinary day- 
to-day routine works. In this connec
tion, I  shall have to draw your atten
tion to the rapid increase in civil ex
penditure year after year. In 1952-53, 
it was Rs. 199 crores, while in 1958—59, 
it is Rs. 4+8 crores. It has been stated 
in the memorandum, that in the civil 
expenditure, some developmental items 
are also included. I  have calculated 
from 1957-58 to 1 <*57-58 195R-59. jnd I  
find that these would come to
not more than additional Rs. IS crores.
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Moreover, between 1987-58 and 1958- 
59, civil expenditure has gone up from 
Rs. 413 crores to Rs. 448 crores, which 
means a difference of Rs. 35 crores. So, 
within one year, there has been a clear 
increase of Rs. 20 crores in civil ex
penditure not devoted for any develop
mental works. These huge increases 
in civil expenditure, that is, in routine 
expenditure,—office expenditure and 
establishment charges, should be look
ed into. I ahn sure there is enough 
scope for curtailment of these estab
lishment charges, and considerable 
economies could be effected both on 
the civil side and on the defence side, 
and I  think that whatever money is 
needed for industries and mines can 
easily be found by economising under 
these two heads.

Hie third objective was increase in 
employment potentialities or expan
sion of the employment opportunities. 
There again, we have a very sorry and 
regrettable story to tell. It has been 
admitted in the two memoranda that 
far from increasing, employment 
potentialities are rather decreasing in 
certain fields. The number of new en
trants during these five years for em
ployment will only be 10 million; the 
back log of the last plan period was 
8.3 million. So, there will be 15.3 
million claimants for jobs during this 
Plan period, that is, up to the end of 
1960-61. Out of this, the Plan envi
sages employment only for 8 million, 
that is, only for about 50 per cent or 
just a little over 50 per cent of the 
number who will be seeking jobs dur
ing this period. And even this 8 million 
target is not going to be fulfilled. I 
think this reappraisal has made it per
fectly clear that even that 8 million is 
not going to be fulfilled.

From the point of view of these 
three objectives, I can say that the 
Plan is not going to be s success that 
we expected It to be. On the other 
hand, it is stated in the Reserve Bank’s 
report that:

•
“Fiscal and monetary policies

would, therefore, have to continue

of the Second Five Year 
Plan

to be geared to the twin objectives 
of restraining inflationary forces 
and maintaining a climate of con
tinued high rate of savings and in
vestment.” .

As for inflationary forces, the memo
randa have stated that the cost of 
living index has gone up by about 14 
per cent as compared with 1955-56, 
that is, the last year of the First Plan 
period. From that point of view also, 
the Plan efforts have not been able to 
achieve what they were expected to 
achieve.

A s for savings and investments, 
there again we find that investment 
has been going down. There is one 
peculiar feature in this, namely that 
there is a glut of money in the banks. 
Time deposits in the scheduled hanks 
have been going up, and there is huge 
accumulation of money with the 
banks, but there is not any proper 
investment for industrial purposes. 
Moreover, whenever *here has been 
any issue of shares for investment, 
there has been good response. That 
shows that money was available, but 
the issues were not made for invest
ment. That means that there has not 
been any attempt for any investment. 
From the investment side also, money 
is lying idle in the banks. That is 
not a proper atmosphere. Why? 
That means that those who can under
take industrial enterprises, entrepre
neurs and sponsors are not coming 
forward and somehow they have be
come shy of investment perhaps due 
to fiscal and monetary policy of the 
Government. That is also an econo
mic and social evil to which the 
Planning Copnmission should rfve 
attention.

17 hrs. 

As regards foreign exchange diffi
culties, due to the benevolence of
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some friendly countries to whom we 
should be grateful for the timely help 
that they have rendered, for the pre
sent, our foreign exchange difficulties 
are over. But, at what cost? That, 
we should realise: I have got some 
figures and I think the hon. Minister 
will correct me if I am mistaken. Up 
to some time in May, there is a list 
of Rs. 517 crores taken in loan from 
foreign countries to be repaid in in
stalments up till 1907-68. But. the 
total repayment including interest will 
be Rs- 700 crores. For Rs. 517 crores 
taken in loan, we shall have to pay 
Rs. 700 croree, that means, near about 
a 40 per cent, increase. Whatever loan 
we may take, it will mean that the 
whole cost of our Plan would go up 
by 30 or 40 per cent. I am not sure 
whether it would be 40 per cent. In 
any case, it would not be less than 
30 per cent. Whenever we take a 
loan, we should consider that the cost 
that is now worked out is not actual 
and final cost. The cost of the steel 
plants has gone up from Rs. 343 crores 
us was originally estimated to Rs. 495 
crores, about 40 per cent, increase. 
But, this is not the actual cost. We 
shall also have to pay interest which 
is not included in the Rs. 495 crores 
as put in this appraisal memorandum. 
We shall have to pay 30 to 40 per 
cent, interest on this. The entire cost 
of our projects on loan will go up on 
account of these loans by 30 or 40 
per cent

My apprehension is that the steel 
plants will not be economic. At 
present, our Indian steel is very much 
cheaper than foreign steel. With the 
high capital cost and overhead 
charges, I think the products of these 
steel plants will not be as cheap as 
the steel we are now getting from 
the two steel plants and it will not 
be quite proper to expect that by ex
porting this steel, we shall be able to 
earn foreign exchange. I am doubt
ful whether our steel that would be 
produced in these steel plants will be 
able to compete with foreign steel.

Another point and I finish. To get 
out of ♦*»*« foreign exchange difficulty,

the best thing is to increase cur ex
ports. I am sorry the hon. Minister 
of Commerce and Industry is not 
here.

Mr. Deputy-Speaker: He can have
another opportunity when he is here. 
He may finish now.

Shri A. C. Guha: in oiie minute I 
shall finish. There are at least half 
a dozen committees and boards for 
the promotion of exports. I do not 
know how half a dozen committees 
can co-ordinate. I am very doubtful 
whether they promote exports or they 
deter exports. I hope the hon. Minis
ter in charge of Planning would look 
into this and see that proper export 
promotion is done. The report of 
the Reserve Bank has said that ex
port even of our traditional things 
such as jute, cotton textiles, tea, raw 
cotton and such things has gone down, 
and import has been going up con
siderably. This deserves some closer 
examination.

This is a gloomy picture, but after 
all, we are planning .in a democratic 
country which is more difficult Even 
in China, in their report also, they 
have stated:

“Errors have been made in 
designing quite a large number ct 
projects...........

Assortment of goods produced 
and the scale of production have 
not been according to specifica
tions and failed to meet the 
needs of society........

Equipment of various depart
ments in such enterprises is not 
well balanced and co-ordinated.”

So, mistakes are quite natural, parti
cularly in a democratic set-up. So, 
I  hope we shall not get disappointed 
or disheartened, but we must rectify 
our mistakes.
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Mr. Deputy-Speaker: Shri A jit
Singh Sarhadi. Is he going to speak 
or not? I have called him several 
times.

Shri A jit Singh Sarhadi (Ludhiana):
Yes, Sir.

Are we sitting up to six?

Mr. Deputy-Speaker: Ye3. Jf he is 
not prepared to speak just now, 1 
can call some other Member.

17 06 hrs.
Shri AJUt Singh Sarhadi: No, Sir.

The hon. Planning Minister was at 
pains to justify the deviations from 
the original P.an about the allocations 
which had been originally made. I 
am afraid it was not necessary. 
Planning is something alive, planning 
itself postulates that there could be 
change if the circumstances and the 
conditions change. 1 must congratu
late the Planning Commission that 
they stuck to the original target des
pite the advice given from friendly 
quarters that either the Plan should 
be cut down or extended to a longer 
period. Therefore, there cannot be 
any difference of opinion about the 
fact that from time to time we shall 
have change in the Plan in accord
ance with the conditions and the cir
cumstances that may arise. Those 
conditions and circumstances were 
there beyond the control of the Gov
ernment. There was a rise in prices, 
there was stress and strain on our 
foreign exchange which necessitated 
deviation here and there. But the 
difference arises as to where fhe prio
rities are to be fixed, where emphasis 
is laid on certain categories.

It would be conceded that in the 
First Plan there was more emphasis 
on the agricultural sector, and in the 
Second Plan greater emphasis is laid 
on fhe industrial sector. In the 
Setond Plan, industries and mines 
have been allocated f77 crores, 
and flu eompleaientaiy oategoty of

transport and communications Rs. 1208 
crores; out of the total outlay of 
Rs. 2,528 crores, the allocation lor 
industries and mines and transport 
and communications is Rs. 2870 
crores. This indicates the emphasis 
that was laid on industries in the 
Second Plan. But during thi- very 
Plan period it began to be appreciat
ed that whereas steel mills and all 
that may be thp core of the Plan, 
agriculture is the foundation of the 
Plan, and it is necessary that more 
attention should be paid to the deve
lopment of agriculture and increasing 
food production. This is also what 
we find in the memorandum we have 
got. On page 39 they say:

“The review of agricultural 
production during the period 
1949-50 to 1958-57 placed 
before the Council showed that 
the results had been highly un
even as between the States and 
that in several cases they did not 
reflect adequately the large out
lays incurred during rocent years 
on agricultural production pro
grammes. An increase of agricul
tural production by 2 to 2-5 per 
cent, per annum, which has been 
so far achieved, is not suiflclent 
to support a large plan of econo
mic development.”

Again later:

“The Standing Committee of 
the National Developmeut Council 
took stock of the Agricultural 
situation and emphasised that the 
country could not afford to think 
in terms of importing foodgrains 
year after year.*’

Hie view that there should be more 
emphasis on agriculture and increas
ed food production, began, to be ap
preciated soon after the start of the 
Second Plan period, as it was Celt 
that it is the foundation of even the 
industrial revolution which we con
template. Sow  we got to see
whether we have in the rephased 
Plan this intention ta any w*r? re
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fleeted. I beg to say that despite the 
pious wishes, despite the good inten
tions, despite the objective which is 
being sought to be achieved, suffi
cient emphasis has not been laid on 
agricultural production or increased 
production of lood.

Let us see from the facts and figures 
what has been allocated to agricul
ture and agricultural development. 
According to the original Plan, the 
Centre had allocated Rs. 65 crores 
for agriculture and community deve
lopment and the States nave allocat
ed Rs. 503 crores, that is. Rs. S68 
crores or l l -8 per cent, of the total 
outlay. I concede that this figure is 
being maintained in the rephased Plan 
also and the Minister was pleased to 
say in his speech yesterday that there 
would be a further increa.se—I do 
not exactly remember the figure he 
mentioned—from Rs. 170 crores to 
Rs. 201 crores, that is, an addition of 
Rs. 31 crores or so. So far so good. 
But he admits too that '.here has been 
a general rise in prices by 14 per 
cent. Taking into consideration the 
increase in prices by 14 per cer_.t., do 
we find that this reallocation or in
crease is commensurate with the im
portance of agricultural production?
1 would respectfully submit that ]n the 
rephased Plan the Planning Commis
sion and the Planning Minister should 
have been serious enough to have 
considered the importance of agri
culture in the developmental economy 
of the country. So my first objection 
is that sufficient emphasis has not 
been laid there.

Now, there is another aspect to 
this----

8hH T f i j i :  Does my hon. friend 
realise that the allocation for agricul
ture and community development has 
been reduced from Rs. 668 crores to 
Rs, 510 crores?

Sards* AJfe Stag* BuiuM: It has 
bo«n reduced- I am subject to cor- 
cflctioa. X thank my hon. friend for 
I t

Shri Nanda: The overall allocation 
has been reduced but for agriculture 
proper and for minor irrigation, it 
was increased.

Sardar AJit Singh Sarhadi: So far
as minor irrigation works are con
cerned, there has been a slight in
crease, but so far as actual expendi
ture on agriculture and increased 
food production is concerned, there 
has been a slight decrease. My con
tention is that taking into considera
tion the 14 per cent, increase in 
general in prices, there is no subs
tantial increase in the allocation in 
the rephased Plan which we have got 
before us, and the omphasis which it 
has been stated must be laid cn agri
cultural production is not reflected 
in the Plan that we have got be
fore us.

My submission is, there is another 
aspect of the case. We are creating 
a Welfare State. What is ihe basis 
of the Welfare State? I would sub
mit that the structure should start 
from below, and the unit should be 
the village as Mahatma Gandhi said. 
He knew the masses right. It should 
be the village units or the Develop
ment Blocks. We are doing what the 
West does. We have started the 
structure from above, the steel plants 
and the rest. I am not against indus
trial development. Industrial deve
lopment in the present day world is 
actually necessary and it is the back
bone of the country. But to us, who 
have got an agricultural economy, 
agricultural development is more im
portant and if we think of creating 
a Welfare State we have to select 
from where we have to build the 
State. My submission is that the vil
lage or the Development Block should 
be the unit on which you can build 
the Welfare State.

Hence the approach we should 
make to the developmental economy 
of the country should be different 
from what the West has made. Our 
position should be that we should 
have the lowest unit a self-sufficient 
one. I t  we have to make the village
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or the Development Block as a self- 
sufficient unit, we have got to look to 
two things. First the agricultural 
development as such and the second 
is the growth and increase the village 
and small scale industries.

Here again, if you look at the vil
lage industries and small scale in
dustries, you- will And that there is 
a reduction in expenditure, and that 
too a very substantial reduction. 
Whereas in the original allocation it 
was Rs. 200 crores for village in
dustries and small scale industries, 
it has been decreased to Rs. 160 
crores, a reduction of Rs. 40 crores. 
Does it lit in with our view of the 
development of agricultural economy? 
Are we paying that attention to v il
lage and small scale industries ^hich 
is absolutely essential for making the 
village or the Development Block 
unit a self-sufficient unit?

My submission, therefore, is that 
with all respect and all deference to 
the views of the Planning Commis
sion, we are on the wrong approach. 
We must look firstly to make the 
unit, whatever it is, as sclf-sufficient 
in its resources as possible. That 
would be building the Welfare State 
on the correct basis and that should 
be our foundation. Industrial deve
lopment is good but it is very diffi
cult to compete with the countries 
who are adept in that field and far 
ahead of us. As Shri Masani and 
Shri Asoka Mehta have pointed out, 
you cannot export a category which 
is not needed in another country. If 
you have got to export, you have got 
to export industrial raw materials 
and other things of the kind. Here 
again, you have got to approach the 
subject from this point: whether with 
the development of the steel mills 
and all that we would be gain?rs to 
that extent. I need not go into detail 
but «I wish to submit that sufficient 
emphasis is not laid on agricultural 
economy which is necessary.

My second point is about the dis
parity between the investment per 
capita in the different States. I  have 
had occasion to visit all the heavy 
industries in July and August. It 
gave me genuine pleasure to see new 
India arising—Bhilai, Durgapur, 
Rourkela, D.V.C. and all that. It is 
very good. When you are thinking 
of these heavy industries, you have 
got to see the entire country as a 
whole. If you look at the figure*, 
you will find—I have misplaced the 
figures—that whereas the per capita 
investment in heavy industries i> 
13*66 in Punjab, it is about 08 and 
odd in Orissa, 58 in Bengal, 19 in 
Madras and so on. I would beg the 
hon. Planning Minister 10 look at this 
point. The disparity should not be so 
high as to make it handicap in res
pect of certain States. I concede 
we are one. But it is a question of 
employment. I also concede that in 
the matter of heavy industries, some 
disparity is bound to be there be
cause the heavy industries depend on 
certain raw materials whose avail
ability should be nearby and *> on. 
But this can be compensated in some 
other ways. With regard to Medium 
and small-scale industries Punjab has 
the biggest concentration, perhaps. 
Leaving aside handlooms, Punjab nas 
the biggest concentration of the small 
scale and village industries. My con
stituency, Ludhiana, fortunately hap
pens to be the centre of the ^mall- 
scale and village industries. What 
do we find there? You must have 
read the report sometime back that 
many of the small units in Ludhiana— 
1200 units producing cycles and about 
600 units producing sewing machines 
and a large number of others pro
ducing other small parts also— are 
in difficulties, because of lack of raw 
materials. Most of the unit? are clos
ing and the other day I  put a ques
tion. We earned foreign exchange by 
the export of hosieries to the extent 
of about Rs. 3-4 crores in 1951 but 
the amount has come down to Rs. 00 
lakhs last year. You are losing that 
much foreign exchange simply b«-
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cause there is no proper standardised 
yarn. This is with regard to the 
hosiery industry. The same thing 
applies to sewing machines and cycle 
industries also. So, so iar as the dis
parity in the per capita investment 
in heavy industries is concerned, that 
should be compensated in a differ
ent way. That can be done. In 
some states small-scale industries and 
village industries qjiould be deve
loped.

Punjab also produces the maximum 
cotton and exports it outside. Ir. 
1951, it had got one spinning mill 
and two composite mills. In 19S6, 
it had two spinning mills and two 
composite mills with about 12.000 in
crease in spindlage. Punjab can have 
more textile mills in the private sec
tor. There is no reason why more 
textile mills could not be introduced 
on a co-operative basis in the private 
sector.

So, my submission to the hon. 
Planning Minister is this. In the 
matter of planning of industries in 
the heavy industry sector, efforts 
should be made to remov? the dis
parity that prevails in the States 
inter se and each State should be able 
to develop in its own way. There 
should thus be more employment 
opportunity because of the industrial 
development. I was looking at 
Rajasthan; it was even backward than 
Punjab- So, I would draw the atten
tion of the hon. Minuter to two 
things: emphasis on agriculture and 
secondly emphasis on the removal of 
disparities.
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m  an*, at f*n  «Rpr
wr t o t  | 1

Plan

wm =3̂  art &

ffjpfPT qft $ I A
5 ft: ^  t r t  ^3 

$ *rr | 1 ^
*ft *rt jprr  ̂ r̂ppfTW

^ ^rcr (m wi %trz
5T%5T vf ’HWWTf̂ TT—(iTX-

VP^ft) VT*ff tPC, afrf̂ F *ra?£t*r 
^  ̂  %frr ̂ rreft
tpsr 5^ htw< <n: ^  % fa t
ftft ^  ?t vr *mzr f^rr m, 
fcft*T ^  5:«T $ ft? *IT* ^  JTT̂ T |

ffryd w
*ft nrear

f m n  % fair f W  «rr,
^ fr  ^  ir? ffgcPm »»St irffcr

r̂PTTT
■'Ofjtfi |f ft> 3 ttt5 T ^ rr %■ *rsft, 
«r °  f̂r, JTft *i, s^zftn
*St spftH ^  I WT W  ftTO 3  
^R-^*rf^xrf^!TT w r r  ? <mr qfe<r<.r 
^  fâ TT, eft 3̂tTT 5I^r apt ?TTR % A 
<dwi ^t^tt f( f’P %nrc wnr qft 
^  «4f0<<q tnp f̂t
I^PTcr % %

^rrt, ^ r tn  ^  srnr at
dtr t̂<» <rr|o #to 

ft* ^TVTX-fkCteft <R*t ifr

WW5T : «PTT *TPn$hr »pft
3ft % «r«r «rrr nft ? 

«ft f?qf wftfrm : 5*r at
^ I f{ ?ft W R  W *  % TO 

ft>  ̂^  ^PT ^  «TTT% Kft*
VT HV»IT 1



of the Second Fit>* Year ' 
Plan

[«ft f%? anWnrr ]

#' JJf «C W K T «FT*T ,*Tfm j  
f¥ 9 t̂fhr ^  e^fhr
vr *rar*rrr w*m arvft $ i
aw ?r»P tt  <mrm *r f̂ *f b t  $,
3T W  T  W  #VTT aTRft f ,
f< r 4 v  orrcft ^  * f t r  * r  w rtf ->fr srmw
ftntft TT ^  'Tf7TT I

q[T5»t’¥»^r%f^^t«pfNr 
$ i <tctt 5T̂ r * f  w ro ifw  ^if^r $, 

itt <i*3ftre ^rf̂ r ht %*r?r f#nfnnr
^  i?t ^Pif% t  i * if%  f^ fR
srrmftg «tfr ?pr,f> Ir ^tcft t  i ? m
*JTT f  fa- IT? VTTRTTV ft,
*rf fj?rt*T <r*ra’#or vtvrr ?rtf̂ r Rt 

% f?w *ra% *Tf$t *Frf%
Vt cTCn $f*TT — « w ( l
♦f^nr ¥t 5TTO % f t f f  ‘flrrfH’ i <p r  
^ rc % Wts^snr sffaT, fWt,
?fr g r r r  *$?* v rv f^ m  f t * ir  t f k  %
PTTT# 5ft $S[ JPT ^PFT, *Tf 
& m  ftn i 

Htfl Tft *J5*F V WTO, CTTWt WTT
TOfff fair fftsrfnws %w m v & 
tirfwr wfrmr fcw ft, frar ^ qfSr 
nf fafew wr̂ rr $ t «m  vhnrr annf 
r̂m, «ft «nj *$e£t *nc *ft*ri % fair 

»RTt arw, *TT frd ff ^t»ff % V̂ Tf 
arnr, w  %■ qf^- w  anw «pt Prwr ft>*TT 
arpn ’*rrfffr t «mx *Tf fa.>«rcr ft  arr*r 
f% ifforeT fw%- f*R ft, ?fr 
ttwm  » if  fiTTR ftmr an ?pf?tt $ fv  
i f t a n r r f t^ ?  vfnwi,wt^rfrvtfn^nrr 
vU  inwswi, m ft^ft -jft ̂ f*F % ftnpm

f ,  fa *  fr *rf mm | %  * *  
n  ?rwfr | qr ^  f jprrft fWNr 
’FFifhr ^tanrr wvn | ^t 
wr%wm#ar̂ sap«ft gsPmergm ’ l

*rr  5T^t, » r f  « n w %  %  f * r v t  w  
>ift P r f a w  M r< f¥ » F<n flr v t  ^ f t t  f t * n  i 
» i f  % « r t  f t n r  P f  « n r ,  < m m r , * m m r  
«Ctr vfir «qfiw «n^*ft % faro  vf 
f»nt ^ r <t «rt farftr |, j^r 
^ r f ? r  f t  t  «tt ^  i

w  %  sopt P n r r r  v s #  < n: o f  
* r r ^ * r  T f f f T  $  far fa tffa r t f ^  ^nrf^T <r>awr 

g f ,  ’ P f t f v  i m  «r?  a p n w n r  
ftrft, ?ft «m  *fEt m  f?r ftrft,
^  *n# ▼mt ¥t w m  **r ftrft i w fi 
s fftr  wt <t^t %  * r r  ^  t  5 ^ J  * r t * r  ^  

3̂ twt 3PT «PT *rr ? ( ^  
^  Jtrf ?nflf v f T  arr w v m  |  ftp  

p r § ^ r | i

% WFT fHTT % 5T̂ T
V t  f^PTT a r w , ?ft f * f  9TRT ftcTT |  
f v  « r m  ^fr f ^ r r t  j j ^ p  %• q r r r r t  
^ r  « n < r « r H  %  = ft%  v t  f w ^ r c  
^PTT ^  ^  I i m n T H  %  * f t %  ^ T T W  
q r « m  »fK-
ftr z ff  m ift vnm  P f j t t  w r  f t m ,  ?rt 
J I f  « F f T  a rt SPRRIT «TT %  * f t W  V T V ZT T V  
5 t t  t

o r f i  ? r v  v i t o  v r  s w  £ , a it  
f% ^ ft f R i r  « w r  apr v * t t  i t t ,  

^  A WK nHTT % W  TfT t
« A t  %  ?rr«T i(t  o t * t 
i f r  5 ? Ffr  s r ^ r  * r m r  J? « r p f t  t  f i p j w n r  
v r  i R t f f  « r t r  v r v l f  v t v t ,  ^ (% >  
f * r f ^  v n r  * r r  i p i r t t  «t t ,  "^pr
t  i w *n c  * f  ?m >«n v * r  j v t  fta r? ,
I r  < n ^  ^ n t t  ^ r n n f t  a fr * r m  w  ( f

?ft <TfT 3TT WWIT V  f% f*F  #
frprcr fV*rT, f e N  «f*r H f*r 
v r w v g t
f * r  fiFtfhtr ' i ^ F J n f h r  * h a p iT  < i t  # R y t
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?r^ ft « m  $*r in v ft 

vttf, ?ft ?*r «nfr ^ fv UK® # 
3m: sr&r srfir *uf ?r tfferar imrepft 

*7$ «ft, %ff̂ r «rr*
m<aqq

fft 5rRT «rf«Rr ifoRT VR<S*ft ^5.̂  
^  «ft, ^  -jfr tnr T̂ t | 1 fos r̂
fp ff f^ § « iH  n xjif; qrfcfaH
Pnrm «rr «rtr ^  % *mr^t w t 
€«pr *f sft- f?cnr ir^T # fafr-m ftnn
VT ft. f^^xTH *ff WRpft
^roft "N t 3rr $ 1 ^  W r t  w r^ ft  
f*R T̂ t | ?fr zr̂  =̂% ^ t 3tt *rwr | 
f% ^ tk t  ^  gNrr t^t t  •

Shri Naada: He is describing some
thing about a Minister. I would like 
to know what he is referring to.

»  nwrsr n fou  : sftt hm^  
wwrqiT far MY fj®«r ^

TfT €r* $FF 'FTT ?

«fr snrr fnir ftm  : f^ r  w i

i f  nm § trtr sfr ̂  f
* 5  F f R  *  sfr f a  f s ^  H
«tpt % ^rfefrr f w  srr a w  

t 1

»TT «ra  Fr^hnt: jpg ?ftfspr
% i>*li f̂t ?rrCtsr vt *f?t t

«ft «p£t f«5 mftftm : A 
*5  t%t $ ftr *??rr $  «r*rr asft 
« f f  <wnft i ^rrft T’rrffa
«tonn *n ^  ?r^%
(|mt fctr K*tK fro *ft *ftfT m 
*5T «nf *fr wfrn w  wr Tjp 11 *pfr 
ert t?sr *rr^»r fft̂ rr $ ft? “sftar 
< « ttv  <*h”  wwft *rcr $ urn* fa *  

w fw  uror %
I W m  «re  3 $

f^ f e m  % «T»ft 3  ^  *rw sfrrf 

% ^  ^  n̂r % w% ^ H ^ f r ^

>H[ «Pfr emr f% arm rft t  ^  ^  «rt 

* t f  vftnrnfrPw ^  ^Wt i

VrT̂T STTT f^TViy f%TJT '5fT <(51 ^ ?ft

q^?f f^=ft t t  f^rr^T ?rk iff 

^t fw r  5rr t?t | « ^r% t o  

« m  f W m  ^ c fT  f  eft T m t  #  3ft 

q d t  TnsnrrPmt f,  ^ p t  ft?rr f  1 qnr 

«mftr ^  ît ^  *nwf ^

f k ^ t  <tit affr 3rrtf»ft # f ^ r  5ft

^ arw sftir f ,  vrttlf 

^ T F T  f , ^ T %  ^ f f j f f  % Z t  

^ ir p r  1 # ?ft^r cfr s n w  « f t r

i>r<* I fTrSt *T ̂ ft Piql î

'H^i ^ 'itii jnnnc tt 

^ tt»t f?Rr shpr w  wr«r^ « fk  

efni 'rfrH ^ f  »

MV*t5t j r t  «r? t  ft? «r>R srr 

ffjpfPT %, fnpfnr urnra

?, *rfr i  f% vmFt f*j#

?ft aw vtgnrr t^rrr ft, eft

*mf tfrr « t r  

^sr mpftn m m  am j rft ^

fir«rR ftpn 3TT 5 I C*TFT ^TT§

?fr ?rnT ^r*r xftr anr *mr

% t^ { «m ^t «rt r̂f ^  *rr amnnr

a t  irrr MT|n f% wn%

^  eft t o  ^

ftsn arr n rm t  1 y ^ r v t fw r #  ^  

Tvnr ^ ^ r  ^tpt w
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[ « f r  t r y r  *» « r t .T *n ]

h -c v k  I  f *  W itt
z rh n rr * t  y THqnr<f t  ?r w m r  
■rnr ^  f  tt  *rfer«v
as'^r f t  ?ft w  * n f t  «(5t « n fr  j f
« f h r r r  ? ft*r  a r m  m i P ^  « f l r  
f i r *  %  * r f  v t a m  v r r f  5rnfV i f t r  
f « R f t  ? rf fa r ^ ift  *ft a rn ff ^ rr f^ r  * f r c  f a n  

t f f  «xr f w  b t r t  P f  f t w
O T $  %  xffrFTT STTTf a m * f s R r t  
f ^ m r  T J 5 R -  * f  v h  *t % , farcr n

»crnrr ?r airrcT u r c  fa u lt % t  f t ,  fararaf 
w f a « F  I f  *r f« r fr  «rr w ^ r t n  f*r #  1
ifc ft » p r  arrcft f  a t  fa < t*ft
«iw  %  ?ft*r * f t  if^ 5 T r  * t  ?ra^r j f t m  w 

•rn r ^  s f t f t n  <frr ssw# f  1

« m  * r m #  « r a  %  * t t r w  if , 

# t  %rw $mX s q f w a  f ,

f * r e t  f x  ^ t t  f  « r t r  w  , n m r r
v t  f? r  f  * f t  * r r r f  #  v a n  * t t h  
P m iw  f  W tr  x t  Terror *  « f m  %
< 4  f 3 f  X T T W t 1 J W
«eTTT fft*FT fa ra%  *  gRqrtnr * ? r * ? T  ?rfc 
i / h : e n r f t  w i  :3 ^ m ^ r s r t n i f t i i 7 T y i F  1 
« w  #  s r w r c * ar^Tq^t * f h t  3 * m  ^ r *r t » r  
■*ft «n*T wrrn ?fr ^spFt ifTK 5^  TO 
«et y u r c q y a T f t f t  1

*r rw  v r t f  t o t t  *Bf e * m Eqtfl 
« r fr r  « tt, f r f r * *  *rr<  <rc a ft far f ^ f f  
Ir  w t  «TT T #  $  I f #  f v q r  5fT T^ T ^  1 

f t .  *r n r  s*t?tt t o t  «rc
W *  « m  IR T V t T t v  «FT %  «TTT * T t * f  
^  x ^ rc  T i  j t t  w rv z  v t
^PT% 3 T O  SfTKT^e «?TK « R T  $  * f t r  3 «
w fte r  mrz % fvernf 
< m n $ i*R rr <ff * i t ^  $ft*ft
% m  ? r^ f t | ,  ?r>»%

w^rr srmr^ ifr ^ r t t  | i ^stt w rt 
f«*TT «ntr »ft ti?  ^nr# art
f*mf tftK «i'«rh1 % trr? w(hr# ’Vt 
*p r i ijt'ft 1
« m  t  fr  art \x «Pttf 

 ̂ *T? TOT Wtaff ^ 1OT
^ t t  1 3 f V * r  ^  ?nro<TT |  ̂ f t f  aft f « (  i f t  

imernpr %r<ft wnvt xtrt
w (tvT n 5ir=?r ft Tt t  wnr 
a ft *n rFT  P w f r re * r ^ t  * r f t w  H 

f e n  f ,  f t r e w  f V  5̂ 5 
^ ft suer v ^ t  f ,  ^ n p t  %«r# 5^  «r^ f ^snr 
:t ft fv imttvr arm cT«rr shn
HtVVX* fV f̂t VtaRT t  «fer ft
T r̂ ^ wfaq, wt ^  fcm arr̂ , ^ 
l̂ t »t ?, f*rvt t t  m?j*r w tt  ^ Pf 3ft 
>?t ^  ^  f̂ T# $ $m *r
ft fo ^ w t ^tr ft ?t f w  amr, fgr^rt 
%■ art <̂ aft TT̂ ft f  jtt Hf*m ^ 5̂ t 
v t  vt tt% r̂nft # ^  <r̂ f w  «c 
r̂rr 1 ^r # ^rg^j r̂rr f^sift 

% 37TT HW’C Tf VT% «Ptf jffam ^TK 
*r vr 1 fK vt ?nrr vtanr vt ^rrt 
v<hi ^  ,PT̂  yrvff ^  ^arfiv,
«r^ft ?t̂ rt vt fx ^*nr whrt
f  1 «mr «rortor, ?̂fr ?r«fr f̂tri1
f*rvt t̂ w w  ’rrffA farerNt 
wwft MKT ft I 4f^T JTft 7T fjTFfW 
ft ^rs ftm t  1 % «?f# * f  ^rr
^mi f  f% ?»fm warf frwwr ft*rr, 
f̂ nTFT «r*f# ?Nf vt ftnri$z % qnnsr 

t«ftr^rfrar?nfmarT#|?T»  
3TOT f  TV fUrtT vr*wHt IW fl 

fH t 1 aw q̂ r t  ̂  viH5*ft 
*pr ft*ft ?rt ?i? r̂ ?̂ht w f  w t  fwr 
!snm t  *n r̂«n f  i n

wr % «?f# ^wr arn? f*rrtt 
wnrft f«^Ht % «ftr f̂ nnft vrw ft ft, 
<rft % imnfn Tjpr fj^vt ift
VTHT HTffTT | %ftxx 1$  flPCf If 'ffT*r
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PIan
n rr»r, w »rc  w r r  * f t r

iNF fcw «PT̂ r «̂ n?r anrwr «tfk 
*< r ?n j| sfr ^  *50- « j * -

fa *  $ fa  ?*t «fr# fa ff % srtc 
vhnrr ^  fa  fa it % =^fr *rr f far *ft £, *nr*T ?fa «fr: aft 

1

w n  to^t %fk t o
^ I ^TR %" w**+ ̂

w rw  % fW*r# arr# * t  aft 
srfar t  ^  ^  %<rm fttft $ 1 Tgr* * co sifi
T h r  ^Tffr # x^t £ 1 A *rrpn fa  
%5=tfhr «t»k «ftr fa?TT «pt $*nt Pnfrsr 
am *r̂t n$t*w % *rfr?r
«p t  ?rm t^rrf^w  w  ^
j&T% % fW5T f> PJM  f a  ^ T t f t  tfhc
5r?rf n **z «tht jm^sr *pct* 

areror 5rr ^ r r  f  « f t r  f a *r  
?rr? % w  grr y a  wqtn $t *ttktt 
f, %& 77 fa*TT *T  srtr OTPT *J5TT$ I 
WITT 3?m  5TS# cTT? ^ ^TWT fam 
«mr fft 3 OTm  «prrr t o t  gr fa  ws 
TT ^?TT^T Vf H^rr f  I

fftr % *rm *tpt h  m rm fr % 
< n w  7  * f t  5®? T ^ r r  1 < w  
*T 5 ^ t  % ? r f  *FT 5 ~ T5 IT7 JT^T 5t»TT, « w  
wft t*rr*rn; ^  ^ t r t  ?rff * t  swerr t  1 
WW 4*WTT WfT# % fat* 3TT TmTO 
s p r^ jfra p T T  w m  f r r  i f  ?ft t  
far*r*t to *rtf $r «rrr ŵtt t «w 
faw r 7 T  * n * r  u T t f r  ^  « p t  t |  
^  xftx ^r t̂'r?: sro rcm |, rft1 ^
iflrrrv t *n ? T  t w t  t>  W  ^ t r  ^  
f W T ^ g ^ f a t ' n p T ^  |  %frt f ^ r r  t x  
w r^ ?R T 5 W T ^ r *r* % t o

<TW ^  *T̂ f t  ^
f a a ^ v i ^ w r ,  w %  

ronr ww ^  yet ,*?WT

f?ff n T?S ?PTT ^%- ?T 
*rer wrer ^tr nt^ r̂mt vr $' ?ft wrfat 
4ronr ^  jt t̂ sr??wcft | 1 ^  ftj 
%-^o ir̂ rsr ^tfhr^tftfBrr^fr^Rfrt 1 
W  Rww % w  5tpt 3T?r ?rm ft j  
« r t t  ?  eft T t = rff?  tnpy s n frr f%snrf 
irmTwr ^  51. | 1 >cptt ??t ^R?f
ejtzt zfhspmff y. ^r«r^ f?nu *m  perr 
?ft ŝ r fass# w  *rrft ^rctf 
tjTOf '7*ft,>T f^rwrf ^7 ffH ww  
*tot ftm 1 ■jft ?nr̂  f  fa qr nVt
fâ TT ^TT *ftT ^?T t̂ «T*T?r 4 P̂JT ;3nTT |

zfranrr % n  ^  ^  ^
t  fa---

“ < o ft xftx 3ftWT *T ft^  
er#t<Cr f*-<?RV ^sarar #  j t r t  i ”

n m  v rr fr  f , w afr %m^t 
%r3T? | ,  v wrt f^ fR T R  ^ t  nrrrft $f 
^ f r  an 7#  f  1 ?*t ^tp#  f* fa r  ? fW g t
?rk TK  f ^ T C  «PT^T t  f a  f f ^ c T R  
»FT ^  s t#  n  yn r#  %
f ^ W H  ^ t  ^  m w rr «n:

fa?T *T«T «RW I *FT ^TTT %̂TT f  I 
3?rct crVr qx w  qWrr ^ n f
^rra t ^  eft ^  fa * fr ^ r* r
W tft  ^  I gT? ^  qlSMT 5RT^- w  W fr-PT 
«Ft 3tt ^ r f  ^ t  w h  ^ t  |
? rr^ % ;T^T ^>r% ^ m rr +1 m 
T̂TaT q I ô T ^T ‘STT jfm T  frr far%f?ff?r 

« m m  <r1 3'TPTT ^ r f ^  *rr, Gwt«r 
JF^rr ^ rfg ir  «rr « rtr «r»n: ^ r r  fa r r  w  
^ r r  eft ?% jf r ^ r r  v w ih  f>  ^ ? f r  * ft 1 
itTT O rt^T  % fa  jftsp n  ^T R  %■ y r  
w  in?r q r  s z t r  Prm  x m  *n  
fa ST5 % %? »ft 5(T  ̂1

%fasr 5*  ̂  t  fa  ^ennf?n: ^»rrt
^hf ^  # % rft
^  t #  «ftr %m  u?[ | fa
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[*ft «rf?r ftr?

*r xfzt. ?Trm*T vs *rfr* #<*nT 
(  1 r r «  « F * t *  v t  * T * r  ^  %  
f a *  «rn r w tr  f a # ,
fatf, fa m f *  t^trt vrwm f
* * r  t t  £  « 3far % f a ^  r t t  w fr 
fawf It ^ y d ?  y f  c t  nflr *  

t ,  w f fa ?  o t t  $ *r  t o  f a n  
•smr^- $  ?ft .tn p  f a * r  #  ? T t t ?  w n  
« i x  jjttTT t  « f t r  ^ r  *  ^ r r ?  * 0  v t  <snf 

% "IT? *rnr ^ jk t  $r zvrsi ? ,° ° °  
srr e f ir r t  v t  * f p t  % 1 1 S *ft  %
* m  t^ P  ^ T T T  fansr arra ?ft ^  3
^  V XtS " ?>o H *tn T  ^fa>*l ? , o o o

^  'f*TT?T V t  + 1*1 »n{) f*T5T
tf+dl ?> I iilH *«l Pra- *f*1 f VT^i>iO 
*fft JT ^  TT t  • T'T f?HT W«TT
s m  w i  w z  3?rr«T w t  ^  ^  *&,
SJjl<i B$T? *T*T , rft -H ^ '**ll|?l
y reftr e f v t  *  *nr?r f  f ir ?  
fa % fe < T  » r v ^ f c T  * r r  v p t  fa^TT a r w  <rt 

% iT ir f ^ T  $  fap * T  ^
« fk  T3*  a=FTFTT ^T ^  I

*ft H W H Î  (TmhTf— T%rT—  
^rifiRT) : ^TTWT ^Tf^T,

jrm ta  h * m  w w r n  fjcfta
ZTT̂ TT % *T 5TRT I

xrf? ?JTT fa ^ f f  * ft  %  * £ f * i  * n ^

fafapr ^ r t  |, rfr ^  t o  ̂ ft
^TTT P̂TT ftf ?̂T ^!T % T?# 5TTTlf

^ t  w r  ^  1 <rw rifc r jftwm  %■
v ^ r  $*r *  *rt t o  w  v, ^  j f  p r  # 
wgcT f e j  srrer ^  « r t t  ^ |? r
^ s r t  ? *r  f P M  t= rw  ?rcr « %  1 
« n ? g  afaT %  * n v f h r  f N t  afr #  Jnr^rnrr, 
ft?fhr T ’nrfhz q tw r  #  ?*r # 
y c  %ptM t/r H  %  w%  v r  e ^ r q r  m r m  
«rr 1 %■ «n rfV *F v f i s m w f  %
v ir jr
*rf v«i %r*a ^ w r vet * x  v k  tnm

Pkm

fir»n » m  1 P b t  3P5 f l x v r f t  * n p ^  $  
u n w R iT  «M*f) nt, HTspfhr *NV ^ft #  
w m x , »t> »r t %• #  O T i f f  Pi?
j ^  f l x v r f t  iT f^ i f f  $  5 * r  ^  «fw t
VT̂ TT I fW fw$ T̂T W?t Tlftr WJ
n f  xfrx  a w  # f  ?ft v f t ?  i r t r  i f r  
»nrr 1 w  ?rt5 fsrdW ****$ ?  
zftvrr v( jpr ftrHT «r: m f *TT¥ 
w tt twt w r % 1 arfir ?ro| % ?»r
5̂ 4 % SIT? ITT tJT Wld ^ 115
« M t  i f h H T  ^  «rt
t o r t  ^ f«P it? !(o «rrar ^  aw 
*rg^ gmrrr 1 ^ ’ fr vnfhr %

^ r r w t  # inr ^ft^rr far art « t  
^ f t  |  -3^ ^fr ^t t  fa n n  arm 

^ t V  %  fwzr ■d'fi'l't ^T rft*T
far % x p w t t w  f^nrr arm 1 
% faPT '3’ K̂h «f>̂ r far Xo *ri<'l̂  Ô

Vr’T zftapTT ^ f^m 4 iq, 3 o >̂0<S
^o 9 w r  % vwi-nz m3 »ra ? 
’J 'l  VT2TT afRf 4̂1 < ^ o r̂?̂ t5 o 

% ^ 'T  f^-i If jTT̂T I
yfnsH *rt «ftr Jr ?»t sp i|5n«r w  
*m 1

4 *pfr irfhvr % ^ r r  ^t^tt j  far 
« r ^  «ftr 5^  ^mar ?rt t o  arr

c^r Jsrtawi % «rk trvr  «FT aft
iRrwe frt- t  ^  h v*fv vr% eft 
v w a r ^ r f a n r r a n e v m t . s R ^  <ft?ro 
art ^ rw  t  f c  ,5|wt lr «r^r
non r̂nr, w  r̂ <8wt g1? w t o  w it 

% frrr»r m  v t  v^nr v ^ r
^*tt 1 T m  fnwrtf vt 4% ft  f̂t tv 
w tn  j *  «rt % w ^r v w t  |, ^  
w^ar 5T#f ifr t o  |, % « m  ^fa <nc
,̂*> v f fa  t o t  trtr f»w

i w r  wt ^  ’Emnr J» f̂ «4Nrr
ait f*n t farH t n r  ♦  irtar f
t w  w t *) arrt *rr, ♦  fc irp * in w
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wrar fMrnnr 1 xftx til ^rnr *rft 
*t$m \o vet? ^  m 
w it | «rf ntf ft f̂ FHT 1 *m 
*|H T «rft, « r f r m m m jr f a  v^t 
*n*ntar frow *fr Jjir *rf*rar fffi fa  art 
fqnrfr xm w it tfwn $, ^  vt «n*r 
flwmffcr «rcr*n w tf vftt t *  % #
«w  f̂t f»mnr sw  *$?r ^  tt erftvr 
t^ ^ -a fr ifa faq T ^T ?  t %
vtt *m * f  $ fa£w  «r̂ =r’PT% f̂̂ m 
art*ft*Tm*tf*T%?i^T^ ^ f t  *r 
*n  t o t  fire% fa  "(tt 

*r$jsr ft qrarr t  1 «rt
mtT^ fa  * f  trs$ ?fm v m  rrrfa aft tfr»r 
*rnr e vt ^  ^r *t sjttut
%■ '5JTTTT ®r̂ 5T fa*TT T̂HT I *rf% T̂TT P̂T
arf *r ^ * r  at 4 *nrwr g fa  «ptctt % 
awr >fr sqpr arm nff qinr *fr? 
if'̂ qptfhr crrsRr q, ftra % fart «f̂ t art 
TfT t fe ^ W R i[> T ft| (^WrTOIT 
TT *T? ŝ T %̂ RI T5»IT I

f*rnt î̂ Wl »r
% 4 *jsrnT srrr % *tpir w ,
f^n^Rft^ 3tft»r*pft % ^rr^ 
xm %fn fBi *  ftrcnr % «r* vt 
w *  i tm  a n ^  f  fa  5*nxT srsr t îr

SHTPT fr 1 v t f  r ^ i  *T^ *;« 
«tft *rft «rfar fw m  i ' 1 
«rft fffa m sft sr* * f  wp 3Nt ffcrr 
^ r fjp r  1 ??fa %  3  *r r a r
errvnc *rr t w  art ertvm am 
v ( f  f * m j > T  w n  | fa  v  %jw

w w i ,  r̂t w i  «n*i 5 , w w  fa  
t*  Vt n ’tt, fa f̂t w t  
vc  ‘Tpr wi^r t  1 ^  f r f f f  «(ft «rt<t 
wyw vwF *Ftft •Mt Wft % wWt v t  
tw  f  f <prrt vr*ff

VTOTtlf wfit %■

f̂t v;w< f»fa % firator *f̂  «n^ f, 
^r Ir wim arFRft 1 1 irfasnmrtV 
r̂vk r̂ r̂t»ff >Ft -̂Tft t, fârr 

'W  *Tf ftOT ^ fa  f*rrft frfv v t ^  
^jrftr ftJft ^ T f^  f t  qi?ft t  i
%rr invfhr «Nt ^  '* **% wirt t  
fa T̂ r aft ?f# ft TfT | ̂3% TfaT 3nt 1 

^T I ? # ?  
^ft^frfa ^ i f T T r fwr 
ftm  % fa  f*n t wfr ww «pt ^^rrgH wy 

aft ?rwf w tt fJT 
*fTTH' V f  3̂% «T̂ RT
aTfa wnft f$cfhr T ^ fh r  zfrmrT % 
in f K 3ft ®PT7 SfT? *il4l <TX Tft 

ftst^ rr̂ thxvr 
it$t % *rnr%’ 4 *tgn *ntcft
^ ^ftr f ^ f t  fft v ftt tot wr
T O  ^  f?W I  I # fa
*% *uw * m  fa  v *  *rnrw ^  
w i t  p̂t arr ^ ^vrr v? 1 mn  
kit «Pt i*Pt «fr ^tt jf ?t 3irr?r 
HsriMh=T 3r ^  mfa ?m  t̂ 
•rc ̂ ri ft j pTTr ĥpt 31?
fa^'Mfaxrr *pt 5rt mx ^r ^tsft 

<% n, %fa^r WTJT jr*rm f ^ r  | fa  
f^f ^T f̂hrt «Ft P&  tsfr %■ ^̂ TRT 
»TC TfT I, 4 WiTT f. fa  ?*T fc«T% TT 
V&X ft «

5?rfr ^  *rf ^ fa  Htftn 
«N t «Ft ̂ srftf fW  ^f?5, «FT73T iz t f t * ,  
fa#3r ^t >FW
vm n ^  «rtH# m fm  1 ^  i fa  ^ fa  
«tt̂ t ^ t  % tqp ift ^
T ^ t t .  ^  sto  m  T fr  ««ff JTf* 

T^r f , H *TF=pf fa?R 3 T f  <PW 

^ T ^ f  1 f̂a^T srê ?T *Tf $ fa  TT̂ tff 
-jtfm «hft vt «TiTwr 

fajjT arnr, fa?ft «f « k t  *ftx nt*ft %  

%fhx zh *ft irik  fam t vi emngar 
g fa  ?R f % f*rrft a^rr 4 ff
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ix  ? t *% *f V  %ftx t r r a  in ? r f v r a r

*t *nrr * r  « m  ^  t o  * x  i

^  srrar ^  £  vftx
f% jt$ ?ft $ ftp- s t *  p rf* »ry?r 

%  firirn r * r r  %ftx jqjeT t ft  
'cfrx vfzx

f  1 * W  v ^ s rr |  f t ;  5ft fn> 
I  f% f*rra  W  sfoflr ?nr ^ m r t%t $ 
xftx %  y r c  ^ r r t  firefY
fc s fa  ?o, ?? *pff #  s’k R  3  f*FT

$r?r h  *rfir « x&#t i *rr*r
*tt*t ^rrft t o r  tft ^  ^Tfcfr t  f t  
srjer %• ̂ 5ft*r sr* sftr srjct % »T<m#

^  * f i %  s f i r  ^ 5T i f r  f  1 ^t<t
!*?PTT | f t  *<nfr ^tift «Ft 

??pt F ^ w r  *r t  *  g r n r r  srrcr fsra^r 
f t  ^ ? *ftt  f f ir ^ T  $  t f t  <Tt?rpft f t  1 «rVfT 
« f i r r  ^ f r r t  t o t * t t  ^tpt « f t r  
t w  ^ *m T  s r e r  ^ t  * m  era ^ r t t  
% & r t  3R c r r  %  ? r o  x * * f t  * m  i 
trm 7  ?r f t  Hfrxr iftir w* m*r 
v m  f t  3rr«r *ftr ̂ r r  wcth v  'r^rr^t 
wptsp* f t  % t t  e ^n ffrr i f i m  sr 

^ T i  ^  ^  z f r s p m f f v t e h i
# rftx XT?r jt̂ - ?ttw f <nr % 
fsm% f t  fpprrft *rcfa*r far^r 

«snrt < r k  ^ r n r  sfr Tfp r-^ fH r ^ t  *? t t  % 
2f ?  3N t  ^5  I f S f r n f  * TH * f t * T > Pft 
%  q f  ^ T T  I  f ¥  ar^ f?T ^ T  * f  5ft  *T ^ T
a j t f  *r t £  ^ « f m  « r t r
I  ^p?ft ?K!F sqpr ?  t fk
sfRfTT^T 5 I

rft^ft sim sft «w% t
iftx ^  ^  t  fararr % ^  *m
3 T R ^  I  f * F  51TTTT ^ r  f W t  » * T R  #  
apra*R v p  3TRTT «rr 1 jftrcr ^

f*wpr wif? f ^ f f  ^  ,̂ ?  ?frtr ffNr 
v r  arr  ̂ ^  1 «fT3r jsrfnqr v t  f im  
*T| t  %*T*rcft ^ ff 5?
f w r  ^  ^  £ vftx *?t %
?ft ’ftiT tfter ^  h  «n% £ 1
?m ^n^nr vfirsm % Wrrfi v?pn 
t  f¥ ^  «m  jfr̂ RTtft ^  «rf9T «w% 

w  ^ r  ^ t ^t t  ŝft ir?t
ftnsff | 'jft *n§T w  tn rt |, n̂»f|-
tftX ^ ili i? <TTpF 'S'iini < «(l< i
% ^jtrt ^ r  ^iT % \i^x f t  ftre^r 
^ tt ^ f t r
^T ? ? enff ^  JTTT Jft ^  vr *r f̂ 
t  3f̂ t f% **  «TT3flf % TT5JT ^  «TI I 3ft
wirfaqa w  ^ r  % %tvwf % r̂rasT-
l̂«1 *T ^  VfffjiMfl PT3T 5*T

$  f t  gwrfV (̂ >gy!Tw %
^ r  w  ? %f=R- 3 r̂ w f c m  vr *r̂ t 
qr <tw<mr | 1 it̂ t *t far 

^tmfv *̂r wnrr? ft t  %f^r
5^: ^r^FT ^r f^xrrf¥ rl vt »prm 
ft  ?nrm 1 =rr?̂  £ f% ^
ffK  f̂t ?w r tm?nr fm  1

w  stw t  ?*nt # f t ^ r  
^  ^ff h  ^jrfir *fft % tftr 
w i  ̂  ̂ m *ft fw;5?trR % x% * ̂ f t  
vt err 5^rT f t  f?nrTf ^ f  1

?& < m  ^  x ^ x  ftm? 
sw? t  ?ft f*r £ ftr vnr *  srr
*ft TC fM 1 sn%, t- ^  ^
f^ fft <fm zr̂ t ^ vt ̂ rvr
ftrwsr^t, #t»r ^  fnff
t t  *r^ ' h  w w ?  £ 1 5^ <r
TO ?!T TT»ff % ftw  fW W t  TT

qr?n $ » f ?  ^  ^
w?r ft?TT $ flTf* ?*r <irpft f*iwr % 
« pc *rr «r=̂ ft s**fa
i t tx  *m  f^mcf *ft sum t  nrmr

^  %■ «r«rT jt t r  %ftx fV w r ^
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» irfr *r$t*T *r *r*r jot fc 
ftp ftnsrr »T wmr ? i 

VWt arrsT *ft ijrr v^*fr ^  
$ fa  aft f*nrt %rtr w pj?*
•nmr -«rTf $ *mr *  $r srffa ^ % $r 
%.«hr *, irrfV^ sN  3 *ftr v-jt 
*  % *pp* wr*ff fit « t t * t  *g*r firatf

^ *rtr 'MW iir4 Z  Mfia
Prc *rtn t  i $ m. ’sit^tt jj fa  

npfr*r *?t vnrhnn % %phx

«nFTT W=ft ^Tf^q- mfa
aft f*ret? ^  srr# f̂tn #,
VRTff <fl'< <H<*Jc4 %■
ftrĉ Gt fa  uwrtl $*r qth tf&n 
•ft %n$ % sjtkt & ^wft ?t?rt gmxt 
r̂nr %ftx ̂ rr h f t  fa  w sp ## $• #

« fk  Pratt 5^ ^  i W  h 5t ftp 
wrr *rnfr ifrspn % w^r «r* f w r  wi 
«pr?r *?rx # ffpr fa r  ?fr
^ P R T  f t  "FT *
*ipp ww srrftr % wt«ft »pt
^  %nr*T ipt o tt  «ftr jfr# W : 
5^ <rap- « fk  *?n%3r % ?frr
«prt tjv st̂ pt 2r=r jttt itVt
#*??* fa  3W ^ T O T K
5*mft 55TT ^t WK ®jt>1
fnfr &ft eft far $*r %rr̂ rr v tf *r?nT 
wptp* 5f5tft st spfT ^  tftr ^*rc
fft̂ T WPTT T̂FT ijt-(4l 5̂ T VtT ?T I ^
r̂*r*r?n g Pp errvTT «pt ^#t *n?rr «p<TfT 

h$  | «#k sf % ^rarrfW  v t ^t
^ ft JftlT ft  ?PP5ft t  t ^fp* ^  
ftRT «RTt W?T *flT HT»PT< »PT STPT 
fw w r  ̂ « t r  VTVR apt «ITH
%*rr « fk  ?iWf ^t <rrf*rv 
wvmr A ^ v r  ^tht T r f^  %ftr %5tt 
% v t  «pr*n ^Tfffcr vftx 
iqpr wipt % ??tT v t  3̂ r?r t o t  
' f r f f t  » *rf«r <rrr w  jhptt <pt jhtw 
irW  ?fr ^  t o t  | f*P fflrm ^ r  
v**r <nff *rxnfi*»ra?T 
198A LSD-—10

TT  ̂ VfPTR «FT fTfWtO ^TT I WTrT vr trnmft- % srrr r̂r ?<»,  ̂t 
#' 3fr 3?t# jfrsr^ JRTf f

*ftx f ^  tR TfT# VT*T tfv f»PTT ft *?
exripftir t *fr  ̂ *rrar ff Pp
il̂ fl ?rĉ  ^t +1 < w<r
xk v t r t  ^  m

^T ?3̂ ST %?*ch\ % ?̂PTT 95WT
jft smrrr Pp f^r% 5F?r ^ncpft »nr 
sf|»t %  ^  f^ ^ r m  3ft fa  j^pft 
w f  fw >j5rnft *Pt arrrcr f̂ sr̂ rsr 
t^t, ^  *m mTKt vt *mr ^  t  
xftx ^^nT'TTfTsr^T^rctiT f«TT
sf t̂ | tt^? f^*rfor % ’ftt *r ^ st 
5WT I  «ftr 5faraT ̂ ?t ̂ wf?r A t o t  vrm
«RT WX X%T I  I *TTT *r5><3T % »tTT
tr̂ t ^ fa fasr ?fr, «rr?ft ¥t
iftr A* wrrfT f^rm  t
sfr̂  # imfrrm^v wtpt ?<t «rrr

% * {«  f tw «r  t  ^  
fsJcfw T^vfhr ifrsnTT ^t xm ycr vt?tt 

I  WT7 TT«nmft % »TT«T
<̂.1 7̂! ?r̂ r*T t ̂
Mr. Deputy-Speaker: Shri Satyendra 

Narayan Sinha. Shri U. C. Patnaik 
and Shri Naushir Bharucha will have 
a chance tomorrow.

Shri Satyendra Narayan Sinha
(Aurangabad-Bihar): Mr. Deputv-
Speaker, Sir, I agree with my hor. 
friend Shri Morarka when he said 
that there cannot be any difference 
of opinion on the proposition that the* 
Plan size is just the minimum size 
which is needed according to the 
needs of the country. The need of 
the country is to maintain at least 
the existing living standards of the 
people. The other day, the Prime 
Minister while addressing the 
Federation of Chambers of Com
merce also said that if we have to 
maintain the existing standard of 
living, we will have to go in for & 
plan which will envisage an invest
ment of the order of Rs. 4,000 crores 
at least. I f  we have to make any
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sensible impression on the standard 
of living as is our intention and aim, 
we have got to add something more 
to it. Judging from this point of 
view, I do realise that the Plan is of 
the which is required and it w 
unfortunate that on account of the 
situation which has developed, we are 
obliged to cut down the size of the 
Plan to some extent.

But, I am really sorry to find one 
thing. In May 1958, when the Plan
ning Commission presented a Memo 
of appraisal and prospect of the 
Plan, they envisaged that there will 
be need for about Rs. 240 crores more, 
a shortfall in our resources. And 
yesterday again they presented 
us with a re-appraisal which shows 
that the shortfall is likely to be any
thing between Rs. 300 and Rs. 350 
crores. One wonders how many 
times the Planning Commission will 
go on revising its estimates. I f  we 
look at the estimates of the steel 
plants, we find that they have jump
ed from Rs. 3S0 to Rs. 495 crores, and 
I understand that the figure is likely 
to go up further to Rs. 510 crores. 
In respect of other projects also, 
there are such increases. Therefore, 
it leads me to think that the Planning 
Commission while preparing these 
projects, either does not go into the 
details, or a certain amount of re
orientation is needed in the approach 
with regard to the preparation of the 
estimates for these plans-. Other
wise, the country is faced with a 
situation which we can call a dilemma, 
where either you have to forego cer
tain of your necessities and undergo 
certain hardships and sufferings, or 
you have got to fulfil the projects by 
cutting down certain other essential 
items of the Plan.

For instance, as the hon. Planning 
Minister said, there will be unfavour
able reaction on the items of social 
services. Therefore, it will be my 
earnest submission to the Planning 
Minister that in preparing plans, 
sone greater scrutiny and care ought 
to be shown, so that we will not be

faced with one revision after mother. 
I hope (hat this will be their final 
revision and there will be no further 
revision hereafter.

Mr. Depnty-Bpeaker; The hon. 
Member may continue tomorrow.

Amendments 15 and 18 shall also 
be deemed to have been moved. 
The hon. Members have intimated to 
me that they desire to move them.

Pandit K. C. Shanna (Hapur): 1 
beg to move:

That for the original motion, the 
following be substituted, namely:—

“This House having considered 
the Planning Commission’s Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that—

(1) Greater emphasis be laid on 
the production of food, secur
ing a balanced diet for the 
peasant, technological deve
lopment and provision for 
adequate and modern equip
ment and the transforming 
of agriculture into an indus
trial enterprise and the speedy 
scientific development there
of.

(2) First priority be given to 
agriculture and the allied in
dustries, the second import
ant place to the basic indus
tries and the allied opera
tions, and progress be speedi
ly achieved therein.

(3) The third place be allotted to 
the cons tuners industries and 
other secondary industries 
and their modernisation and 
scientific development be 
taken up.

(4) Taking the national resources 
into consideration, the secur
ing of new welfare sendees
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and implementation c t  social 
development scheme* be re
examined «nd the services 
and schemes not imperatively 
necessary, be postponed till 
the resources are available 
lor their implementation.”

Shrimmti Ha Falehoadhttri (Nabad- 
wip): 1 beg to move:

That for the original motion, the 
following be substituted, namely:—

“This House having considered 
the Planning Commission’s Memo
randum on Appraisal and Pros
pects of the Second Five Year 
Plan, laid on the Table of the 
House on the 8th May, 1958, is of 
opinion that—

(1) After the strain which the 
country has felt in trying to 
implement even the revised 
aspects of the Plan, the peo
ple must be enabled to feel 
the effects of their efforts, 
particularly in the welfare 
services of the State, and 
ways and means of Planning

must be evolved, to bring this 
about.

(2) Contingencies of the influx of 
refugees, persistent natural 
calamities of floods and 
droughts etc. have given rise 
to conditions in various 
States, particularly in West 
Bengaf which must be look
ed into and rectified as far as 
possible, so that the people 
feel reassured, and develop 
enthusiasm for the plan.

(3) Ways and means of attract' 
ing and earning more foreign 
exchange to India, through 
Tourism, Shipping, and ex
ports, and conserving our 
own resources as regards 
food by effective conserva
tion, increase of fisheries and 
horticulture and such like 
methods should be fully ex
ploited.”

18*03 hrs.

The Lok Sabha then adjourned tilt 
Eleven of the Clock on Friday, the 
19th September, 1958.




